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Legislative Assembly Debates 

Volumes VII and Vill—roth — 12th December, 
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A 

___.“ABDOOLA-HAROON, SETH HAJI SIR— 
Indian Income-tax (Amendment) Bill— 

Consideration of clause 9. 3602-03. 
_ Indian Tariff (Amendment) Bill— 

4411. 
Question re import of foreign wheat. 3557. 

“Question (Supplementary) re 
Import of Australian wheat in India and 

absence of customs duty on it. 4121 
Levy of an import duty on wheat, 3561 
Rate war companies 

carrying, 1 
ABDUL GHANI, MAULVI 

e— 
Accidents on railways. 4021 

Appointment of Head Clerk in the Simla 
@entral Division, Central Public Works 

Department. 4122, 
the Central Publie Works 

Department at Simla: 4122. 
@onfirmation of a Hindu clerk of the 

Simla Central Division, Central Public 
Works Department, 4121-22 

Contract. to Muslims for the sale of 
grated water in running trains. 3740- 
41 

Contractors. employed. for the sale of 
= 20.0 222३ trains. 3740 
Dislocation of iailway and postal traffic 

between Bongaigacn and Bijni. 3746. 
Extension of the Muscalnian Wakf Act 

to Delhi and other Centrally Adminis- 
tered Areas. 4190. 

bs Grate of an Inspector of Accounts on the 
ial Railway. 3729-31 

certificate asked for casual 
Railway Clearing Accounts 

ABDUL GHANI, MAULVI MUHAMMAD 

Question re—contd 

Muslim Appellate . Assistant _Commis- 
sioner of Income-tax.in Delhi. 4174. 

Passes issued to pro Labour 

Bare’ on. Railways. 3731-32. 
Promotion of sub-heads Railway 

Clearing Accounts Office. 3741-42. 
Recruitment inthe Northern India 

Revenue Department. 3915-16. 

ABDUL QAIYUM, MR.— 
Demand for excess grant in respect, of— 
Ajmer-Merwara. 2905, 5 

2899. 
Indian Tncome-tax (Amendment) Bill— 

Motion to consider. 3299. 
Consideration of clause 77. 4272, 4273. 

Motion to pass. 4389. 
Question re— 
Accident to the Punjab Express. near 

Patna. 2864-65. 
~ Admission fee paid by postmen, ete. 

to 

discovery of deposits of coal and 
petroleum in Assam. 3249. 

Allowance for meals given to Railway 
Mail Service- van peons and. village 
postmen. 3971-12. 

Amendment of the Indian Medieal-Coun. 
eil Act. 8263. 

Appointment of a person of the Finance 
Department. to the ‘Chatfield. Com- 
mittee... 3317-20 

Appointment-of Indian Agents in British 
Colonies. 3119-21. 

poztmen, etc. 3700. 
mails intended for Indian 

sepoys. 

aia India. “8746. «© 
NEP beat 

Certain facilities given to, mail: overseers. 
“8460. 
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ABDUL QAIYUM, = —contd. ABDUL QAIYUM, MR.—contd. 
Question re—contd. ari Question re—concld. “Si 

Change in the policy about tribal areas. Savings due to the transfer of certain -— 
3976-77. - ... See out of on es- 

Colonisation of Jewsin Kenya, 2917-18. 3320-21 
Commissioned Officers in the Frontier Scheme for the irrigation of the Khajuri 

Irregular Co plain from the Sabatangi water supply. : 
‘Composition of the Auxiliary Force in 2457-58: 7 3418 11 हे 

India. 4165-67 ; . Schools opened in the Tribal areas. 
Desirability of having sureties inated ‘s 3458. 

of witness while delivering money Season staff employed in the Post Offices 
we and insured articles. 3700. in the hills during winter. 3701. 

ges serving in the Indian Army Security demanded’ from the keeper of 
» the Press and the Publisher of -the 

ne sed ji Hid Wiig: —— Be Raat ack Come 

louse alléwance granted to postmen, 
etc. 3699. 

Inauguration of = 8117-19 
Indianieation of Port Trusts. 3179-31 
Indians wounded: 

during the recent riots. aE 
Leave and pension » Postal 

and Railway Mail Service lower grade 
3460. 

Life of the Legislative Assembly. 3248. 

Lord Chatfietd’s enquiry. 2959-63. 
Marking of the country of origin. on goods 

:7" « gmported a A096-97. 
Movement of troops, ete.; in India during 

crisis in Czechoslovakia. 3904-05. 

fuge in tribal territory. eae. = : 
Passport for one Mr. Prabodh Chandra. 

289 
Political situation in Waziristan. 2845. 

47. 
__ ©) Protection of the interests of Indians in 

‘anganyika. SIDA. ce rtetie 
y and Customs 

68. 
Rate War पल Ae: ani 

carrying Haj Pilgrims. 
Release of Chandra Singh. 3892-93. 

Sa ey a PaeaaIe! 

Statement of Sir Feroze Khan Noon 
about Indian support to Great Britain 

2915-17. in the event of War. 

STS 

lied to postmen and other 
postal staff in the Punjab 

and North-West Frontier — Circle 
3459-60. 4 

Visit of the Secretary of the External 
Affairs Department to Kabul. 3051+ 

Questi * अं 
आर क6 ह rakes eR 

~ Article entitled “Plight of Frontier 
Hindus ” published in the Leader 
3074-75. 

of 

Censorship of letters and telégrams to 
Members of the Legislative Assembly. 
4177 

Conference contemplated to discuss mat- 
ters connected with the Police Admi- 
nistration. 4188... 

Safety of postmen in rural areas, 3972 
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_ ABDUL QATYUM, MR ABDUL, QALYUM, MR—eoma 
~sm, Question (Supplementary) re—contd. Seg an ) sy) recon 

Indian delegation to the last 1) कह ag ving 
League ations. 3133. 

Indiania cabo ata कि hanical Supply of service rifles to schools in 
Service on the North India. , 3324. 

Western Railway. 3983. 
Indian. in Palestine. 2863. 
Joining of Federation by Indian States. 

3139. 
Negotiations for bilateral trade agree. 

ments. 3130. 
aga ED the Provinces with 

regard to Federation. 3252. 
Non-appointment of an Indian to the 

Chatfield Committee. 2992. 

हि 

ail 2 हा Centonment. Board 

Non- oliqadvand 
wines in the Lahore Cantonment. 
.3880,-3881: 

Political pensions paid +0 foreign re- 
3186-87. 

Position of Indians in Burma. 3134. 
st 3135. 

Province Operations. 4004 
Position regarding disturbances and 

riots in Delhi. 3904. 
Press reports about a miniature Round 

Table Conference on Federation issue. 

Position of the North-West Frontier} ~ 

है? न of charges on 

Propeeel to settle the Jews in Kenya. 

Purchase of materials required for the 
army in the United Kingdom. 4182. 

Rate war be 
3251 

Rate war bet 

ipping panies. 

carrying Haj pilgrims. 4112, 4113. 
Rate war between ship; 

Home Department. 

Visit of the Secretary of the External 
Affairs Department to Kabul. 2876. 

Waziristan operations. 2851. 
Working of Clove Agreement in Zanzi. 

ABDUL WAJID, MAULVI— 
क्र of Coi 

of Income-tax. 3916-17 
ABDULLA, 

bares oo सन inted 

in the Signal Department of the North 
Western Railway. 4030. 

Certain expenses incurred on the Walton 
Training School. 4354. 

Gazetted officers in the Signal Depart- 
= ment of the North Western Railway. 

ie 

Paucity of Muslims in the category of 
Block Signal Inspectors on certain 
State Railways. 4339. 

Period of training at the Walton Train. 
ing School. 4356. 

Qualifications,  ete., of _ instructors 
employed at the Walton ‘Training 

56. 
Tenure of appointment ofa Secretary to 

India. 

in the Konkan coastal trade. 
Rents paid by Indian 

3789. 

Speech of the Br 
West Frontier P 
nent solution of the 

जा on the 
107 Indias ask @ 

the Government of 
Training given railway servants at 

the Walton Training School, 4349- 
54. 

ABDUL RASHID CHAUDHRY, 
MAULVI— 

Indian Income-tax (Amendment) Bill— 
Consideration of— 

Clause 2. 4317-18, 

3678, 3679. 
3690. 
3931 
4074. 

Question (Supplementary) re— 

in respect of the foreign 
% a of Great Britain. 3198, 

Indians in Czechoslovakia, 2857. 
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: sit JH 

eee Indian States Protection against “Disalfoc- aa: 

गिल “somplanie fon. bio 
adjournment’re late running of ; erssection jon 

the —— Railway trains and erage “हक as कै etithe 

‘the number of ——. 2895. = = 

Question re— (किट 5 " 

oo =—Sin Sylhet and Cachar on the Assam bape गम Bi a 

>< Bengal Railway. 2869-70 Coming into fora of the 52. 2909 f 

--- 60 railways. 3701-03;-3708, 4021. |. + 3257-58 

-— tothe Punjab, Express. 3056-59. Mussalman Tice aie —— 

—— to the Punjab Express near Patna: Question re extension “of the 
Delhi and other. Ce 

to 

eens oat के Mela हि 
Report of the Cemmittee on the 

between Dindegal and Madura on the 
South IndianRailway- 4010. 

Question re grade of an Inspector of Council af Acricultural-qesiResearch. « 

on the Hast..Iadian ree 3729-31 - 106-01 SY eas 3 i 

QERNMENT(S}— * 

tion for 

Queen's Gardens, D: 
Ruled ont 61 order a 

Constitution ‘of the GhathiélCommittes 5 
"O88: F 

Zi Of accidents 
Rule ment of the Ch 

[ein responsible tothe General Mangal: 
8192. 

ACT(S}— 

Government of Tndia— se 

te appli 

the consent ‘of the Governor 
‘aebtion-270:0f ¢ ; 
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————— वकनतनततततततत 

| see LIMIT contd, है! 

ro 

— for agriculturists. 

AGENT(S 
ADY. ERTISEMENT(S)— 

Question re —of posts by, i 

po 2 Sinn 
Colonies. 3119-21, 3123. 

Appointment of Indians as. —— and 
——— State, Railways. .2889- 

है the Bathi Division, | AGREEMENT(S)= 
North West Railway. 3509-10; 6: -Question-re— 

Pontractto-Muslims for the sale.of —— Draft» Buile-Water Supply —— offered 

g 7. om to the Cantonment Boards2° 4192-93. 

a है 
Negotiations > for: lide-British Trade 

ieaie’ —, 

$s 

| AERATED WATER FACTORY— 
Question re rent. Feceived from “the — 
“tat the Delhi Railway station. . 3507. i $256.5" 2 

AGRICULTURAL ५884 (9): AEROPLANE(S)— en BES 
Question re ‘TLS || Question re —=-in Cantonments:>.3650- 

Ss, Manufacture <in India’ of ——‘or the SL ik 

<= “army. pera: psiakt AGRICULTURAL INVESTIGATION(S)— 
Manulacture 0 in India. 3487-69. Question re bringing of the resalts *of —— 
Opening of factories to prepare —— “and and: tothe: notice: 6f the 

machine-guns, etc. 3912... ba F 
Purchase of “Envoy *-+——~+in4201 

holding of an All-India —— Te 
Conference at Dethi. 3569. 

QUOTA 
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AGRICULTURIST(S)— 
re regulation of money-lender’s 

business and development of alterna- 
tive credit agencies for ——. 2985- 

३1. Se 
AHMED, MR. K.— 
Ajmer. Municipalities Regulation 

(Amendment) Bill— 
Motion to consider. 3013-15. 

Indian Income-tax (Amendment). Bill— 
Motion to consider. 3161, 3163, 3172. 

3219, 3227, 3230, 3288, 3303, 3360, 
3371, 3396, 3397, 3405, 3408-13, 
3435, 3441, 

Consideration of— 
Clause 4. 4130, 4155. 
Clause 30. 3960. 
Clause 41. 4064. 

Motion to pass. 4362, 4363, 4364. 
Indian Patents and Designs (Amendment) 

Motion to refer to Select ‘Committee. 

“Indian Tariff (Amendment) Bill— 
Motion to consider. 4408. 

Motion for adjournment re setting up of a 
new memorial of the Badli-ki-Serai battle 
near Delhi. 377! 

Question (Supplementary) re— 
oe Punjab. 

wi 

Hours of work fixed for telegraph mes 
sengers. 3975. 

Import of Foreign wheat in India. 
3137, 3138. 

Tnuaguration of Federation. 3118. 
Lord Chatfields’ enquiry. 2963. 
Maintenance of the Central Stationery 

Stores as a separate department. 
4110. 

Negotiations with the Provinces. with 
regard to Federation. 

New pass rules for State Railway emplo- 
yees. 3998, 

Non-grant of increments of pay on the 
Bengal Railway. 

Opening of rural post offices. 8062. 
electoral, roll for the 

09. 

PP y) conta 
Research work for growing tobacco for 4 

the manufacture of cigarettes and 
cigars. 3277 

Tobacco cultivation in Madras Presi- 
3808 dency. 

Bill— 
Motion to circulate. _ 3030. 

AHMEDABAD— 

(Local Authorities’ Taxatign) 

1 for the construction 
of a trunk road from Bombay to——. 
725-26. 

ATKMAN, MR. - 
Expressions of regret on the death of 

wulana Shai 
Expressions of regret on the death of 

Mustafa Kemal Pasha. 2955-56, 

Bil 
3516-20, 3748- 

49, 4156, 4162. 
Motion to pass. 4359-61. 

ATR FORCE(S)— 
Question re Indians in the Royal——, 

4200. 
AIR PILOT(S)— 

Question re training of Indians as —. zt 

AIR SERVICE(S}— ५ >> छल 7. 
Question representation re continuation 

of the Berlin-Kabul —— over India. 
022. 

AIRCRAFT (AMENDMENT) - 
See “Indian——” wmder “ Bill (७) ” 

ATRORAFT TRAINING— 
Question re scholarships for——. 4331- 

ATRWAY(S)— 
i of Imperial and 

British ——by a public corporation. 
3478. cae 

AJMER— 
Question re— 
Famine in—— . 3265. 
Security demanded from the Keeper of 

the Press and the Publisher of the 
Navjyoti, an —— Hindi eekly. 
3316-17. A 

AJMER-MERWARA— 
Demand for excess grant inrespect 

2905. 
Question re mileage covered by the Super- 

ae 
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% 
AJMER-MERWARA MUNICIPALITIES | ALLOWANCE(S)— THis 

5 REGULATION (AMENDMENT) BILL— — i है ; 

os See “ Bill(s)”. — for m given Railway 

SLarM sianaus)— grr Peek ter Na ema 
Se Se 

z on. Murtizapur-Ellichpir Rail ae any a and soldiers. 

खिल व: House granted to” postmen, ete. 

eae न वन...  Neaumwavet-hi an re report of the on-grant use it —— to. Line 
| . and Bihar Governments’ Joint Power Inspectors and "Telephone Inspectors. 
: 00 3124. . eee sts 

A gents: कक erin 

temporary clerks of the Accounts 
_ Office, Telegraph Stores and Work- 

~~ shops, ——, Calcutta. 3206. 
‘Transfer of certain clerks of the Accounts 

Office, Telegraph Stores and Work- 
shops, —— Calcutta. 3206. 

ALLAHABAD— 
Question re— 

‘Representation for confirmation from the | 

granted to officers and clerks 

Charge for a phi call bet 
Benares and. « BO84. 

Contracts for loading an unloading 
goods in Delhi and Divisions. 
3494, 

“Grievances of railway coolies at ——. 
3207. 

Tnelusion of certain areas in —— Can- 

certain soldiers in 
Hyderabad Sind. 4203. 

ALL-INDIA AGRICULTURAL MARKET- 
iG CONFERENCE— 
See “ Conference(s) ” 

Ae pubes ECONOMIC PLANNING 

See “ Committee”. 
ALL-INDIA FODDER AND 
FACILITIES CONFERENCE— 
See “ Conference(s) 

ALL-INDIA RADIO— 
‘ re 

of the 
of Station Directors 

3712-13. * हि 

ALL- es IA RAILWAY MECHANICAL 
WOKR FEDERAL UNION— 
Question re recognition of the All-India 

Railway Mechanical Workers’ Federal 
Union. 3512-13. SAID 

ALLOTMENT(S)— : =* 
if ES 

eS ee nie ein 
of road schemes in Bihar. 

| a 

: 

Refusal to make the transfer entries in 
the Tax in —— Cant 
3879. 

Separation ,of British «Cavalry Bazar 
and Infantry, Bazar from the —— 
Cantonment. 3651, १ 

—to the Ottawa Trade Agreement 
Rules. 3078-79. - -« 2 

Question. ‘Kouvaass aed 84 the Indian Medical 
Council: Act. . 

AMERICA, UNITED STATES OF— 
re— 

Inclusion of certain Indian Commodities 
in the pact between” the - United 
Kingdom and: the,» 2937. 

Restrictions on the entry Indians 
into the 4342-43. 

Trade negotiations. with the —. 
850. ३६ AA 

See also “ United States of America.” 
AMRITSAR— 

Question re refusal to grant' a passport to 
vee Ismail. 

ANAMALAT UNIVERSITY— 
Question r¢ “satiction ofa University 
Training Corps for the ——. 3912-13. 



d INDEX. T0, LEGISLATIVE ASSEMBLY DEBATES. 

Question rc— sit 

**" Gordon Sinclair, writer of an article 
“ye! love parades in the ——. - 3881 

_. Marriages of convicts in the —. 2890. 

ANDAMANS AND NICOBAR ISLANDS— 

Demand for excess grant in respect of ——. 

ANDHRA PROVINCE— 
Question re formation of the ——=;~ 3812. 

ANEY, MR. M. S— 

to consider. 3008, 3012 
Expressions. of regret on the death of 
“Maulana Shaukat Ali. 3454-565. 
Expressions. of .regret,.on the death of 

= 2955. 1 
Indian Tncome-tax (Amendment) Bill=> “| 

Motion to consider. 3150,°8162,-3284, 
©3306, 3396, 3413-24, 8426. 
Consideration of —— 

Clatise 2: "4317, 4823, 4324: 
Clause 3. 4305-08, 4309, 4313, 4315. 

"Clause 4: = 8526, 3628, 3747-48, 4124 
75 4995, 4127- 4143, 

4147, 4148, 4149, 4162-63, 4213-1 
se 4918, 4219, 4225. 

Clause 5. 4229, 4282, 4284, 4235. 
Clause 6. 3577, 3578. 
Clause 8. 3584-85, 3593-94. 

Clause 9.7 208. 
Clause 10. 3676.0 
Clause 12. 3682, 3686. 

16: 3692, 3693, 3754. 
IT. 3783-64, : i 

Clanse 80. 
Motion for adjournment re setting up of a 

"mer Da TI 

ANEY, MR. M. S.—contd. a 

Point of order raised by —— as to whether 
an Honourable Member should be 
debarrred from moving an amendment 
‘Oti'the ground of inadequate notice when 
adequate notice of ‘an identi¢al amend- 

Honourable Member and the jJatter de. 
clines to move: his amendment,... 3679, 
3680. 

Point of order raised by Mr... Satyamurti 
as to whether.a demand for excess grant 
could be moved in respect of a Service 

Question 7e.ghee adulteration. 2932-35. 

Question. (Supplementary) re— 

Delhi 
Colcnisation of Jews in Kenya. 2918 

Consultation of the Government of. 
India in respect of the foreign policy 
3 the Government of Great Britain. 

the Shiva Temple Satyagraha in 
362 

Way Inspectors on State Railways. 

eggeten fe for Europeans of Posta.on 

Railways (Local 

Motion to circulate. 3034-35. 

ANGLO-AMERICAN TRADE AGREE- 
MENT— 

jes’ Taxation) 

ment has already been given by another’ 

१90
 

3 ७
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ANGLO-INDIAN(S)—contd 
Question. 

Classification of Armenians employed | 
Loe * on the’ Bast Indian Railway kia i 

<PDiffereht*seales Of pay “for Indians and 
in certain कल पतली ef the 

है Assam Bengal Railways. 3208. 

GLOATALIAN © TRADE 
MENT— 

ion. re implications of. the-—on 

“India’s trade position... 4102-04. 
ANIMAL 

and near Dethi. © 3277. 

ANIMAL HUSBANDRY— 

Question re propo 
Genetics near Delhi. 3977 

ANTI-TRUST LAW: 

See “ Trust Law”. 

APPEAL(S}— 
Question re— 
—— against the orders of Income-tax 

Officers. 3325-26. $5 meee 

APPELATE ASSISTANT COMMISSIONER 

Question re —— 
the consent. of the Governor General 
under section 270 of the Government of 

AGREE-} 0 

| 

‘APPOINTMENT(S)—contd. ____ ७६7३ / 
Question re—contd. 

ae of Indians 1M 
grades and posts in the Home Departs. 
ment. cele . 

New 3 one 8 
of India Dep 78. eas 

Non of Indian clerks and Sune 
tendents to certain. posts in the Ng 
Headquarters and the Defence Depart- 

‘APPOINTMENT, TENURE लंड ne 
to the ofa Secretary Question re — 

3335, Government of India. 

APPRENTICE(S)— 

Question re— 
Appoi 0००७ ० 

way. 3: 
Concessions and wages for the engineer. 

ing —— of the ex-“ Dufferin ” Cadets, 
2950-51 

Indian Ordnance Pactory —— scheme. 
2987-88. at 

ge a eee 
patios 

india Act, 1935, by the 

by: 
for men, dni 
cadre. 3699 

Admission to. the. _Indian Military 
Academy and——to the Auxiliary 

+ Force Units 3881-82. Bre 

‘Gy 
ee) 

ee quarters, New. Delhi. 

ARCH OLOGICAL, DEPARTMENT— 
Question ve murder of Mr, N. G. Majum- 

dar of the. 3562-64, 37912 

SURVEY— 
Question re —— of village Saptagram near 

Chinsurah in Bengal:© 41: 
ARCHAIOLOGICAL | SURVEY” 

| Motion for opener Mr. 

OF 

2953-54. _ a orl 
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AREA(S)— ARMY HEADQUARTERS—contd. 
3 Question re— Question re—contd. 

Inclusion of certain ——in Allahabad Non-appointment of Indian clerks and 
Cantonment. 4194-95. Superintendents to certain posts in 

Introduction of prohibition in the Cen: the——and_ the Defence. Depart- 
trally administered —. 33 ment. 3887-91 
n-i of certain —— in the Permanent location of the ——and of 
Bazar Lahore Cantonment. 26 a Department in one 
4195. ए 

ARGENTINE— Racial discrimination in the matter of 
h fa pay, etc., in the ——. 3637-39. 

a decrease in the exports from Racial discrimination in the scales of 
ee pay and service conditions for clerical: =~ a area personnel of the. 2989. 

“Question re— Special allowances granted. to _ officers 
Classification of ——and Jews employed and clerks of nea 2990; 2 

on State Railways. 4033 Indian rial staf in 
Classification of —— employed on the certain branches of the 2990. 

Best “Indian “Railway “as “Anglo-| «py OFFICERS— 
Indians. 3202. ‘See “ Officer(s)” 

ARMY(IES)— a he ॥ opie ०० Gator i 20०१७ cong 
Consideration of the question 6facitizen| tion with the Shiva Temple Sat 

——a _ second line for the defence of in Delhi. 3625-26. 
India. 3629-30. ARTICLE(S)— 

Gurkhas serving in the Indian——.| Question re— ae Be, 
2963-66 ——entitled “Plight of Frontier 

Maretsoron aia कलम India 36 of aeroplanes for Hindus” published in the Leader, 
Ts 8627-29. 1. सर 3074. 

Proposal or inerease the emoluments of Gordon ‘Sinelaif, writer’ 
British soldiers and officers in the qurding love pastas aU 

Indian ——-. 3899-901. mans. “3331. 
Purchase of materials required for the SAF ALT. MR. M 
——in the United Kingdom. 4180-4’ 2 = 

| Motion for adjournment re ao. a 
“Recruitment to the Indian ——from Sar eli, ५ 

the «Central Provinces and Berar. 
3313-16. Question (Supnlementary) re— 

to ——and Royal Indian Outlaws from British India taking refuge 
Navy and regulation ration in the in tribal territory. 2849. 
Royal 3635-37. Political situation in Waziristan. 2847. 
Refusal to admit Meharashtra Brahmins Racial discrimination in the matter of 

and Indian Christians - in the —— 
4198. peer gina ७७389 >च 

___ Wastage. amongst certain officers of the oa 2851: 
रन 2968-69. है." 

ARMY Question re level of the-— at Dusi and 
“मा वन लि का ' ie este tanks 

Clerks in certain of the ——., at 3496. S 
os. 2989-90. AEM eee 
है Confidential reports of clerks in the vay 
oie 93892. Alleged aincovery of dene of coal and 
Hees of the officers of the —— petroleum in ——, 

2 Boring operations for petrol carried. 
Move of the ——. 3886-87. out in certain parts of 3818. 

|
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by 

Question के See “ Inspector(s) ”. २ 

“>> अप Classification of income from_ fisheries ASSISTANT COMMISSIONER OF IN- 

_ ~~ for assessment of income-tax in certain| COME-TAX—— ae watch क्र 
palees in ——. 3639. See “ Commissi of Income-tax ”. 

Coal seams in——. 2893, 3347. ASSISTANT STATION MASTER— 
E pipe oa ; “Station 

np rom income-tax of the weiss ९ I iS ainda : 

i. income of certain indigenous hill-| ASSISTANT WA 
men in —— See “ Way Inspector(s) ”. 

Ne Extraction of coal from mines in’ — ATEBRIN— 

2 3347-49. map re Cian ae तक Aone. Carsinny, 
Irregular sex prevailing in) 59922. “! है 

ह tea garden of ——. 3813-14. dye |AUDIT—~ } j 

‘ v7 + : Question re— 

= aes 3991 ee — of Customs receipts. 3902. 

; | of Income-tax returns. 3901-02. 
Lushai Hill tribes ——. 2894. 7 

| कक - गहन करतयजकापकाआ “िकाधाक सकल लए. ae पा OFFICE(S}— 
Wid i 0 discharge of persons from 

from mines in ——. 3001. UDIT SUPERVISION— f 

Primitive tribes of ——. 2893-94. Question re curtailment in —— of 

, Seam of coal found in Lakhimpur Provincial Offices. 3335-36. 

Frontier ‘Tracts and Naga Hills in| See also“ Supervision 

ae sea — AUSTRALIAN WHEAT 
from Question re import of ——— in India and 

the excluded हम D ial excluded is duty ary 4120- 

areas in——. | ४383 21. 

& ASSAM BENGAL RAILWAY— AUXILIARY FORCE— 

866 “ Railway(s) ”. Question re composition of the —— in 
4555 ४75७ India. 4165-67. 

een employment of Bengalis | AUXILIARY FORCE UNIT(S)— 
> ली BS See 1 Bengal Rail nar कर Indian 

न ASSEMBLY कक जो लक the 3831-82 

Question. re Indian delegation to the last AYYALUR— 
x of the League of nations. 3131- 

‘ibis hoot Mey at ~  LAYWANGAR, MR. 'M. ANANTHASAYA- 
(8)-- pa AM— 

Question Indian Tncome-tax (Amendment) Bill— 
of 228: me holders of Consideration “of— 

Clause 8. 3585-87, 3595-96.” 
Postal Savings Bank. 3918: Clause 10.” 3073. sf as a4 

5922५ cf tented om Clause’ 17, xt, "3833-35, 3839-40. 
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= - ed 

eat ac MR. 3, ANANPHASAYA-| AVYANGAR, MR. M. ANANTHASAYA- है 

Question Railway: i Authorities ‘Paxations. 

Admissions to the Indian. Military iets bia ee : 

Pes ine, Heer Units. oes “Motion to ‘cigeulate. 302425; 3035- 

Appointment of a Tribunal to scrutinize | 4 7p an MUHAMBIAD— = 
cases. of opal made to the Govern AB SS tats 
ment of 4199-4200. > कद lagers ea Bill— “agg ; 

Control of: prodtt dt ’ otion to con है | 

3784-85. ws sci ot Consideration.of—=— दि 

~m@riterion for selection of personnel for Signs 30. 22225 — 

anal abolished in the Office of” the Q eae te pA287-68. | 

15 A >, esti = ee 1 

3 400000%76 22207 torts Appointment of a Member of the 

है eat rin 4349, } 

pdr Mates of) मय of Sate ae: i कि । 
Ameri rade. s drwin ; 

37. 22382 Sea Er epee ९००४ Discouragement to staff from joining 

Evolution of ti trade Unions in the Delhi Division of 

Gnheiial हु poly gos the. North.Western, Railway. 3743. 

3537-38, bits “tse ao i Divisional. 80] 

Gold pi the गज केक 
vot indi 33007 33 अप Sh ८ 

-treatment meted out Tndians admission. garet- 

Paris. anor, sit to 43 =. staff to the Sterling Branch of , 

face Increase th ident Fund on the Hast Indian 
— = — of long staple Railway. 3001 = 

In of prohibiti in’ the Non-confirmation of certain guards in 

Centrally administered areas. 3345. the Delhi: Division, North Western 2. 

» Levy of @ pole tax. on foreigners: in Railway. 4347. | 

French India. 4028. -o-, | Non:eounting a — 

Murder of Mr. N. कर Majumdar’ and the posts of 

danger of dacoits in Dadu District of ments in the Delhi Division, North 
Western Railway. 4347. = 

ed. from 

Division, North 

wate oes : 
Delhi Division, North Western Rail- 
way. 4347, 

Rules made by Agents of State Rail 
_ ways. 4347-48. 

पर कब 

atte Directors of the Dislocation of railway and postal 

Construction हे 2871. Bongaigeon and 

a soe 3328 ee Extension of postal facilities in rural = 

‘Expeadine on tha ier. 3720. areas. 3736-37 fs ; 

Frontier. कर. _ 

coment कम of = 
2993. ~ 

-
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* - a कल न... 1 ज अम्ल हर 

B 1.5 775] BAIPAT, SIR GIRGA GHANKAR—ontds: » = 

5 BACHELOR” OF SCIENGE= «sect | Indian Cotton Cess {Amendment} Bil— 

—— 5 fe-—standard ofthe» Delhi} Motion toconsider.: 3042 wists 

University. 3827. - | nsideration of clauses: 3046 
ADGE(S}— 2 578 | Passed. 3046. 7 mar 

4 Question re printing in vernacular of BALLLA DISTRICI— 

charges on —— of odolies.  3992+93. Question re murking of*boun: line be- 

* BADLA GHAT— j tween the United Provinces and Bihar 

eed Question re breach. between =“ in— =. 4173-74. 

Ne, Dhambara Ghat onthe Bengal and | BAMRAULI— 

North Western Railway. Gusher 

BADLI-KL-SERAI— train disaster. 2854-55. 
= tion. for adjourn re setting up of Maims for compensation web out of 

a] a new 0 the -——— near the —— train disaster. 0. 

= Delhi. 3746-47, 3773 Ane: 

BGS Question re —— on Raja Mebane 

पर 
reine his _ return 

pe: 
- wavtre ii 

3928), BABU pes nN पक jeer ine - or-——- ened 

कर ( re pelea oe: Regula- in the Income-tax Manual. 3918. 

Motion to consider. 3012. | BANERJBA» DR. P. N= 
Tricome-tax. (Amendment) :-Bill— Indian Income-tax (Amendment). Bill— 

Motion to consider. 3293; 3! हे कटरा to consider. 3168, 3169-74, 

3403 MAREE aac aeons $6 ok 

| Consideration of— i Consideration of 

# Clause 3.4299-4301, 4304, 4315, 4316. Clause 2. 4318, 4319, 4322, 
G@lanse 4. 4208-09, 4223-24, 4225 Clause 4. 3520, 4910-11, _ 4223, 

4226-27. 4225-26, 4228. 

28585 4235. 
jause 3571 36 5 

hag 3591, 3593, 

862. 
3927, 3928, 3932, 3933-34, 

3946-47, 8951-52, 3953, 
aot SOBA. pa १ 

Clause 30. 3960-61, 3962, 3963, 3964, 

Clause’ 39: 3068, 9000. 
Clause 34. 4055. 
Clause 39. 4060-62. 
Clause 77. 4271. 

BAJPAI, SIR GIRJA SHANKAR— 
Ajmer-Merwara Municipalities Regula- 

(Amendment) Bill— bi, 
3 Motion to. | » 3006-07, 3011 

- 3014, 3015-16. — 
Consid 
Motion rnc 8 pass. 

Destructive Insects and Pests _ (Second 

8595. 
Clause 9. 3610, 3671; 3614, 3654): 

Clause 10. 3673, 3676, 36७77: 
Clause 12. 3685, 3686 
Clause 17. 3766-67. 
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BANKING LEGISLATION— BENGALI(S)— 

See “ Legislation ”. set Question re employment of —— andy 

BARISAL— A Assamesé, on the Assam Bengal 

Question re connection of —— Madari-| prRraR— 3 
pur with Khulna by a Railway Line.) Question re “recruitment. to the Indian 

id ‘Army from the Central Provinces and 
BARRACK(S)— है — 3313-16. 

Question re —— for British and Indian | BERLIN- 
Troops. 3622-24 tion re i 

BARTLEY, MR. J.— tion.of the Kabul Air Servioe 
Indian Income-tax (Amendment) Bill— over India 2 

Consideration of aad 60. & BERMO— oy a 

Oath of Office. 345’ = Question re interference with Congress 

A ee sas | engines Bardo कीट 
फीफा re BEWOOR, MR. 6. V.— 

ot Oath of Office. 3457. 
Bachelor of Science standard of the BHOTIA(S Delhi University, 3817 isabel —" 
Eligibility of the Delhi University traders one en 
pa for Provincial “Services. BHUTTO, 

AKSH- 
goes pacers of a Medical College in| yo4ian Income-tax (Amendment) Bill— 

Motion to consider. 3406-07. 
Starting of Master of Science classes in asting 

the Delhi University. 3817. wis eesti | Stations’ ip 

BAUDOT SUPERVISOR(S)— | 
phists 

BIHAR— 
Rye ee offisiating, as| Question re— 

— 

a 

BAZAR— Road Fund 
Question re separation of British Cavarly Roed schemes in——. 3209 
—— and Infantry ——— from the Marking of boundary line between the 
Ambala Cantonment. 3651 United: Provinces and in Ballia 

BAZAR “ला District. 4173-74. “iin 

Question re non-inclusion of certain areas) Ff el ibe तब saad P = 
the —— of Lahore Cantonment.| ~~ 7 

4195. ond cohol Committee. 3124, 4091-92. 
“= 's Representation of in the Advisory 

ARES— Committee on the Eastern Bengal 
Question re oharay, vs yy. $492:93: 
between —— a & J “Allahabad 3084 0: 5 3084. | BIHAR AND ORISSA— 

BENGAL— Bie Question re posal eles हो" of candi- 
Question re— Set गला 3501. 

a Ra foe के >> is Question re dislocation of railway and 
of village Sapta traffic between Bongaigaon’ and 

Se ET ——._ 2870-71, 3746. 
of | BIKANER— 10% 

families of _ the Question, re grants for famine relief in 
a bhag School. 4202 Madras, Punjab and———. 3822-23. 

% BILATERAL TRADE AGRE 
aa es अर कर RAILWAY—.. See “Trade Agreement(s)". ५ 7 

BILL(S)— 
BENGAL AND NORTH WESTERN Agricultural Quota— 9) ४ 
“RATLW. Question re———under™ disoussion in 
See “ Railway(s) ne Ceylon. 2928) — 97 
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BILL(S)—contd. 

Ajmer-Merwara Municipalities Regula. 
) 

Matic to consider. 3006-16. 
Consideration of Clauses. . 3016-18. 
Passed. 3018. 

Documents Evidence —— 
“Appointment of Mr. J. N. Talukdar 

and Mr. P. A. Menon to the Select 
Committee. 4256, 

Destructive Insects and Pests (Second 
Amendment) —— 
Motion to consider. 3047. 
Consideration of clauses. 3047-48. 
Passed. 3048. 

Employers’ Liability —— 
Passed by the Council of State. 2896. 

: 
amendment. 2896. 

Amendment made by the Council of 
State agreed to. 3005-06. 

Hindu Women’s Right to Divoree —— 
Circulated. 4419. 

Indian Aircraft (Amendment)— 
Passed by the Council of State. 2896. 

Indian Cotton Cess ) 
Motion to consider. 3045. 
Consideration of 
Passed. 3046. 

Indian Income-tax (Amendment) —— 
Presentation of the Report of the 

2896. 
Motion to consider. 3080-3116, 3140- 

75, 3211-45, 3279-3311, 3350-94. 
3395-3452. 

Adopted. 3452. 
Consideration of— 

Clause 4. 3515-28, 3571, 3747-49. 
ee 4205-28 

Clause 5. a 
Clause 6. 3571-83. 

BILL(S)—contd. 
Consideration of— 

[ : 
Proposed clause 454. 4078-74. 

407; 
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_—_ 

arn, ment) 
‘Talukdar, 

ees ; 
BOMBAY, BARODA AND CENTRAL रु 

Passed by: the Coufcil of State. 2896 
Motor Vehicles—— 

Dissolution. Mariage — + 
Appointment. of Mr. J. N. ukdar to 

the Select Committee. 4256-57. 
Extension of the-time for the presente- 

tion of the Reportof..the Select 

कल पटल अर ee Animals (Amend. sei} 

ede the Guna SE ne with 
amendment. 

Amendment made by Gouncil of State 
te. 28 

BLOCK INSP 
See “Ins a eo है 

BLOCK SIGNAL. 4४8४॥०707स)-- 
See “ Inspectar(s) 5 xy 

7 अर & throngh inter- 

~ 

INDIA RAILWAY— 
See,“ Railway(s).” 

_ 2870-71, 3746 
BONUS— 

bind 

a Se ment giving year’s. acti- 
departments. vities _of+ various in 

rere: 3. oe 
: 
=e. 2 kon certain | 

= Se ia, to. Colombo. ¥ 

score : Raho mapa 

Question कह construction of a combined 
and. parcel office at Vizianagram 

2g qm the -Bengal.N. Railway. 3495. 

out in certain parts of Assam. 3818. 
_|Bose INSTITUTE = 

restraches in the ——, 
हु oa fa. soe ee? 
हक 
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—— ———— ne 

BOYLE, MR. 7. Des iS 22167: “2 | BRITISH SOLDIER(S)— 
-Bill—| 866 ‘ Soldier(s)”. FAME 

aestion re derailment of a goods train on BROKENS be eS 

‘Solwa —— between , Jimmidipeta, and| Oath of Office. 3177, 4165, 

Gunda. 3496; ; 
BRITISH AIRWAY(S)— 

Question re collision between @ <p 

ez Question re acquisition 5 Same 
—=by a ‘publi 

“BRITISH CAY: 

अल ae ‘the Ambala Caftton: 

क्‍ ment. 3651 { 9 

JBRITISH. COLONY छ&8)-- Naess WATER SUPPLY AG REEMBENT— 

a See “Colonyties) {Question ore’ drafi+-— 
15५ =Ganténment .. “4199-98: © 
BULLOCK: ARTE 

i 

goa = : 
Coritrensation’ 16. TRdikths “for oases in 

melee ¢ rposéd ‘Gr imports OF yarn | 35 
28 from = into Mysote State: * 3262, 3 
=o of persons between Indian 

States and——. 3821.. eas 
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SS ee 

Cc CANTONMENT(S)—conid. se 

CACHAR— Question re—contd. 
Question re accidents in Sylhet and —— ‘Contract fordrainage in Cownpore ——. 

on the Assam Bengal Railway. 2869- 
70. 

CADET(S)— 
Question re— 

Concessions wages for the engineer 

# .. Gentelmen —— trained at the Indian 
Military Academy. 3646-47. 

ercharge on return tickets between 
lymensingh. —— an 2871-72. 

Representation. 
the temporary of the Account 
Office, Telegraph Stores and Work- 
shops, Alipore, ——. 3206. 

Researches in the Bose Institute, 
4116-18. 

Telephone comipany in ——. 3728-29. 
Transfer of certain clerks of the Aceounts 

Office, Telegraph Stores and Work- 
shops, Alipore, —. 3206. == 

CANADA— 
Question re effect of the trade agreement 

between —— and the Uuited States of 
America on India’s trade. 3535-37. 

CANDIDATE(S)— = 
e— — 

—— declared eligible for service in the 

rey Siete maintained on th List of approved —— maintained on the 

ways. 3704. 

CANTONMENT(S)— 
Question ‘Agricultural 7 

\ Demand: of. increased rent in certain 
| cases in. ——, ) 4192 

Inclusion of certain areas in Allahabad 
——. 4194-95. 

Increase in house tax in Multan ——. 
4194. 

Land granted for the Hindu cremation 
ground in Lahore ——. 4194. 

Non-inclusion of certain areas in the 
area of Lahore ——,. 4195. 

to Execu- 
tive Officers in ——. 3652 

Refusal to make the transfer entries in 

ae Tax Register in Ambala ——. 
Pedy of “Ban: 

of British Cavaly Bazar 
and Infantry Bazar from the Ambala 
—. 3651. 

-| CANTONMENT AREAS— 
Question re separation of Sadar Bazars 

3652. 

CANTONMENT BOARD(S)— 

Draft Bulk water 
offered to the ——. 4192-93. 

Election to the Ambala ——. 
Nominations to the elected seats to the 

3880. 
Non-formation of a —— in Ambala. 

3878-79. 
| Refusal to allow the moving of a resolu. 

tion in the ——, Jhansi. 

CONVASSER(S)— 

Question re of dismissing employees 
the Bombay, Baroda Central 
al eS h and 

४ ——.. 4038-39. 

Amount paid for of —— to 
Members of the Legislative Assembly- 
3557. 

BS 

Supply Agreement
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a ee 

n Gocharan | “Question re recruitment to the : 
“astern Bengal | Army. from thé——and Berar. °8313- 

16. 

)} CENTRAL PUBLIC WORKS DEPART. 
Railway. 3742-44 

CASUAL LEAVIE— 

oi Rises Road Fund 
किक CENTRAL SECRETARIAT— 

See“ Seeretariat ” 
Question re separation of British —— and} | 

Infantry. Bazar from the Ambala Can- }CENTRAL STATIONERY STORES 
cs tonment. 3651 >> Question re maintenance of the 

~ CAWNPORE— 

r { etorinary College 
© GRLEBRATION®—— CENTRALLY ADMINISTERED AREAS— 

Martyrdom —— of the ninth Sikh Guiw| uestion re= 
Tegh Bahadur: 3312. $ of the Mussab Wakf Act 

a CENSORSHIP— to, Delhi and ‘other: =—...4190. 

ccmacen or tee India in the 
United Kingdom. 3560, 3920. 
—— of correspondence of 

CENSUS— 
| Demand for excess grant in respect of | 

“el BOARD OF REVENUE—"j — 
Inconvenience and hardship cated: to~ 

Indian passengers -going” ‘to हे 
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CEYLON STATE COUNCIL— 
Question re. Village Fi कु chise Ordinance 

by the —. 

CHAKULYA— : 1 

Question re— 
Absence of 8 Posts and ioe phs' Office 

at —— in Singhbhum 3497- 

Opening of a telegraph office and con 
struction of the post office building at 
—— in Singhbhum District. 4019. 

भर oF 

Boring operations for petroleum carried 
out in certain parts of Assam. 3818. 

Delays and detentions of mails for Tan 
gail in paleo! Distriet. 3742 

CHAMBERS, MR. 8. P.—contd. 

—contd. 
“Consideration of — 

Clause 49, 4238, 4239, 4242, 4243 
Clause 51 

Clouse 71: 4246-50, 4251 
Clause 71: 4258-59, 4260, 426 
Clause 78. 4276, 4277, 4278-79, 4280- 

$1, 4282-83, 4284. cee’ 
Clase 80. 4202, 4208, 4296, 4206, 

A ~ ON-— 

Question re shifting of the overbridge 
on the Bengal Nagpur 

¢ 813; ia Indian (Amendment) . Bill u ) 

CHANGE(S)— 
CHAMBERS. MR. 8. P.— 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 3358, 3364, 9367, 

Clanse 4. 4161, 4211-12, 4223 
Clause 5. 42: 
Clause 82 3583-84, 3587, 3593, 3594. 

Question re— 
— for food on the ‘Bast Thdllaa Rail: 
way Stations. 3996 

CHATFIELD COMMITTEH— 
Motion for Adjournment re constitution 

3596, 2895. 
Clause 9. 3603-05, 3608:-8609, 3613, कि 

3654-55 . 
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Clause 18. 4237, 4298, ” igh el 
© Clause 21. 3851-52. eer ‘COMMITTEE 
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CHATTOPADHYAYA, MR. AMAREND- 
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Question re—contd. 
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“on re- 3204. 
OB he - 

Draftsmen clerks of the Telegraph En- 
gineering Department. 3499. 

mplop: 

es Non-grant. of house rent. allowance to 
ms Line Inspectors and Telephone In- 

spectors. 

_ 

“Oy [७ of uniform to sweepers in 
= Telegraph Offices. 3986. 

Supply of waterproofs to telegraph line 
men of petrol duty. 3500 

CHAUDHURY, MR. BROJENDRA NARA. 
YAN—contd. 

Question re—conid. 

“Change in the name of railway certain 

Classification of income from. fisheries 
ior assessment of income-tax in certain 
places in Assam. 

Collision between a bullock ae and a 
Gocharan Daksin 

Barasat on the astern Bengal Rail 
way. 3743-44. 

Concessions to lower class passengers on 
the East Indian and Eastern Bengal 

ub pee € 

able road. 3648-49. 
Control over Defence expenditure exer- 

cised. by the Finance Department. 
Telegraphists _ officiating as Baudot 2995-98. 

jupervisors. 3733. Curtailment i of Pro- 
<eiter booking from = railway vincial ‘Offices, rw a 

stations in India to . 3204. i 1 Surma Valley 
Transfer of certain clerks of eo Med Chiang sam, 3071 

Telegraph Stores and Work- Different scales of pay for Indians and 
LP otic ieagiopay Caloutta. 3206. Anglo-Idnians in certain Departments ™, ‘ Uniforms supplied to Linemen of the of the Assam Bengal Railways. 3203. 

Posts and Tek Departm tion in the supply ot water in 
3987 the Perens ft Pahartali and 

BROJENDRA NARA Chittagong. 3 ee 
~ ८ 472 somagplits ५ Dislocation of railway and postal traffic 

Indian Income-tax (Amendrient) Bill— between Bongaigaon and’ Bijni, 
| Motion to consider. 3412. 2870-71. eh १21 अल लि कि 

ह Me Consideration of — ‘facilities for the children anities on the 

i oi tltas 
Assam Bengal - Railway. 

on railways. 3708. 
Affairs of the Assam Bengal Railway. 

=. 4014. 

Alleged incivility of a ticket collector to- 
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Assam Bengal Railway. 3203. 
Enactment of the Motor Vehicles Bill 

and co-ordinantion of road and rail 

— = ‘during ¢ 

Railway. 

Exe’ ‘from income-tax of th 
es हट indigenous hiilmen 

tax from 
joyees on the Assam: of Government securities to Rulers 

r of Indian States, 4202-03, 
20 Sapta Exemption of. certain persons: from in- 

= SS near Off rf 221 come-tax and supertax, 2099, 
Assessment of income-tex from holders Fi of feceipts and expenditure, 

of Postal’ Cash ( a deposi: aa] 
दे tors का Postal Savings . $918.| ~~ Government's policy about communal 

Assesamént’ to ‘ihcome-tax of rents from repiésentation on the Assam Bengal 
fisheries. 3910: 1 Railway. ।॥।/ 
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CHAUDHURY, MR. BROJENDR NARA. | CHAUDHURY. MR. BROJENDRA NARA. | 

Question re—contd | 
Grants-in-aid to European and Indian 

Institutes and nominations to certain | 

YAN—coi ° 
Question. re —concld. 

Publication by the Government,of India 
giving the year’s activities of various 

६६988 Assam. i lepartmenta in one book. 2982-83 
se pe “3203. ne) anes Raids by dasoits “bar ३७३७ station en = i ene x कक 

for tourists of archeological | ins Bare Bpss-Contal 
—— and ancient | } lation of the Assam Beng a : | - 

Railway for retrenchment of two 
Holding up vehicular traffic on the | tors. 3708-09 ol 

River Bank Road in: Delhi Provinee, & Relief in respect of Indian and United 

“Taconic 3 a€ Slichay station sl at 
Bengal Railway. 2868-69. of Delhi. q 

Ineo: tion of certain i in 3814- यु 
the Indian Income-tax (Amendment) ge over the Chan- i 
Bill, 3634. .. = prio portin ; 
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Joint assessment to income-tax ae Ee 

divided Hindu families of the Bengal ix 
Dayabhag School. 4202. 

Late arrival of 42-Down Parcel Express 
~ at Howrah.” 3986-87. 

Fs nag Sopteniat inate 
ke ‘Hill tribes i 2804. 

Marnayes ef convict. in the And: 

areas 
Telephone calls betweer Shillong and 

Sylhet. 3070-71... . 
Undivided Hindu and Muslim families’ 

assessed to income-tax. 420 
*“Wine.or band fund * mentioned in the 

I tion of new experiment of the 

Murder of Mr. N..G. = 
fe xe 3562-64, _ Arehiwoloxic partment. 

Non-acceptence of services, of voluntee: 
of sosial-serviee कक शक daring 

Overcharge: on retum tickets 
~ @aleutta and.Mymensigh. 2871-72. 
Overcrowding 02008: Sealdah Rail 

way station. 
Postal stamps sold to public and service 

stamps: used in Government Depert- 

zz Provision of meveable.steps to. compart- 
“= -Ments at Goalundo station ०1 the 

: Eastern Bengal Railway. 3705-07. 

Chief Accounts Officers of Railways 
being _ responsible the. 

31; 

3814. St 
Researches in the Bose Institute, Cal- 

eutta. 4118 

Motion to consider. 
Consideration 

=~ 

Telephone company in Calcutta. $798. 
28. 

3302. 

|| । 2, 4 365. .. : 

ul 2 ae ४ 3946. « 
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railways. 4334-35. Fixation. of. time limit for. terminating 

Accidents. on railway 3701-03. i the Ottawa) Trasle, Agreement. 3789 

Amendment of the Indian Medical Coun-, 
cil 4०६. 3783-84. 

Amendment of the Tnaurance सै ०६... 3930, 
Amount allotted to > Seeret 84. ey ‘ a eerie 

“Appeals, against’ the’ oniers of |=. Imposition of.an.import duty: 01:०00008- 
3325-26 oF ॥1एक4073201:69607+57 55). sae 
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Appointment of Indian Agents in British | 
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Boe we 

3529-30. 
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Economic su 
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Question re—concld, 

Dyening of a seasonal Post Office at 

“to foreign re- 

the Finance Depart. 

to train resetves of officers 
and ranks. 3617-19. 

Rate war be shipping pani 
3249-51 i 

» Reduction in the export of cotton from 
India. 4094-96. 

Rents paid by Indian and~ European 
refreshment rooms on railways. 
2865-66. अब व 

> dent between Dindegal and Madura 
on the South Indian Railway. 4010. 

Report of the Committee on XB 
engines. 3458-59. 

Report of the Tariff Board on Sugar 

पाक ace T. S. AVENASHILIN: 

Question (Supplementary) re— 
Signals in carriages 

the Murtizapur-Hllichpur Railway 
line, etc. 3188, 

Absence of intermediate class waiting 
rooms at cerfain railway stations in 
Sind. 399] 
Accident to the Punjab “Express. 3057, 

305 

. 116... करन r Action on the 

Appcintment of Tariff 

til pubitishedl sak 
Boards. 3544. 

Article a i 

sepoys. 4169. 
Composition of the Auxiliary Force in 

India. 4166. 
Contracts of the Indian refreshment 

rooms on railways. 4344 
Costum: 

Gf employees under the Goy 
of India. 7 

trade. 3537. 
Europeans and Indians recruited on 

State Railways. 3469. 
Evolution of a scheme of economic and 

aia "Sie es m 9 ‘Beenie — 

Hours of work fixed for telegraph 
397 

evidence the Chatfield : Taking. of by ‘the 

Trade negotiations “with Ceylon and 

“Eraining of Indians «as air pilots. 

Transfer of secret service “work of the 
Department. 4172. 

Type of vessel for India’s naval defence. 

Cae of work for drivers, 3487 
ications of the Anglo-Itali 

and paddy from Burma. 

nate representation of Indians 
in Port Trusts. 3196, 

Inclusion of certain 7 आटा 
Inauguration of Federation. 3119. _ 
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CHETTIAR, MR. T. 8. AVINASHILIN: 

i—condd, 
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.. Andianisation ae 3181. 

2932 
ndian to the 

Agreement. 2931 
Non-appointment of an I 

_ eps q 2 

= Postal stamps sold to pa 

stamps used in € 

86. 
Protection of the jntereats 

cotton growers, 3542, 3543 
Protection of the interests of Indians in 

Tanganyika. 3122 
Railway and. Customs Returns, 2968 
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उन! हा Bai. 2920, 4112. Purchase of by Port ‘Trust. 2868 
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ee Pee a CHIEF ACCOUNTS OF FICER(S)— 

3315 
Regulation of money-lender’s, business 

and development of alternative credit 
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न Subvention “to 
. 4099. 

3322, 3323. 
service rifles. to schools : 

- ES ae Ee a MR. T. S. AVINASHILIN, 
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Taking of Urdu by [818 as, optional 
subject for the Staff College examina- 
fion. 4168. 

2 7 Andie, and 

Uniforms, supplied to, privates... 3622, 
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to consider, 3048. .... 
CHETTY, MR. SAMIVENCATACHELAM— 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 3155-57, 8158, 

3159-65, 
Consideration of— 

3861-62, 3868, 3868.70, 

3948-49, 3952. 
4042-45. 

12. 4087. 
Question re—" 

Excise duty imposed on imports of yarn 
from British India into Mysore State 
3262. 

Indians in Tanganyika. 3140. 
Negotiations: for Indo-British ‘Trade 

Agreement. 2931-82. 
ofindiensiin Burma. 3133-35. 
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Question re post, Scat Office Super 

; pee Bengal Railway. 3210. 
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~ 8203. 

oor 
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at re refusal to admit Maharashtra | CLERICAL CADRE— 
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Daksin Barasaton the Eastern Bengal 

Question’ ré CS of Jews “in Kenya. 
2917-18, 2980-31 

COLON Y(IBS)— 
Question re appoint indian Agents, 

is 5 Babel $128. 

re 

—— found in -Lakhim 
ra 

+ 
COE. 

See“ Railway(s) ”. 
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Taking of evidence by tho Chatfield 
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Light 
ie: GUSTOM(S)— 
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* 2966-68. 

carriages 
Saharanpur 
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CUSTOMS DEPARTMENT— 
‘Muslims in certain posts in the 

aE "at Karachi. 4196-97. 

CUSTOMS DUTY— 

Question re import of Australian wheat 

f *~ Question re ill-treatment meted out to 

Mian Tftikhar-ud-din, M.L.A., by the 

Bombay ——. 2970-76. 

CUSTOMS RECEIPT(S)— 
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न Ps CUSTOMS SERVICES— 
© Question re superannuation of staff in the 

Question re purchase of lands from —— in i 

el 

DADU— 

Dacoitios committed in gurtain, villages 
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- 4346: ‘Majumdar gajeni 

Mauion of Mr, N, G Majumdar and 
danger of dacoits in ——— 
Sind, 4027-28. Ee 

DAIRY INDUSTRY— 

Question re 6 ofthe ——in 

India. 2942-47. Fe 

DAK— ohne 

Question re delay im the ‘delivery of 

——from Purulia ‘at Patna. 3497 

way. 3743-44. 
DALAL, DR. R. D.— 

Indian Income-tax. (Amendment) Bill— 

Motion to consider. 
3152-55. 

3149-50, 3151, 

i, at atation 
Central India Railway. 4837 

=. ae 
CZECHOSLOV AKIA— 

Question re— _ 

Murder of Mr. N. @. Majumdar and 
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| आए 

DADASHIL 
Question re cutlets for drainage of flood | 
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AMZEN, MR. P. R.— 

‘Advisability of patrolling the permanent 
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_ , 4033. 
Classification” of Armenians and« Jews 

employed. on State: Railways. 4033. 

yas Anglo- 

Drivers a the Bengal Nagpur Railway. 
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od by railways. . 3055... 
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DARYA GANJ— 

3967, 3968. 
Clause 42. 4067. 
Clause 80, 4204. 

Motion to pass. 4365. 

DATE SHEET(S}— ४ 
Question. - for the Indian 

Service Examination. 3913-14. 

DEFENCE DEPARTMENT—conid. © 
Question re—contd. 

Permanent location of the Army ! 
of quarters and the ——in one 

place. 3642. 
DEFENCE EXPENDITURE— 

Question re control over —— exercised 
by the Finanee 

DEFENCE OF INDIA— है 
Qui re of the question 
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Hardwar, —— and Kotdwara sections. 
DATTA, MR. AKHIL CHANDRA— | 3745. 

Indian Income-tax (Amendment) Bill— | DELEGATION(S)— 
Consideration of— . Question re. Indian—— to ‘the last 

* Clause 2. 4322, 4323. -. ! of the League of Nations. 
Clause 3.. 4314. ite $131.38. acaci= tyne 

3. Clause4. 4162, 4163, 4205-06. DELAI— 
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Expenditure and liabilities in respect 
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Alleged rough handling of certain Hindu 
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है... Purchase of lands from cultivators in RESPECT OF- 
Ajmer-Merwara. 2905-06. 
Andamans and Nicobar Islands. 2907, 
Botanical Survey. 2902. -- 

2903. 
“Central Board of Revenue. 2901. 
Home Dey जब 

Biden ae है 

Irrigation, ete, enue, 2900. 
_ Irrigation Works—(Not charged to Re- 

Starting of Master of Science classes in |. venue). 2913-14. 

University. 38: Mines. 2903. 
expenditure ०, 7 कि हर ‘Adj Ee aia जन 

= Strong of sta ane Teast a500-61. | Central and Provincial Governments. 

aerated water end 
North Western Railway. 3508-10. 

Discouragement to staff from joining 
in the——of the 

North Western Railway. 

‘Railway Board. 2907..% 
Refunds. .2008. “verre! 
Refunds (Railways). 2017-08: 77-५५ कद 
“Salt. 2899 oS 
Stationery and Printing. 2904. 

53 the ——, 

3743. 
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Pups the grades of 
foremen on 

Western Railway. 4017. 
DEPARTMENT(S)— 

Maintenance of the Central Stationery 
Stores bate a 

ee year’s activities of various 
——in one book. 2982-83: 

Reconstitution of —— of the Govern 
ment of India. 3331 

Vacancies left unfilled in certain —— of 
“India. «3331-32, 

DEPARTMENT OF COMMUNICATIONS— 

Question 
Constitution of the ——. 

403 Officers in the —— 

DEPARTMENTAL ENQUIRY(LES)— 

4031-32. 

DEPARTMENTAL ATIONS— = 

ro a 
Question re insurance conipanies failing 

make ——with Government. 29: 

Question re. recruitment of ire 
Tadian Civil Service. 3905-06. 

“ DEPUTATION(S)}— ee 
Question re —— to discuss the question 
. ‘Indian to: Malaya. 3126- 

DEPUTY ry ACCOUNTANT GENERAL— 

4 | 2 2 

DEPUTY DIRECTOR(S)— . 

Question re appointmnt of an 
as —— or Assi an to the 

2981 

Tai 

DERAILMENT—, 
re ——of a goods train on 

Solwa नह २ 4 dimmidipeta and , 
Gum 

nd exh abetersou 428८ 

DESAI, MR. BHULABHAT J. 
Expressions of regret on the death of 

Maulana Shaukat Ali. 3458-84, | = 

Expressions of regret on the death of 
mal Pasha, 2954, 2957 

$357, 3858, 3448 
Consideration of- 

Clause 4. 3520-22, 3525, 3527, 3528, —— 
4124, 4126, 4140-49, 4161, 4217-19. 

Clase 5. 4284, 4236. a 
Clause 6. 3573, 3574-46. 5 

© Clause 8. 3590, 3591, 3592, 3595, =! 

Clause 12. 3584-85. 

Clause 16. 3753-55. 

Clause 17. 3750-63, 9764, 8706, 8835- ee 
wee on को, = थे हर 

> 
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DESAI, MR. BHULABHAT J.—contd. 

Point of order— | 
by Mr.-M. 8. Aney 88 to 

whether an Honourable | Member 
should be ‘debarred from moving 
an amendment on the ground of in- 

notice when ite notice 
of an identical amendment has 
already been given by another Honour- 

to move his amendment: 3679: _ 
vo raised by” . Satyamurti as to 
eee etre er a demand for excess grant 

at हि of 8 ser. 
vice for which no original demand 
for grant was presented to or voted 
by the Assembly. 2911, 2912, 

Railways (Local Authorities’ 
Bill— 
Motion to circtilate. 3025-27, 3028 

न DR. 6. V— 
indu Women’s Right to Divorce Bill— 
Motion to circulate 

_ Indian Income-tax (Amendment) Bill— 

Motion to consider. 3239, 
69. 

Consideration of— xi 
Clause 21. 3848. 
Clause 23. 3858, 3863, 3871, 3922 

Motion to pass. 4367 
Repealing and Amending Bill— 

Motion to consider 3048 

Absence of alarm in carriages on 
the Murtizapur-Ellichpur Railway line. 
ete. 3187-89. 

able Member and the latter declines |: 
endme! 

DESHMUKH, MR. GOVIND V.—cont. 
Question re—contd. 

to the Indian Army from 
the Central Provinces and Berar. 
3313-16. 

Refusal to admit Maharashtra Brahmins 

4198. i 

Statement of Lord. Halifax about putting 
Gandhi 3461-62 

service rifles to schools in India. 

Trade Union of Employees on the Assam 
Bengal Railway. 4035. 

University Training Corps. 4198-99 

DeSOUZA, DR. F. X.— 

Indian Income-tax (Amendment) Bill— 
Consideration of clause 4. 4207-08. 

Indian Oaths (Amendment) Bill— 
Appointment. of Mr. J. जे, Talukdar 

Mr. P. A. Menon and —— to the Select 
Committee. 4256. 

Destructive Insects and Pests (Second 
) Bill— 

See Bill(s) ५. 

DETENTION— 
Question re— 

---- of persons without trial in the Cen- 
trally administered area. 3906-07. 

Overcrowding and of a train with- 
out lights: at Ghol-Shahpur on the 
Kalighat-Falta Railway. 4034. 

DHAMHARA GHAT— 
Question re breach between Badla Ghat 
and on the as | and North 

Bengal 
Complaints on behalf of Indian States 
under section: 3° of the Indian Sta’ 
Pretection against Disaffection Act. 
4102. 

4115. Eloy in New Delhi 5, 
5 अली ann f Bengalis and Assamese 
ae ‘Assam Bengal Railway. 4035. 

Mahrattas inthe Indian Army. 4173. |” 
for supply of milk in New 

t 

DIESEL CAR(S)— 
Question re working by ——-_ of« the 

Cocanada-Kotipalli Railway. 3739. 
DILKUSHA SQUARE— fi 

Question re insanitary “surroundings of 
Aram Bagh and —— quarters, New 

sae 
Overcrowding tha BPE ain ie on the South Indian Railway. 

without lights at |- on the 5 on : 

Kalighat-Falta hema ० हे DIRECTOR(S)— व्मक तक चावल 

Raising and cov pla Question re functions of the —— of 

certaifi stations on the “Assami'/Berigal|~~ Solar» Observatory. at - Kodaikanal. 
Railway, 4086: BOBO को. = nh eh (03-26०७/5 मे 
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the Bamrauli train —— 

Siete Railway. 3486. 
~~ of persons from Accounts and 

_ Audit Se ho 

on AnD : regarding 
and Eastern Bengal Railways 

DISCRIMINATION: 
Question re wie कक न 

“eee beg eee 
5. कक हल 
Pahartali and Chitta- 

3977. 

iy. Are 
goag. 3971-72 

Racial —— in the Mechanical Transport 
Department. 3881 

DISEASE'S)— 
Guestion re causes of the recent increase 

in ms 4204: 
DISFRANCHISEMENT—- 

Question re —— of Inilian Estate labourers 
Ceylon. 3127-28 

DISTRICT(S)— 
Question re time “taken 

Civil Service Officers to 
in independent charge 
3644-45. 

DISTURBANCE(S) 

eae ar ‘a bei soaenne aS 
DIVIDEND— — हर 
Question re..-—— pay. certain 

Shahdara- 

+-+०++३, 
ities 

of छल्‍--++ 5 

officers on the va-Saharanpur 
Light Railway. 2882 ed 

DIVISION(S)— 
— the oh tion eas for excess 

YJndian Income-tax (Amendment) Bill— 
——on Mr. M. Ananthasayanam Ay- 

yangar’s motion to amend clause 8 (०) 

of new 

Stedaly 

DIVISION(S)=contd. | 
Indian Income-tax (Amendment) Bill—contd 

——~ on the! motion to amend clause 4. 
4157." 3 

»——on the motién to:amend:elause 16. 
3755-56. 
en the motion to omit clause 4, 

pis the motion to omit clause 21 

Indian Tariff (Amendment) 
—— on the motion to insert a new clause 

. after clause 1. 4413, 
_ Railw: (Local 

Authorities’ 1; T 

Question re— 

Grievances cf Muslims in _the-—— 
Quetta, 3711 

C 
- ae 

DIVISIONAL ENDEN 
Question re advertisement of posts by 

the ——, Howrah. 3703. 
See also ‘‘ Superintendent(s)”’, 

Recommendation of the Acsam Bengal 
Railway for re renchment: of »two 

Commercial 
Appointmeat ot Mr. J. N. Talukdar and 

१७. 17. 3. Menon to the Select Com- 
mittee. 4256. व्ग्र 

DOMINIONS CONFERENCE— 

“ Taxation Relief 
DRAFT. CONVENTION(S)— =" 

Statement re—— and Recommendations 
adopted by the i and 22nd. (Mari- 

Sessions of the © nal 

—on 
sub-clause (d) in clause 8; 3592-93. 



TTT 
> pyar 

DRAINAGE— मा 
Question 7८-- 

nts 4198. 
Outlets for of flood water between 

——, ete., on the Shahdara Saharan- 
pur Light Railway. 3506-07. 

: DRIVER(S)— 
d ~ Question re— 

Son “the Bei “Railway. : ne ngal nape 5 

Hours of work for —— + 8487-88, 
Tilitrate--—¥ shunters and firemen on 

the North Western Railway." 3490. 
Promotion | of literate men as'—— on 

the North Western Railway. 3491. 

and wages for 
yprentices of thi 
2950-51 Cadets. 

Contract: for ——in Cawnpote Canton- 

DUTY(IES)—contd. 

Heats 3561-6240 nal bose 
gre death ——. 3645-46)" 

m-levy of octroi-—~onliquor and 
wines in the Lahore Cantonment, 
3880-81. 

Railways, 4007-08 
EARTHQUAKE(S)— 

Question re recent ——- shock in South 

EAST INDIAN RAILWAY(8)}— 
See ““Railwayliy 

EASTERN BENGAL RAILWAY-— 
See Railway(s)”: 

ECONOMIC PLANNING— 
Question re cvolution of a scheme of — 

©*and “industrial “planning for India, 
7 38. 

ECONOMIC PLANNING” COMMITTEE 
See * Committee(s)". 

ECONOMIC PROBLEM(S)— 
re~ invitation to . the Afghan 

Question re level of the asbpit at 
and height of masonry ‘pillars of water 

DUTY( SS a 
Question r2— Ot bere 

‘toriff——on India’s trade. - 3530- 
32. Bere 

7.01 9892. 
Effect of tho new Egyptian Cotton | 

Minister of Commerce. for discussions 
on———. ४3710. ots 

ECONOMIC RECOVERY" 
Question re set back to the process of ——, 

मर 

3822. 

मे ECONOMIC SURVEY(S)— 
‘Question-re ——— by the Imperial Council 

of Agricultural Research... 4092-94. 
ECONOMY=* 3 

Quéstion ré instructions re areas १ 
expenditure of ae Posts and 

he 
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EDUCATION— 
Question re— 
pone facilities for higher —— to 

3266-67. 
मर Girls of scheduled castes receiving ——— 
ve" © Gn the Centrally Administer ‘Areas. 

ELECTRICITY—contd. हि ५2930 
Question re—contd. é 

ommndations of . the. Pitkeathly 
Committee on the supply..of —— in 
Delhi Province, 3791 

ELLICHPUR—> 

3275 
Mileage covered by the Superintendent 

नाता ef——, Delhi, Ajmier-Merwara and 
Central India. 3746. 

Opening of college for higher —— in 

Malaya. 3265-66. 
Radio programmes providing adult 

EDUCATION COMMITTEE(S)— 
ttee( 

attached tc it. 3267. 
EDUCATIONAL PACITLITY(IES)— 

Question re —— for the children of staff 
of certain communities on the Assam 
Bengal Railway. 3203. 

EGERTON ROAD— 
Question re Railway Telegraph Training 

School on ——. Delbi. 

np iis re negotiations with Ceylon 
and, ote. 3162-88 sl 

EGYPTIAN COTTON TARIFF DUTY— | 
) 

re nominations to the ——— to the 
3880. ‘Cantonment: 

RLECTION(S}= se) ees 
Question re to the Ambala Cantonment 

ELECTORAL ROLL(S)— 

Jbsence of alarm signals in 
iages on the Murtizapur —— 

Railway line, ete. 3187-89 
EMBLEM(S)— 

Question re —— of British, Indian and 
Provincial Governments: |» 

faci: | EMIGRATION COMMITTEE— 

of British soldiers and Officers in the 
Indian army.— 3899-901 

Anglo-] 
Railway. किन eee a 

Communal composition of —— in cer 
tain workshops on State Railways 
4013-14. 

Costumes of under the Govern- 
ment of India. 4186-87. 
Denial of facilities to Muslim —— on 

3467. 
Denial of privilage and casual leave to 
—— on the Bengal Nagpur Railway 

34: 
New pass rules for State Railway ——. 

3998-99. 
Power of sapere — of the Bombay 

Baroda and India Railway 
given to thé Watch and Ward and 
Commercial Canvassers. 

Question re— ५ 
agent the Federal Council of State See“ Bill(s)”. 

9. EN 
Dewieparation ‘of —L- for ‘the Federal. | ENGINES) 

Legislature. 4108-09. ss — Report of the Committee on 
ELECTRICAL 28138 ee पक 3 
ह Question re—of the Central Public Works Report: of the — 
Pet पु Depart ment. . 3823-26. 3458-59. % vere ad 

ee. : बे एज 
—— consumed in quarters of Members es 

dean saved ae islat in New | ENGINEERING APPRENTICE(S)— 
Delhi. By. See “ Apprentice(s)” 

the Eastern Bengal. Railway to pass 
examinations. हि 

o 
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ENGLAND— 
Que:.tion re-— 
tape of supervisory staff for railways 

3 34. 

* Question re purchase of ~ 4201 

ESSAK SAIT, MR. H. A. SATHAR H— 
Question re par’ 

World’s Fair in New York. 3817-18. 

Anes LABOURER(S)— ES 
See ybourer(s) ”. 

ESTATES’ OFFICER(S)— 
Question re Military —— in India. 2981- 

82. 1 

SEAN Desa 6 a alr 
~ Question re disregard of Communal pro- 

portion by the Superintendent of Post 
Offices, ———, in making appointments. 
3493. 

EUROPEAN(S)— 
© Question re— 
“and Indians recruited on State 

Railways. 3469-70, _- 
Rents paid by and —— re- 
“freshment rooms on railways. 2865- 
2866. 

Representation from the South African 
Indian Congress, Durban, re com- 

oar fad | activities of 

railways. 2866-68. 
EUROPEAN(S) CRISIS— 
Question re— 

Consultation of the Government of 
i 2852-53. 

EUROPEAN INSTITUTE(S)— 
See “ Institute(s)”- 

EUROPEAN REFRESHMENT ROOM(S)— 
~ See “ Refreshment room(s) ”’. 

—— of posts on Indian| Question 

EXAMINATION(S)— 
Question soe aid by : Bie Satie inal: postman; ete., 

at for for appointment to the'clerical 

cadre. 3699. > 
Age-limit for admission ‘to, the =— for 

£ to the Indian Police 

Bombay. i poe) % ab 

Date-shect for the Indian Civil Service 

<_ for reornitment of Telephone 

Operators held at Lucknow. 4023- 

25. 

‘Taking of Urdu by Indians as optional 

subject for the Staff College ——. 

4167-68. AGES 

EXCESS GRANTS— 
See “ Demands for ——”’. 

EXCHANGE RATIO— 

EXCLUDED AREA(S)— 
Question re— 

Levy of tax on persons, crossing the 

inner line of the —— in Assam. 

_ Agra District for Military Manoeu 

vers. 3910-11. 
EVIDENCE— 

Question re— 
mice: EEE, 

5 Tapitetion to Sir eee aoe Kien : B82 peeniit 

caneOsgive —— ‘i aes 2979, 

Committee. 4176-77. < jon dng Govern कस eat, hie 

Taking of —— by the Chatfield Commit-| s ५ 299. ineome- 

Ste i नकल न 1-3 3 

ne
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EXPENDITURE— 
Question re— 

Control over Defence —— exercised 
oes by the Finance Department. 2995-98. 

—— and liabilities in respect of the 
+ Defence Department 3639-41. 
+— incurred abroad from Indian 

1 

—Widaves Uirecsipta sind 2h; 2403. 
«Income and ——, etc., of the Kalka- 

i 2854. - 

~ > “Instructions re 
| > the Posts: “and Telegraphs ~ Depart 

ment. 4039. 
« * Revente returns and. —— of the Goy- 

5 Bs 
> Btrength of staff and —— of the Delhi 

Improvement Trust: 3560-61. 
EXPENSE(S)— 

Question re certain incurred on the 
Walton Training €chool,, 3454. 

EXPERIMENT(S) sinter aa 
Question re— SEETELIESZ 

aoe 
investigations and +— to the notice 
of the masses, 3820. 
ntroductioy new —— of the Chief 

Effcet on the =e 
etc., due to the a 

(Angi कह जा trade 
3808-10. 

ernment of India,» 2992-93: -: Ne othe aaa’: FE or ih hs 

{| EXTRACTION— 
Question re price and system ‘of —— of 

from mines in “Assam. 3001. 

EXTRA-DEPARTMENTAL — SUB-POST- 
ree 

ee re representation from the —— 

EXTRADITION— 

Question re°—— of persons’ between 
Indian States -and ~ British “India. 

ps 

EVE HOSPITAL(S)— { 
See “ Hospital(s)” 

pan S 
ee ८ 7/ फल 

rape Ree Spent HE ss 8७ विक्षकएर 
FACILITY(TES)— 

Question re— 
given to.mai] .oyerseers. Certain 

Dini ot tor a 

2 ce. 
States. 3266-67. 

Denial of to Muslim employees 
on the Eastern Bengal Railway to pass 
departmental examinations. 3467. 

for Mahatma Gandhi to visit 
tribal areas. 4004-05. 

—— to holders of sterling securities a 
>> tlt sc ro i so 

for. higher edu ‘to dians 
in Malaya, 3265-66 

Railway —— for the Indian National 
Congress session to Eo a = 
‘Tripura. Ms pS cart - 

FACTORYGES|}— 

Reduction in the of cotton from 2: 
India. 4094-96. कं 

RES yaS seme Shes १५ ८ 5 ‘Question ve houses sted in. 
Question re azcident to the Punjab: —- Darya Ganj, Delhi. 3800-01. = | — 

near Patna. 2864-65. ¥ ii FAMILY(1ES)— Digg = 
EXPULSION(S)— Question re— ae at 

rR Joint assessment to © income-tax ‘a 
Undivided Hindu —— of the Bengal 
Da: 278३ Me 4202. 
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Question re— J imogul aes 
. —— conditions’ in Hissar, 3737. | 

| caro eee vailing in the Delhi 
3567.0 ४961 ६ 

——+ im Ajmer. 3265. : 

7 a 8819. eta 
— —— prevailing i rural: 

है the Dalhi Provindes 869-05. 070 

Sasi re gral 

FAD 54403 
Question re— 

Installation of —— in third class “com: 
“teed 8. 3475-97: ७ कै 

of — phen waren 1 
FARE(S)— ain 

‘Question re— 
Intermediate Class —— and provision 

of fans. 3990. 
a oRgteees of +——. for Haj, »pilgrims. 

Reduction of thirdsel 
Third. class. —— ome 

Saharanpur. Light 
FAREWELL ADDRESSES) 

Question: re railway _ officials receiving 
, ete. 3496. 

PIRACHA; KHAN’ BAHA. 

Question re reftisal to”graint’ a passport 
to Maulvi Ismail Ghaznavi of “Amrit- 
sar. 2890. 

ERAL COUNCIL OF STATE—_ 
ee re “electoral. rolls for the —— 

Question, re. 
for the 

FEDERAL SCHEME— 
Question re life of the Logi lative Assem. 

i Bi ane हे हक ication «cf, tho. —— 

FEDERATED MALAYA STATES— 
~ कर for higher 

| FEE(S}— 

3266- | FINANCIAL POSTTION= : 

FEDERATION—contai~ 
Question re—contd. ैआ90--9१ तेल 

Question re— जा।श्मड फटा 
Admission ——. paid “by? “postitien 

ete., for exaitiination for appoint- 
ment. to. the ¢lerical cadre. "3699. 

bel «2 

FENCING— 

Question re.,—— and, leyel-crossings 
on the Shahdara-Saharanpur .. Light 
Railway. 2880. 

FEROZE KHAN NOON, SIR— 
Question re statement of| ——- about 
India support’ to Great Britain'in the 
event. of War. § 2915-17. 

FUT 
Question re lands leased to Indians in 
es 29800 “40 «7 

FINANCE DEPARTMENT — DES 
Question re— 

Appointment of a person of ‘the (++++ 
to the Chatfield . Committee. 3317- 

exercised by the ——. 
Pool of officers for the जर्जर शा 

FENANCIAL -ADJUSTMENE|S)= —— > 
Question re. consultatidiis “om! matters 

involving between the Goyer 
ment of India and the Indian... States 
on: Federation issue, 9341-42 

INANCIAL GONDITION(S)}— i 
Question re —— of the Vizagepater 

Port: 4000-01 

Question re administration and 7-2 
of Coorg. 4178-79. a हु. 

States on —— issue. 
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FIREMAN(EN)—contd. FOREIGN IMPORTS— SIM AT 

Question re—contd. See “ Import(s) ”. 

Promotions of cleaners, and shunt-| FOREIGN POLICY(IES)— 
ers on the North Wi iy: the Govern: 
33! ment of India in respect of the) —— 

FIRST CLASS— of the Government of Great Britain. 

Question re abolition of ——- compartments 3196-: 
on. पोज 4834-35... ७ FOREIGN REFUGEE(S8)— si 

FIRST DIVISION— 
Question re agelimit for recraitment | FOREIGN WHEAT— 

to the —— of the Secretariat.  4179- | See _“ Wheat 
80. eae ial i 

Question re levy of poll-tax on —— 
ea gai residing in French India. 3502, 4028 3 

‘Assotement to “income-tax of. rents | “O®EMAN(MEN)— ne 

Gaal Syl from —— Demotions from “the सकल 
for assessment of income-tax in and assistant) —— on. the. North 
certain places in Assam. 3639. Western. हर: 201 

FLAG STATION— = 3206 ४ 1 <t leg 
Question re ogg 8 of a —— at Mechanical Branch है 

‘Jassowal, North Western Railway. Western Railway. (4015-16,, on 
2849. FRANCHISE— 

Question re ‘—— for Indians in Ceylon. 

Question re— | 3818-19. i 

Breaches due to —— in the East) FRANCHISE ORDINANCE— { 
Indian Raliway line in Murshid-| {See “ Ordinance(s) ”. 
abad District. 3002. FRENCH INDIA— es # 

Enrolment of special tables during} Question re levy of polt-tax on foreigners = 
on the Eastern Bengal Rail- residing in ——.~ 3502, 4028. की 1 

way. 3065, 4255. FRIDAY PRAYER(S)\— & का |“ कि पे 
FLOOD PROTECTION SCHEME— Question re denial of leave to) Muslims 

Question re ——. 3559-60. for saying their —— on the, Eastern 

FLOOD WATER— Bengal Railway. 3077. 5 

Question re outlets for drainage of —— FRONT. हि 8 
between Dadashi and Pachooria Sta-|| Question re— = 
tions on the Eastern Bengal Railway. 
3985-86. 

FODDER— 
Question re convening of an All-India 

at Delhi. 3567-69. mist 

FOOD— aeons 

Charges for —— the East Indian 
Railway Stations. 3996. 

Contracts to vend —— and drinks 

‘Question re— 
Military —— stationed in Assam. 3653. 
8 of —— on the 

east coast of India. 3326-28, 
FOREIGN [--- का 

Was Cotten 2 

-20. 
operations 

Expenditure on —— 37 
Expenditure on military 

on the 3210-11. 
Military fortifications on Tibetan ——. 

3333. 
Precautions taken to defend the 
East ceo twat फ 

of the» 
Seam of coal found in Lakhimpur 

Tracts and Naga Hills in Assam. 

-| FRONTIER IRREGULAR CORPS— 
Question re commissioned officers inthe 
eats a 

FUNCTION(S)— fat 
Question re constitution and —— of the 

Railway Rates Advisory Council, 3714. 
FUND(S8)— 

sallotted to Secret 
Service. ——. 3882-84. 
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GADGIL, MR. N. ४.-- 

“Ajmer-Merwara Municipalities Regulation 
(Amendment) Bill— के 
Motion to consider, 3007-08. 

Indian Income-tax (Amendment) Bill— 

दर Motion to consider. 3291-98, 3421. 
Consideration of clause 16. 3750. 
Motion to pass. 4364. 

Question re— of ihe 

Contract for drainage in Cawnpore 
Cant . 4193-94. 

Demand of increased 
~~ eases in cantonments. 4192. 

Draft Bulk Water Supply Agreement 
offered to the Cantonment 

4192-93. 
of certain areas in’ Allahabad 

Cantonment. 4194-95. 
Increase in house tax in Multan Canton- 

ment. 4194. 

Land granted for the Hindu cremation 

ground in Lahore Cantonment. 4194. 

Non-inclusion of certain areas in the 

Bazar area of Lahore Cantonment. 
4195. : 

Question (Supplementary) re— 
Gurkhas serving in the Indian Army. 

2964. 
Lord Chatfield’s enquiry. 2963. 
Position regarding disturbances and 

riots in Delhi. 3904. 

Question re— 

Correspondence re visit of —— to the 
tribal areas. 3189-91. 

Facilities for —— to visit tribal areas. 
5. 

Statement of Lord Halifax about putting 
——in Jail. 3461-62. 

GARDEN(S)— — लि 
Question re decision to build @ store room 

at a corner of the Queen’s —— Delhi 

4204-05. 
GAYA— 

(Question re sale of tickets at —— Railway 
station. 3498. 

GAZETTED OFFICER(S)— 
‘See “ Officer(s) ”. 

GENERAL MANAGER— ( 
Question re— 

mat pee oh 

Communal composition a re- 
eruited in the —’s of the 

wn Bengal Railway. 3210. 
Introduction of new experiment of the 

Chief Accounts Officers of Railways 
being responsible to the ——. 3192-95. 

’ | @HOL-SHAHPUR— 

GENERAL POST OFFICE— 

See “* Post Office ”. 2 

GENTLEMEN CADET— 

See “ Cadet (७) ”. 

GERMAN JEW(S)— 4 

Question re to alleviate the suffer- 

ings of refugees. 4116 के 

GERMANY— pack 

Question re Atebrin imported from —— 

GHEE— 
Question re— 

adulteration, 3932-35. 
Grading of ——. 3277-78. 

€ ding and detention of 

train without lights at——on the 

Kalighat-Falta Railway. 4034. 

GHULAM BHIK NATRANG, SYED— 

Expression of regret on the death of 

Mustafa Kemal Pasha. 2954-55. 

Indian Income tax (Amendment) Bill— 

Motion to consider. 3421. 

Clause 4. 4139. 
Clause 6. 3575-76. 
Clause 8. 3592, 3596-97. 
Clause 9: 3607, 3610. 

Motion for adjournment re setting up of 

memorial the . Badli- 

evy 

ki-Serai battle near Delhi. 3779-80, 
Question re inadequate tis 

Muslims in the Department of Educa- 

GHUZNAVI, SIR ABDUL HALIM— 
Indian Income-tax (Amendment) Bil— 3 

Motion to consider. 3424-28. 

Question re rate war between shipping 

companies carrying Haj pilgrims. 4111- 

16. , 

GIRL(S)— 
Question re—— of scheduled — castes 

receiving education in. the Centrally 
Administered Areas. 3275. 

GOALUNDO— 
Question re provision of moveable steps 

to compartments at —— station on the 

Eastern Bengal Railway. 3705-07. 
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QOCHARAN= £2! 170 | ANAL AY 

Question re collision between a bullock 
between '—+~ and 

Contracts for loading and unloading 
——in 

sions. को अऑएेडेडमरप 

petra क 4096-97. 
GOODS LINK SERVICE— 

16 Hew“ initroiliieed “Gn” the 

me aha Daan cag ei aes 

GORWALA, MR. A. D~ 
Oath of Office, 2384 

GOVERNMENT— 

‘Committee, 3920. 

esti 
and service stamps u 

GOVERNMENT “OF INDTA— 

in, respe br 008 
Goverhment | Changes 

Allahabad Divi- 

eae Restate tala 2... >वकक 
EMTS te 2992-98 ०5 7८.1 

15 Tenure: i 

posite “with = 3°90) 
Tnterpeliation in the’ House of Commons} 

ré control of policy of “Congress ——— } G 
by the’ Working 

+|GOVIND DAS. 

GOVERNMENT OF INDIA—contd. 
Question re—contd. YER 

96: 25 ie on ‘matters . involving 

between the 

in the —— Departments, 4183-95: 
sodocation, eal the —— Offices..ia.- New 

New appointment sanctioned in the 
Pet ents, 3373-78. 

2० कक wer’ in the >तत्त - 20एकफी।श1, 
+ 41५9982-#4 155 

Reconstitution. व Departments of the 
332 

tosthe—. 3335. 
Vacancies left unfilled ine;eertain 

Dopartments of the——-» 3331-32: 
GOVERNMENT*OF: INDIA “ACT: 

See Act (3) i 

“ Sehool(s) ’ 

GOVERNMENT SECURITY(IES)— 
Question re exemption from .Income-tax 

olding 19 2979. _ ©) ofspersons 

RULES— 
Question re applicability of —— to staff 

on State Railways. 3599. —~ 

meres 

SETH पर 
Question re— 

f 
members of the Central 
and 
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GOVIND DAS, SETHS¢onid || 
Question re—contd , i 

. Constitution and functions of the Rail. 
Council. 3714 = Rates Advisory 

: Popes 5९ सु bere from India to 

Safe 
in Rhodesia. 3566. 

Specal allowances granted: to. officers 
and. clerks of the Army Headquaters. 

le 
है 20 sez 

Strength of Indian ministerial: staff in 
certain branches-of the Army Head- 

India to Delhi. © 3346-47 a) 

adequate forces on’ the 

Villages Franchise Ordinance passed by 
the 1777 पाली, 3278 

Question ( eee 
Accidents on. 3701-3703. 
Barracks for British:and Indian Troops. 

3623. 

: 

patam Harbour. 3500-01. engines on the East 

Increase in the revenues 6f State Rail inverse Rens ae rt 
10-1} ATS men Halifax about 

tana Indian Ordnance Factory apprentice putting Mahatma Gandhi ‘in jail. 

scheme, 2987-38, 3462. 

Issue of new coins. 3328-29, Uniforms ‘supplied to privates. 3621- 

Pe cars Se )1 SOR wens eel ७ 

GRADUATE(S) .« ४६. 1५ 

in Orissa. 3501-92. = Question re eligibility of Delhi University 
ee _figainst Indians on —— for Provincial Services. 3817. 

certain ships, »' 

Racial discrimination inthe scales of race for f relief in Madras, 

pay and service conditions for cleri- 38 
cal personne! of the Army Headquar. 
ters. 2989. gases f 

Recruitment of Oriya’ in “the Postal 

¢ Precip aes कक ape aac and fe to certain 
, to supply petrolto Indiandealers 

7 in. South jini 9565. on the Assam Benga! bear 5 3203. 

Representation from the South African ‘to the charitable eye hospitals in 

Indian Congress, Durban, re Commer- Delhi. 3823 is 

an aa ee se: qo के ig हे ae Tin of an 

oe the" interest of Indians fodder and ——Confererice at Delhi. 
3567-69. 

Question re— 
Consultation of the Government of 

Tndia in respect of the foreign policy by of the Government of ——., 
Statement, of Sir coe 

about Indian support 
event, of War, 2915-17. quarters., 2990 

Termination of the Indo-Burma Trade | @pya’ ENINSULA. RAIL- 

. ‘Agreement. 3278 Sg ane a 
Transfer of the Naval Headquarters of| gp» ४ Railway(s) 

५ MRI A 
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a 
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© Police. 2901 

Demand for excess grant in respect of — 
Ajmer Merwara. 2905. 

Andamans and Nicobar Islands. 2907, 
Botanical Survey. 2902. 
Census. 2903. A 
Central Board of Revenue. 2901 
Home Department. 2901. 
Interest free Advances. 2914. 
ESigation, otc. ताज 5166 ॥26४ 

2900. 
Irregation Works—(Not charged to Re- 

venue). 2013-14. ft 

Miscellaneous Adjustments between the 
Central and Provincial Governments. 
2904. 

Payments to Indian States and Com- 
panies. 290: 

Pa: to: Provincial Go: 

Ports and Pilotage. 2901, 2902 
Railway Board. 2907. 
Refunds. 2905, 2907, 

Stoney 

Wor! : 
Ferry Steamers b 

Zoological Survey. 2902. 
Indian Income-Tax (Amendment) Bill— 

Presentation of the Report of the Select 

2908, 

Motion to consider. 3080-87, 3097, 3101 
3109, 3114, 8144, 3145, 3157, 3158, 
3160, 3162, 3168, 3169, 3170, 3171, 
8175,..3222, 3224, 3225, 3226,.3227, 
3228, 3229, 3233, 3241, 4285, 3286, 
3289, 3294, 3302, 3303, 3304, 3351, 
3352, 3353, 3361, 3262, 3363, 3364, 
3365, 3367, 3368, 3372, 3873, 
3374, 3378, 3393, 3404, 3405, 3406, 
3425, 3427 3430, 2488, 3443-52. 
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| 
GRIEVANCE(S)—contd: eyo THE HONOURABLE SIR 

Question re—contd. = JAMES—contd. = 
Consideration of — 

Clause 4, 8523-25, 3526, 3527-28, 3571, 
~——of the East Indian Railway staff $748, 3749, 3921, 3922, 4126, 4127, 
serving in the Delhi Division 4132, 4183, 4134, 4139, 4159, 4160 

GRIGG, THE HONOURABLE sIR 4209, 4210, 4213, 4291, 4224, 4225, 
AMES— 4228, 

Clause 5. 4239, 
34, 4235, 4236. 

Clause 6. . 3572-73, 
2 a 

4230, 4231, . 4232: 

3577-78, 3579, 

Clause 8. 3584, 3587, 3588, 3595. 
“New Oiathie GUA; mh 

Clause 10. 3658, 3663, 3664, 3666, 3667, 
3672, 3675, 3676. 

Clause 12. 3683, 3686. 
Clause 16. 3689, 
Clause 17. 3757, 3758, 

3837-38, 3839, 3840, 3841 
Hause 19. 3845. 

Clause 21. 3846-47, 3848, 3849. 

Clause 23. 3864, 3865, 3866, 3867, 
3869, 3871. 

i a OB le 
Clause 25. 3937, 3938, 3940, 3941, 

Wise: 

3942, 3943, 3944, 3945. 

Clause 26. 3950, 3951, 3952, 3953, 
3954, 3958, 

"09७७6 31:27398120-:क-४७ उतने 
3968, 3969-70, 4045. Clause 82. 

4083, oes 
. 4085-86. ४ 
. 4087. i 

Clause 69. 4087, 4089. 
Martyrdom celebration of the ninth Sikh 

Guru Tegh Bahadur. 3312. ad 
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GRIGG, THE HONOURABLE SIR GUPTA, MR. K. S.=contd 

J. sous) Question re—contd. 

Poirit of order— कल Panel Censorship of correspondence of agencies 

 s—-raised by “Mr. M.S. Aney as to 
hether an Honourable Member 

‘ag | quate notice 
contig? 

and newspapers of British India 
the United Kingdom. 3560, 3920. 

oneal 38 field Enquiry Comm 4201 
combined booking and 

parcel office at Vizianagram on the 
Bengal Nagpur Railway. 3495. 

~ Denial Mpa on os engal leave to 
मा ‘Bengal Nagpur 

Railway. 3495. 
Derailment of a goods train on Solwa 

could be moved in respect of a service | Bridge between Jimmidipeta “and 
for which no original demand for grant Gumda.- 3496. 
was presented to or voted by the Discharge of certain ‘kers from the 

“Assembly. 2910, 2911, 2912, 2913: “Vizagapatam 4002-08. - 

Public Accounts Committee— Financial condition of the Vizagapatam 
Motion to consider Report of the —— Port. 4000-01 

2897, 2898 Flood protection scheme. 3559-60. 
GUARD(S)— Interpellation in the House of Commons 

Question re— | re_control of policy, of Congress 
——on the North Western Railway. | Gov b Working Com: 

3484. है mittee. 3560, 
Ne nfirmation of certain in the Level of the ashpit at Dusi and height 

Delhi Division, North Western Rail- of masonry pillars of water tanks at 
as ee ee eres Waltair. 3496. 

‘on-counting of officiating period im the Beng 
posts of —— towards increments in पक, 5 फट कर 2 4 
Delhi Division, North Western Rail- Non-recognition of the Labour Union 
way. 4347 patam Pi 

Promotion of —— onthe North Western soap hoe sp 
Railway. 

Rents recovered from-——— in the Delhi 

Opening of factories to prepare aero- 
and machines, guns, ete. 3912. 

Port dues and landing. charges, in the 
Vizagapatam port. 

Precautions taken to defend the North- 
East Frontiers of India. 3912 

officials receiving farewell 
ete, 3496. 

Railway servants foiling ie the oral test 
at the Walton ining School. 

Recommendations of the Pitkeathly 
Cominittee onthe supply of electricity 

Delhi Province. 3791 

Division, North Western Railway. 
4347. 

GUIDE BOOK(S)— ite 
Question: for tourists of archaeologs- Rail 

cal and ient addresses, 

382: > 
“@UIDEWAYS*— 7 

Question re successful trial of a locomotive 4339-42. 
calied ——. 4026. 

© Question re derailment of a goods train on 
bathe Bridge between Jimmidipeta 

GUPTA, MR? ४. 8— 200६: 
Indian Income-tax (Amendment) Bill— 

Motion to consider. 

Restriction imposed in. Indian commer. 
cial travellers in South Africa. 3791-93. 

ployment of educated 

persons in India: 3560. 
= geen te Strength of staff and ex 

ee of clause 34. 4051-52, Improvement’ 3560-61 

~ Question é GURKHA(8)— प् 

- Causes of the recent increase की. tal | ° re—— serving in the Indian 

«diseases. 4204. °. Army. 2963-66. 
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By x ८६ HAULAGE— ney ft 
HAJ PILGRIM(S)— ६... « Question re— i { 

Question re Rate War between Shipping] _Amount:paidfor-——ofearsto Members - पथ carrying. 2919-21,| | ies . 3557 1 
eee i ah uttalfrnds bs for the —— of saloons. 3496- ‘ 

ce 8) ir. Pilgrim( ee 
| 

अत a HEAD CLERK— > |; 
ey See.“ Poste: पी: ene 25) in the : 

Simla Contra ‘Central Publio i 
Question..re statement of —— about Works Department, “4122, — ~ 

५ ting Mahtma Gandhi in jail. HEADQUARTER(S)— 

Qu 
HANDKERCHIEF INDUSTRY... \oest—— of. the! officers “of the Army —, apo nme "Sf gM क/क० ५ - 
See“ Industry(ies)” ‘Delhi. 4 

HANDLOOM WEAVING INDUSTRY— | HEDGE(S8)— 
Question re— ti bsenee of ——, éte., in Aram Development of the ——. 4099-4100. vain oats i Delbi ५688. 

Subvention 4 SRI K. 8. 
ee 87 oh |: Ce a iia 

Question re fcling of Initiate” in™ respect Station at Dacca. . 4034 
- the———and events in Palestine. | HIGHLAND(S)— 
3337-40. Question re discrimination) against 

HARDAYAL, LALA— im the Kenya 3 
Question re permission to——= to return | HTLL(S)— ‘ dia. 2977 > tops 4 Pia acme * angeasina eon eae” a ed in the ” ASSMENT— >> 7७: ret Past Offices in Boe en 

* Question re discharge and —— of Maslims ee 
by the eo angen. age _ Ward, | HILLMAN(MEN' ? 
Eastern ot way. Hinman Question re exemption from» ineome-tax 
eins: ER aro = 008 618: income .ofscertain: = 

4 5 न an 3658. ape - 
HARDSHIP(S)— | Tht 

wate, See “* Weekly(ies) ”. 

oe i | ei 
od | Question re— = 

Article entitled “ Plight. of Oe 

Senne — clerk of the Simla re 
vision, Central _ Public 

Works Department. 4121-22. 
Land granted for _ the —— cremation 
ground in Lahore Cantonment. 4104, a 

HINDU FAMILY(IES)—_ 4 
Question re— 

Joint assessment to income-tax of a 
undivided ——- of the Be 
bhag School. 4202. > 

Undivided and Muslim families 
assessed to income-tax. 
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HINDU LADY(IES)— sine 8 77 7 (7 # 1 
See “ Lady(ies)”™ * beanie? 

EE कस RIGHT TO DIVORCE 
€ L कुचल 1 

See “ Bill(s)” 

HIS MAJESTY’S GOVERNMENT 

re—purchase of wheat: by —. 
from Rumania. 
AR— 

Question 7 
3737 

& 372 ve — १६०: station and running 
staff on railways. 2885. 

HOME DEPARTMENT: 

gt. i Tern = 
Eligibility_of Indians for appointment to 

certain grades and posts in the 
3897 

x of secret service, work of the 
sree $172, 

HONOUR(S)— a , 
Question re conferment of titles: and ——. 

2891-92. ees 

Question re import of ——into India. 
4124, 

HOSMANI, MR 

HOSPITAL(S)— 
Question re— 

Appointment of an optician in the Irwin 
2m wig ie eth.” 3807. ie 

aie maintained in. ‘in India and 
ors and Nurses employed in them 

3624-2 

eT 

ways: 2887, * 23 
HOURS OF WORK—._. 

re —— for drivers, 

Eexcase. grant in-noapeot of——.; 

HOUSE(8)— 461) हर 1AM ISL 
9 constructed in ee i 

HOUSE ALLOWANCE— i 
See “ Allowance(s)".) 7! 

HOUSE OF COMMONS— 

Sez “ Allowance(s)”. 
HOUSE TAX— 

See “ Tax(es)”’. 

HOWRAH— 
Ques'ion re— 

vertisement of posts by the Divisional 
‘Superintendent 

Attachment. of a through. intermediate 
and third class. bogie to the Punjab 
Mail:at Kalka for 

Late arrival of 42-Down Parcel Express 
at ——.. 3986-87, 

_ Selectior पलपल the posts of Passenger 
_ Superinte it and Claims. tor i Se nae 

OWRAE DIVISION— 
Question re— 

Appeiatment of trackers and draughts- 
men in the ——of the East Indian 
Railway. 3001. i of 

Vacancies of ticket collectors in the -—- 
of the East, Indian Railway. 

HYDERABAD SIND— 
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IFTIKHAR-UD-DIN, MIAN— 
Question re ill-treatment meted out to 

44) M.L.A., by the ba: 

INCOME(S)—contd. 
Question re—contd. 

tax of the —— 
officials. 2970-76. 

Question re— 
Acquisition of —— and British Airways 

का by a public corporation. 3478 
"Termination of contract with the ——. 

IMPERIAL COUNCIL OF. AGRICULTU- 
RAL RESEAI 
Question 

Economic surveys by the ——. 4092- . Western Railway. 3991 
94. 

Results of activities of the +. 4100- 
01. 

‘EMPORT(S)— 
jon re— 

~ Check on Site is ania ons Sut impesed पट हे 

from into Mysore State. 
3262. 

— of Atebrin from Germany. 2923. 
—— of Australian wheat in India and 

absence of customs duty onit. 4120- 
21. 

——of foreign wheat. 3557-58. 
—— of horses into India. 4124 
of rice and paddy from Burma. 

2948-50. 
—— of supervisory staff for Railways 

‘ from England. 
» >) Increase in the—— of foreign cotton 

IMPORT DUTY— 
Question re imposition of an—— on 

3261 
See also * Duty(ies)”, jee u ee ae 5 

IMPROVEMENT TR 
Question re— = 

© =Consnltation with the Delhi —— by the 
Delhi Municipal Committee.’ 3801 
i. of staff andexpenditure of the 

3560-61 

INAUGURATION— 
Question re —— of Federation. “2938. 

yet pie 

Certain —— exempted from Inconie-tax 
and Super-tax. 3893-95. 

from 
of certain indigenous hillmen in Assam. 
3653. 
Imposition of income-tax on agricultural 
——in the centrally administered 
areas. 3649-50, 

—— and expenditure, ete., of the Kalka 
Simla Railway, 2854. 

——and diture of the Vizagapatam 
Harbour. 3500-01 

—— from the Sind Section of the North 

TNCOME-TAX— 
Question re— 

41 00 i 

3916-17. 
Assessment of —-— from holders of 
‘Postal Cash Certificates and depositors 

Postal Savings: 

(PSE OTSE met 
६ of Commissioners’ of 

== sthti. Bank. 3918. 

Audit of returns. 3901-02. 
Certain incomes exempted from —— and 

Super-tax. 3893-95, 
Classification of income from fisheries 

for assessment of —— in certain places 
. in, 

Exemption from —— of persons holding 
Government securities. 2979 

Exemption from —— of the income of 
certain indigenous hillmen in Assam 

Exemption from—-—on interests of 
overnment securities to Rulers of 

Indian States. 4202-03 
Exemption of certain persons from — 

and super-tax 9, 
Imposition ¢f— ‘tial acres agrict in- nil: स्वत 5 Uae : 

areas. 3649-50. 7 
Joint assessment to ——— of undivided 

Hindu families of the Bengal Dayal- 
bagh School. .. 4202. 

Relief in respect of Indian and United 
Kingdom 2998. 

Undivided Hindu and Muslim 
assessed to-———. 4201-02. 

INCOME-TAX (AMENDMENT) BILL— 
See “ Indian — “Binley” 

for) TNCOME:TAX, COMMISSIONER OF— 
See “ Commissioner of Income-tax””. 

comes
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INCOME-TAX MANUAL— 
Question re * Wine or band fund” men- 

tioned in ice Me 

Question re appeals against the orders of 

INCONVENIENCE(S) 
Question hardship caused to 

~ Indian passengers gcing to Ceylon. 4255. 
INCREMENT(S)— 

of pay on the Eastern Non-grant of — 
Bengal Railway. 3466. | 

INDIA— 
है RAI Yue ५ 

Participation of in the World's 
Fair in New York. 3817-18. 

Silk handkerchief industry in 3821- | 

INDIAN(5)— 

Question 
Appointment of an —— as Agent or} 

Deputy Agent of a State Railway. 
. ६ _ 3471-73, 

Appointment of an——as Deputy 
Director or Assistant to the Deputy 
Director of Cantonments. 2981 

Appointment of ——as Agents and 
iis Agents, State Railways 

Boyeott of ——shops in Mandalay. 
258-60. 

Compensation to —— for losses in Burma 
riots. 2938. 

Constitution and strength of the Railway 
Board and appointment of an —— as 
Chief Commissoiner of Rail 

INDIAN(S}—contd. Feet 

Question re—contd. 
and 

Railways. 3469-70. 
Exclusion of ——from the Chatfield 

Committee. 3909 
Feeling of —— in respect of the happen- 

ings and events Palestine. 2874, 

3337-40. 
Franchise for —— in Ceylon. 3818-19. 
Ill-treatment meted out to —— in Paris. 

4027. . 
uate representation of —— in 

Port Trust. 3063-65, 3195-96. 
——in Czechoslovakia. 2853-54, 2857, 

2962, 
—— in Palestine. 2863, 3073.) 
——in Tanganyika, 3075, 3140, 
—in the Indian Medical Service. 

3138, 3347, 
—— in the Royal Air Foree. 4200. 
—— killed and wounded in Burma 

during the recent riots. 2921-22. 
Lands leased to —— in Fiji. 2930. 
Non-appointment of an——to the 

_,. Chatfield 2991-92. 
__ Non-appointment of —— in the Indian 

Medical Service. 4195-96. 
Non-—— in workshops of State Rail- 

ways, 4029-30. 
Pamphlet re provision of facilities for 

higher education to——in Malaya. 
3265-66. 

recruited on State 

Position of ——-in Burma. 2941-42, 
3133-35. 

Protection of the interests of —— in 
Tangany: 3121-22. 

Race prejudice against —— on certain 
ships. 3566-67. 

Relief in respect of —— and United 
Kingdom income-tax. 2998-99, 

4032. 
Denial of facilities for higher ed 

to —— in the Federated Malay State. 

Rents paid by —— and European re- 
rooms on railways. 2865- 

3266-67 Restrictions on the entry of —— into 
Different. scales of pay for ——and the United States of America. 4342- 

Anglo-Indians in certain De) 43. 
of the Assam Bengal Railways Safeguarding ws ora of the of ——in 

Discrimination against —— in the Securing of full rights of citizenship to 
Kenya settlers in Kenya. 3273-74. 

Eligibility of ——for to 
certain grades and posts in the Defence 
Department. 3897-98. 

Eligibility of ——-for appointment 
certain grades and posts in the Home 
Department. 3897 

Statement of Sir Feroze Khan Noon 
about —— support to Great Britain 

gue oe 2915-17 
‘aking Urdu —— as optional 
subject for the Staff College examina- 
tion. 4167-68. 

M437LAD
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“INDIAN(S)—coneld. 

Question re—conceld. 

Training of ——~ as air pilots. 3200.02 
of —— as pilots in the United 

Kingdom. 3633. 
INDIAN AGENT(S)— 

See,“ Agent(s)”. 

INDIAN AIRCRAFT (AMENDMENT) 
BILL— | 

866 * Bills)”. ॥ 
INDIAN ARMY— k 

Question re— 
Puen in a 4173 

posal to increase ‘the emoluments of 
British soldie Officers in the 

3899-901 * 
See “ Armyfies) ”. 

INDIAN CHRISTIANS— 
See “ Christian(s) ”. 

INDIAN CIVIL SERVICE— 
‘Question re— 

t for the —— Examination 
3913-14. 

Fixation of new scales of pay for the 
and Indian Police Service. 4189. 

—— Officers employed in the Govern- 
ment of India Departments. 4183 

Recruitment of depressed classes in the 
3905-1 

Recruitment of —— Officers in the 
Central Secretariat. 4186 

Revision of the pay of the —— and th 
Indian Police Service. 3626. 

Time taken by —— 
in independent charge 

INDIAN COMMERCIAL TRAVELLER(S)- 
See “ Traveller(s) ” i 

INDIAN CONSTITUTIONAL REFORMS— 

See “ Reforms 
INDIAN COTTON CESS (AMENDMENT) 

See“ Bill(s)” 

INDIAN DEALER(S)— — bP 
Question re refusal to supply petro! to —— 

in South 

३ aegt 

INDIAN DEFENCE— 
Motition for adjournment re constitution 

Chatfield Committee on —— 

sto be paced | 

INDIAN DELEGATION—- 
See “ Delegation(s) ”. 

INDIAN ESTABLISHMENT— 
Question re savings due to the transfer of 

certain British Troops out of the —— 
3320-21, 3649. 

INDIAN ESTATE LABOURER(S)— 
See “ Labourer(s) "’. 

INDIAN GOVERNMENT— ; 
Question re emblems of British, —— काते 

Provincial Governments. 3892 
INDIAN INCOME-TAX (AMENDMENT) 
BILL— 

hee Bile) eet 

, 

amie 

See “ Tnstitute(s) ”. at Lier ता 

INDIAN MEDICAL COUNCIL ACT— 

See “ Act(s)””. 

IAN MEDICAL SERVICE— 

~ 

Indians in the 3138, 3347. 
Non-appointment of Indians in the ——=. 

4195-96. 

INDIAN MERCHANT(S)-= 
See ‘* Merchant(s)”. 

INDIAN MERCHANT 
(AMENDMENT) BILL— 
See “ Bill(s)”. 

INDIAN MIGRA’ 
See ““Migration(s) ”. 

INDIAN MILITARY ACADEMY- 
Question re— 

to the —— and ie | 
saat ge Auxiliary Foree Units. 3881- 

dering 5 

. 3647. 
Fall in the number of candidates seeking 

admission into the ——. 3619-20. 
Gentlemen cadets trained at the ——. 

INDIAN MILITARY ESTABLISHMEN 
» See * Military Establishment 7 
INDIAN NATIONAL CONGRESS— 

Question re railway facilities for the —— } 
session to be held at Tripuri. 3498-99. 

INDIAN OATHS (AMENDMENT) BILL— 
See “‘ Bill(s) 

INDIAN ORDNANCE FACTORY— 
See “ Factory (ies) ” 

INDIAN PASSENGER(S)— 
See “ Passenger(s) 

SHIPPING 

for 
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INDIAN PATENTS AND DESIGNS 
(AMENDMENT) BILL— 
See “ Bill(s)”. 

INDIAN POLICE SERVICE— 
Question re— 

Age-limit for admission to the 
tion for recruitment to the —— 
4173. 

Fixation of new scales forpay for the 
Indian Civil Service and ——, 4189. 

Revision of the pay of the Indian Civil 
Service and the ——. 3626-27. 

INDIAN RAILWAY(S)— 
See “ Railway(s) ”. 

INDIAN RAILWAYS ACT— 

ag See “ Refreshment Room (8)? 
INDIAN REVENUES— 

See “ Revenues ” 

INDIAN SANDHURST COMMITTEE— 
re 

INDIAN TARIFF (AMENDMENT) BILL— 
See “ Bill(s) 
es TEA CESS. (AMENDMENT) 

See “ Bills)”. 
INDIAN TOBACCO— 
See “To! 

INDIAN TROOP(S)— 
See ‘ Troop(s)””. . 

INDIANIZATION— 
Question re— 
——of Port Trusts. 3179-81. 
——of Subordinate Mechanical En- 
gineering Service on the North West- 
ern Railway. 3982-83. 

—— of superior posts in the Company- 
managed Railways, 4032-33. 

INDO-BRITISH TRADE AGREEMENT— 
Question relnegotiations for——, 2927- 

28, 2930-32, 2940-41, 3247-48. 

INDO-BURMA TRADE AGREEMENT— 
Questoin re action on the Reso 

he 
the ——. 3902-03. 5 

See also “* Committee(s)” 
INDIAN SEPOY(S)— 

See “ Sepoy(s) ”. 
INDIAN SHIPPING— 

See “ Shipping ”. 
PNDIAN STATE(S) — 

Complaints on behalf ‘of —— under 
section 3 of the —— Protection against 
Disaffection Act. 4102. 

ini 

of ——and the Government of India 
at Simla. 2924- 

Exemption from income-tax on interests 
of Government securities to Rulers 
of ——. 4202-03. 

Extradition of persons between —— and 
British India. 3821 

of Federation by ——. 3138-40. 
See also “ State(s) ” 

INDIAN STATES PROTECTION AGAINST 
DISAFFECTIO! 
See “लग? 

INDIAN STORES DEPARTMENT. 
Question re— 

Location of the ——. 3329. 

Report on the amalgamation of the 
London Stores Department with the 

3548-50. 

Toconaaalaaia of | re termination of the ——. 
3274, 3278. on io > 

INDUSTRIAL PLANNING © 
Question re evolution of a scheme of econo- 

mic and ——for India: © 3537-38. 
INDUSTRIAL RESEARCH BUREAU— 

Question re— 
Activities of the ——. 3794-98. 

tion of the-——. 3799. 
INDUSTRY(IES)— 

# Question re— 
| Report of the Tariff Board on Sugar —, 

2-53. 
Reservation upto certain counts of yarn 

@ for the handloom ——. 3532-33. 
Silk handkerchief ——-in India. 3821- 

INFANTRY BAZAR— 
Question re of British Cavalry 

Bazar fand——from the Ambal 
Cantonment. 365 

INFERIOR RAILWAY STAFF— 
See “ Staff 

INNER. LINE— 
pecan ce ler of tax on persons crossing 
se excluded area in Assam. 

3921. 
INSANITARY SURROUNDING(S)— 

Question re——of Aram Bagh 
Dilkusha Square quarters, New Delhi. 
3559. 

ae
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INSPECTOR(S)— 
Question re— 

Assistant Block —— appointed in the 
Signal Department of the North 
Western Railway. 4030. 

Members of the minority community 
appointed as Wireless——in the 
United Provinces. 4038. 

Non-grant of house rent allowance to 
Line Inspectors and Telephone ——. 
3732. 

Paucity of the Muslims in the category 
of Block Signal ——on certain State 
Railways. 4339. 

Selection for the posts of Passenger 
Su; Claims —— at 
Howrah. 3486 

INSPECTOR OF ACCOUNTS— 

Question Ld अकाल of an —— on the East 
> - Indian 3729-31. 3 

Question re —— of a Broadcasting Station 
at Patna. 3208-09. 

-INSTITUTES)— 
-~ Question re— 

Grants-in-Aid to European and Indian 
= and ton 

committees on the Assam Bengal 
bee 3203. 

Proposal to establish an All-India —— 
for Animal Husbandry and Animal 
Geneties near Delhi. 3277 
ee in the Bose —, Calcutta. 

4116- 

INSTITUTION(S)— 
Question re want of commercial —— in 

India. 3564. 

INSTRUCTION(S)— 

_INSTRUCTOR(S)— 
ppc अप, etc., of —— 

employ at ton Training 
_ School. 4354-56. 

“INSTRUMENT OF ACCESSION— 
Question re revised——. 2942, 

INSURANCE(S)}— 
Question re bonus of Postal ——. 3714, 

INSURANCE ACT— 
See “ Act(s)”. 

.| INVITATION(S)— 
Qu n 1 

INSURANCE COMPANY(IES)}— 
Question re— 
—— failing to deposit securites. 3571 
—— failing to make deposits with Gov- 

ernment. 2935-36. 
INSURED ARTICLE(S)— 

Questoin re desirability of having sureties 
instead of witness while delivering money 

00. orders and ——. 
INTEREST(S}— 

Question re— 
Exemption from income-tax on —— of 

Government. securities to rulers of 
Indian States. 4202-03. 

Post Office Savings Bank. 3916. 
INTEREST RATE— 

Question re reduction in the 
Post Office Savings Bank. 

INTEREST-FRE ADVANCES— 
Demand for excess grant in respect of ——. 

2914. haa 

INTERMEDIATE CLASS— 
Question re— 

Absence of —— Waiting rooms atcertain 
railway stations in Sind. 3991. 

—— Fares and provision of fans. 
Issue of ——return tickets on 

North Western Railway. 4345. 
INTERNATIONAL LABOUR CONFER: 
ENCE— 
Statement re Draft Conventions and 

Recommendations adopted by the 21st. 
and 22nd (Maritime) Sessions of the ——. 
8513-18. ... 

INTERPELATION(S 
Question re in the House of Commons 

re control of policy of Congress Govern 
ments by the Working Committee. 
3560. 3920. 

——jin the 

3990. 
the 

= Tee 

problems. है 
INVOICE TYPIST(S)— 

See“ Typist(s)”. 
IRRIGATION. 

Question re scheme for the——of the 
Khajuri plain from the Sabatangi water 
supply. 3457-58. 

TRRIGATION, ETC. CHARGES TO 
REVENUE— 
Demand for excess grant in respect of ——. 

2900. 

=
=
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IRRIGATION WORKS{NOT CHARGED 

TO REVENUE)— 

Demand for excess grant in respect of —— 

1913-14. 

IRWIN HOSPITAL— 

Question re appointment of an 

ae the ——, New Delhi. 3807. 
Pp’ 

ISMAIL GHAZNAVI, MAULVI— 
Question re refusal to grant & passport to 

of Amritsar. 

IZATNAGAR— 

Snestion 48 pro to open a Central 
terinary College in——. 4123. 

Ri 

SAUAS)— 
Question re statement of Lord Halifax 

about putting Mahatama Gandhi in ——. 
3461-62. 

JAMES, MR. 7. E.— 
Indian income-tax (Amendment) Bill— 

Consideration of— 
Clanse 3. i 
Clause 4, 4126-27, 4209. 
Clause 5. 

Indian Tariff (Amendment) Bill— 

JEHANGIR, SIR COWASJI—contd. 
Indian Income-tax (Amendment) Bill— 

Motion to consider. 3086, 3101, 3105, 

3143, 3150, 3158, 3159, 3160, 3216-23, 

3224, 3238, 3242, 3243, 3295, 3380, 

Consideration = of 2 

Clause 4. carne 3527, 3921, 4126, 
4132, 4150, 4158-59, 4216-17, 4220. 

Clause 5. 4235, 4236, 4237. 

Clause 10. 3667. 
Clause 12. 3681, 3682-83. 
Clause 16. 3696, 3753. 

Clause 17. 3758-59, 3763, 3764, 3765, 

3766, 3773, 3840. 
Clause 18. 4238. 
Clause 21. 
Clause 25. 
Clause 26. 
Clause 49. 
Clause 51. 
Clause 80. 4294. 

quate notice when adequate notice of 

Motion to consider. 4404 2 (९ 

Question (Supplementary) re— कक 5 2 ci goad की Pore 

‘Administration and financial position of eae ee au 212: declines 60 move 

Coorg, 4179. ४ : 

_ Financial effect of, the dations) gata (Gapplem an 
of the Wedgwood Committee. 3185. Conbiltats 99 कह the be 

JAPAN— tives of Indian States and the 
Question re— हि Government of India at Simla. 2926. 

Purchase of coiton by the United चुप yet vessel for India’s naval defence. 

Kingdom and 3787-88. Mars 
Statement of.» Japanese statesman १४ | jew(s)— 

extension of western borders.— (iiestion re 

wae Classification of Armenians and —— 
JASSOW AL— employed on State Railways. 4033. 

१ re——opening of @ flag station at 
festern Railway. 2849, 

Question re— 
Inclusion of certain areas in Allahabad 

. Cantonment. 4194-95. 
Land granted for the Hindu Cremation 

Cant 4194. 

Colonsavion. af =——in- ‘Kenya, 2017: 

refugee German i 
a settle the ——in Kenya. 

JWELLERY WARE— 

Ground in Lahore Question re of ——from. the 
Nen-inclusion of certain areas in the हि pertaion ba goods 

Bazar area of Lahore Cantonment. 2928.29, fo ब अर 
4195. है JHANSI— fe 

JEHANGIR, SIR COWASJI— Question re—refusal. to allow the moving 

‘Indian Cotton Cess (Amendment) Bill— of a ution in the Cantonment 

Motion to consider. 3044. Board,—. 3908. oe 
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JIMMIDIPETA— 

JINNAH, MR. M. A.— 
Expressions of regret on the death of Mau 

jana Shaukat Ali, 3454. 
Indian Income-tax (Amendment) Bill— 

Motion to consider. 3422. 
Consideration of —— 

Clause 4. 3522-23, 3525, 3525, 3. 
3528, 4128, 4131, 4149-54. 

Clause 5, 4237 
Clause 17. . 3835, 
lause 32, 

Indian Tariif (Amendment) Bill— 
Motion to consider. 4400, alee 

COM- 

Question ve report of the United 
Provinces and Bihar Governments’ 

< ——. 4091-92. 
JOSHI, MR. N. M.— 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 3354, 3424, 3425, 

3428-33. 

4409, 
JOINT POWER ALCOHOL 

TTE 

Consideration of — 
Clause 4. 4129, 4134, 4221. 

KABUL— if 

Question re— 

ion of the 
Berlin —— Air Service over India. 
4022. 

Visit of the Seerétary of the External - 
Affairs Department to » 2874-76, 
3051-52. A 

RATEASH_BEAATUTAT, “BABU “4 een eee een? ss el 
ag Question re— | 

ip! of the all from the i 
Road Fund towards the execution. as 
of Road ar? in Bihar. 3200, 

‘Apprentice Per- 
manent Way Inspectors on the East 

Indian Railway. 3208 हे 
Bonus of Postal Ingurances. 3714. | 
Breach between Badla Ghat and 
Dhamhara i Baten’. Bengal 5 
and North Western Ra ip के 

Change of the name 0 
Ghat Railway Station to that of 
Murho. 3714 

Installation of a Broadeasting Sta- 
tion at Patna. 3208-09. 

Non-stoppage of certain trains at 
pinta 7 on the East Indian Rail 

Clause 6. 3573. आर] री मा 
Clause 10... 8666, 3667 a केक कुल rma’ 
Clause 16. 3697. ren ering service 8070 

Clause 74.. 4965, Proposal to extend certain lines on the 
Clause 78, 4274, 4275. Bengal and North Western and 

Easte: at Railways. ah 

Question (Supplementary) 7६ aia हे Be os 1365 चल 
Allowance for meals given to way aes Higalteb 

renew rt issued to 
Mail Nn peons and village one Mr. Anand Mohan Sahay. 4037 

oe eeaticing हि tc Servi Representation of Bihar in the Ad- 
oar ७६-००“ २४ Be ond. visory Committee on the Eastern 

Indianisation of Port पक 3181 Repeal Ballwey. 2492-05 
Rate war between shipping” KALIGHAT-FALTA RAILWAY— 

carrying Haj pilgrims. 4113, } ass > २ + 
Recruitment to the Indian Army from 

the Central Provinces and Berar. 3 ae 
3314, 

Report on the working of the Payment of interme- 
Wages Act. , diate and third class bogie to the 

re Draft Con is and Re. Punjab Mail at —— for Howrah. 6 
commendations adopted by the 2ist 3205, 
and 22nd (Maritime) Sessions of the Detention of Mails from —— at Delhi. 
International Labour — Conference. 3984. . 
3515. पै Rail-road petition between —— 

JUVENILE DELINQUENT(S)— > and Simla. 4022: 
Question re legislation special KALKA-SIMLA RATLWAY— 2 - 

trial and care of ——. 2984-85. See “ Railway(s) * iit 
—. Fux
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KARACHI— KONKAN— 
Question re— Question re rate war between shipping com. 
Discharge of Muslim clerks from the| panies in the-——costal trade. 9788-89. 

Postal in ——. 3735. KRISHNAGAR— 
stablishment of a Broadcasting Sta- ypstion en te agen espe of services 

era 895-96. | di Mela, 3707.08. Making —— a-naval base. 3 _ organisation during —— 2 -08. 
© Muslims in certain posts in the Customs) KUMBH MELA— 

Department at ——, 4196-07. Es Question re— 

Spesial.. ticket. oxime to 018 |... Expenses-in connection with construc- 
Section: of ithe North.” West- tions undertaken during the ——. 

ern Railway. 3054-55. 3744. 

KAROL BAGH— — Railway accident at Hardwar during 
Question re connection of —— with the. ——... 3981-82. 

New Delhi by a direct road. 3558. Tenders and work orders, given during 

KASHIPUR— the ——. 3745. 

eee 3 of a ‘railway | KURHARBAREE— 
रत कह २ Ramnagar. Question re output from the —— and 

320 Serampore collieries. 2894. 
KENYA— 

Question re— L 
Colonisation of Jews in ——. 2917-18,| LABOUR CONTRACT— 

2930-31 Question re ——of the Calcutta Port 
Discrimination against Indians in the 
—— Highlands, 3538-40. 

Proposal to settle the Jews in —— 
3254-55. 

Securing of full rights of citizenship 
to Indian settlers in ——. 73-74 

KEDARNATH— 
of a 1 

Post Office at-——. 4009. 
KEMAL PASHA-MUST 

Expressions of regret on the death of 
2954-57 

KHAJURI PLAIN— 
Question r¢ scheme for the irrigation 

of the -— from ‘the 
» owater suppply, 3457-58. 
KHULNA— 

Question re connection” of ~ Barisal- 
Madaripur with—— by a Railway 
Line, 4011-12 

Same 
a jon re—functions of the Director 

of Solar Observatory at —— . 
4030-31 

KOTDWARA= 0 a 
Question re. enders invited for the 

supply of Boulders for stocking 
on Hardwar Dehra Dun and — 
sections, 3745. 

KOTIPALLI— Digs sf 
Question re working ४. iesel 

of the Cocanada —— Railway. 3739. 

‘Trust. 3479-80. 
LABOUR INSPECTOR(S)— 

Question re passes issued to probationery 
——on Railways. 3731-32. 

LABOUR UNION(S)— 
Question re non-recognition of the —— of 

the Vizagapatam Port. 4002. 
LABOUR CONFERENCE— 

Statement re Draft Conventions and 
Recommendations adopted by the 21st 
and 22nd (Maritime) Sessions of the 
International ——, 18-15. 

LABOURER(S)— 
Question re— 

Disfranchisement of Indian Estate —— 
in Ceylon. 3127-28 I 4 

f 
for the protection of Indian —— in 
Malaya. 3570. 

LADY (IES)— 
Motion for Adjournment re alleged rough 

handling of certain Hindu-—— at the 
Shiva Mandir site in Queen's Gardens, 
Delhi. 4357-58. 

Question re alleged incivility of a ticket 
collector towards 8 ——at Sealdah 
railway station. 3483, 

LAHIRI CHAUDHURY, MR, D. K.— 
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LAHIRI CHAUDHURY, MR. D. K. —contd. 
*e—contd. 

Stenographers on the East Indian 
Railway. 3511-12. 

Sub-letting of a contract at the Delhi 
Railway station. 3494. 

LAHORE— 
Question re— 

Land granted for the Hindu cremation 
ground in Cantonment, - 4194. 

Non-inclusion of certain areas in the 
Bazar areas of —— Cantonment, 

4195. f 
Non-levy of octroi duty on liquor बाते |. 
— the 8890. 
81. 

LAKHIMPUR— 
Question re seam of coal found in-—— 

Frontier Tracts and Naga Hills in 

LAKSAM— ‘i 
Question +e detention of mail” between 

Surma Valley and Chittagong at ——. 
3071. 

LALCHAND NAVALRAI, MR.— 
Demand for Excess Grant in respect of— 

Railway Board. 2907. 
Refunds. 2907, 2908. 5 

‘Indian Income-tax (Amendment) Bill— 
Motion to consiler. $140, 3143, 3145, 

3146-49, 3165, 3384, 3408. 
Consideration of— 
‘Clause 4... 3520, 4211 
Clanse 6. — 3573-74, 
Clanse 23. 3855-57, 

386 

3576-77 
3860. 

9 
Clause 24, 2922-23, 3924, 3933. 

32. 4045, 
"Clause 41. 4063: ASE ३६; 

Clanse 74. 4264, 4265 

Clause 77. 4272 
Motion for adjournment re murder of Mr. 

कै. 0. Mazumday, Superintencent, 
Archaeological Survey of India. 2954. 

Question re— 
‘Accident to the Punjab Express. 3056- 

59. 
Allegations against certain soldiers in 

Hyderabad Sind. 4203. 
Dacoities committed in certain vill 

of Dadu District in Sind. 3920. 0.81, 
4346. 

© Date-sheet for the Indian Civil Service 
Examinations. 3913-14. 

“s+... _- = = RIES (ESS BSE oo ee en 

LALCHAND NAVALRAT, Mr.—contd. 
Question re—contd. 

Demotions from the grades of foremen ~ 
and assistant foremen on the North 
Western Railway, 4017. 

Discharge of workmen of the Railway 

Broadcasting 
Station at Karachi, 4018. 

Grants-in-Aid, to the charitable eye 
hospitals in Delhi. 3823. 

{ntroduction of the benefit of Provident 

Posts of foremen and assistant foremen 
in the Mechanical Branch of the North 

Western Railway. 4015-16. 
Promotion of gnards on the North 

ay. 

कक 7 or 2 
3052-54. 

Reduction in the number of saloons for 

railway officers, 4018. 
Residential quarters allotted to Members 

of the Lezislature in New Delhi. 
3815. 

Selection Boards for selecting candidates 
for railway a) tments. 2894-95, 

Situation in the tribal areas in Waziri 
stan. 3210. 

Special ticket examiners sent to the 
Karac! hi Scetion of the North Western 
Railway. 3054-65. 

Termination of contract with the 
Imperial Airways. 4008. 

Question (Supplementary) re— 
Absence of intermelinte class waiting 

rooms at ceitain railway stations in 

Sind. 3991. 
a) 3999. 

Claims out of 
‘the Bamrauli train dira:ter. 3470. कं 

Cenference contemplated te discuss के 
matters connected with the Police 
Administration. 4188. 

Examination fees charged by the Fede- 
val Public Service Commission. “i 
2983: 

Indianisation of Port Trusts. 3181 
Indianisaticn of Subordinate Mechanical 

Engineering Service on the North 
Western Railway. 3983 

Indians in Czechoslovakia. 2854, 2857 

3739. % 

Fund for inferior railway staff. 
4017-18. 

Invoice typists-on-the North Western 
Railway. 3182-88. | 
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LALCHAND NAVALRAL, MR.—concld. 
Question (Supplementary) re—sontd. 
Intermediate clas; fares and provision 

of fans. 3990. 
Life of the Legislative Assembly and 

modification of the Federal scheme. 

~~ Tord Chatfield’s enquiry. 2962. 
Murder of Mc. N. ७. Majumdar of the 

¥ Archeological Department. — 3563. 
Passes. issued to probationary labour 

है Inspectors on Railways. 3731. 
Paucity of recruitment of Muslims in the 

Postal Department. 3734. + 
os Political situation in. Waziristan. 2847. 
i Posting of Muslims to certain offices on 
| the Eastern Bengal Railway. 3405. 
i Railway and Customs Returns. . 2968. Railway Workshop at Mozhulpura and 

opening of a Workshop in Sind. 
3716-17. 

Removal of protection to Salt. mannfac- 
tured in India. 4191. 

Rents paid by Indian and European 
| ici Rooms on Railways. 

| 3178, wees 
| Reservation for Europeans of posts 

Indian Railways. 2868. 
Restoration of the Tomb of Shah Baharo 

near Larkana in Sind. 3801-02. 
Retrenthment on railways. 2855. 
Revenue returns and expenditure of the 

Government of India. 2993. ~ 
Saloons maintained for railway officers. 

$723. 
Statement of Sir Feroze Khan Noon 

about Indians support to Great 
Britain in the event of War. 2916. 

Taking down of names and addresses. of 
at Tare Davi, 3727. 

‘Training of signallers and station masters, 
ete., on the North Western Railway. 
3715-16, 

LALJEE, MR. HUSENBHAI ABDULLA- 

BHAI— 
Indian Income-tax (Amendment) Bill— 

Motion to consider, 3237, 3401-05. 
i of 

3. 
Clause 4. Te, 3-36, 4146, 4160. 
Clane 10, 3675. 
Clause 12. 3685, 3686. 
Clause 16. 3752. 
Clause 24. 3925, 3934. 
Clause 74. 4268. 

Motion to pass. 4378-83. 

LAMP(S)— 
Question re non-painting 

- 4026-27. 

LAND(S)— 
Question re— ‘ 

—— granted for the Hindu cremation 

ground in Lahore Cantonment 4194. 

——leased to Indians in Fiji. 2930. 

Mixed marriages and —— ownership in 

South Africa, 3257. 
Parehase of - from cultivatiors in the 

Delhi Province, 3277. 

LANDING CHARGE(S)— : 

Question xe. port. dues and ——in the 

Vizagapatam. Port, 4901-02, 

LANGUAGE EXAMINATION(S)— 
Question re Army ——. 4163-69. 

LARKANA— 
Question. re restoration of the Tomb of. 

Shah Baharo near ——in Sind. 3801- 

02. 

LATRINE(S)— 
Question re— पा 4 

———in third class compartments on the 

Shahdara-Sabaranpur Light Railway. 

2883-84. 

Third class vehicles with on the 

Shahdara-Saharanpur Light Railway. 

2879. 

LAW OFFICER— 
Question re post of Assistant ——-on the 

Eastern Bengal Railway. 3077. 

LEADER, THE— : 

Questién re article entitled “ Plicht of 

Frontier Hindus” published in : 

3074-75. 

LEAGUE OF NATIONS— 
Question re Indian a delegation to the 

last Assembly of the ——" >8191-33. 

LEASE— gaily 
‘of lands to Indians in 

Question re— 
Denial of half an hour's —— to Muslims 

‘on the Eastern Bengal Railway during 

Ramzan. 3077. 
Denial of —— to Muslims for saying 

their Friday Prayers on the [astern 

Bengal 

Mail Service lower grade 
pension 

_-vand Railway 
staff. 3460, 
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LEAVE—-onld. 
re—contd. 

Melical certificate asked. for casual —— 
in the Railway Clearing Acco 
Office. 3741. 

LEAVE RULE(S)— 
Question re disparity in — + between 

Government and Railway Schools. 
3471 

LEGISLATION— 
Question re— 

Introduction of prehensive bank- 
2993-95. 

——for the trial and care of 
juvenile delinquents. 2984-85. 

LEGISLATIVE ASSEMBLY— 
Question re— 
Amount paid for haulage of cars to 

Members of the—. 3557. 
of letters and telegrams to 

bers of the ——. 4177-78 
consumed 

LIABILITTES— 
Qwstion” re expenditures and —— in 

एउड9906 of the Defence Department. 
3639-41. 

LICENCK(S)— 
Question re cancellation of the —— of 

Indian commercial travellers in South 
Africa. - 3793-94. श्र 

LICENCE FEE(8)— © 9) 
Question re— 

——realised from stall vendors and rent 
of refreshment rooms on the North 
Western Railway. 3507. 

Revenue derived from rents and —— at 

Revenue derived -from rents and —— 
ete., on State Railways. 3510. 

LIGHT(S)— 
ding and d 

of & train without —— at Ghol-Shahpur 
on the Kalighat-Falta Railway. 4034, 

in quarters of| LINE INSPECTOR(S)— 
Members of the in New Delhi Question re non-grant of house rent. allow- 
3556-57. ance to —— and Telegphone Inspectors. 

Life of the ——. 2938-40 3348-49. 3732. 
Life of the —— and modification of the | LINEMAN(MEN)— 

Federal Scheme. 3269-72 Question re— 
Rents of quarters of Members of the —— erg in the designation of mistries 

in New charged from: officials. ——'of Telegraph Depart- 
3555-56. ment. 3988. 

_ Rents of resid allotted to Membe: of the payment of cooly 
of the ——and payments for haulage 
of their motor cars. 2951-52. 

q d to Members 
of the ——in New Delhi. 3814-15. 

LEGISLATURE(8)— 
Question re— 

correspondence of Members 
of the Central ——and Provincial 
Ministers. 3345-46. 

Preparation of electoral roll for the 
Federal 4108-09. 

allotted to Membe Reside: jal quarters 
of the in New Delhi. 3814-15. 

LETTER(S)— 
Question re— 

Censorship of ——and telegrams 

4177-78. 
Delivery of —— by extra-department 

postmasters in rural areas. 3727 

LEVEL-CROSSING(S)— 
Question re fencing and —— on the Shah- 

dara-Saharanpur Light Railway. 2380. 

to 
Members of the Legislative Assembly. 

tal 

charges, ete. 4019-20 
Supply of waterproofs to telegraph —— 

on petrol duty. 3500. 
Uniforms’ sitpplied 

and Telegraphs Department. 3987. 
LIQUOR— 

Question re non-levy of octroi duty on —— 
and wines in the Lahore Cantonment. 
3880-81. 

LOCATION— 
Question re— 

the Government of India 
Offices in New Delhi. 3340-41. 

——of the Indian Stores Department. 

——o 

3320. 
LOCOMOTIVE(S)— 

Question re— 
—— on the Shahdara-Ssharanpur Light 

Railway, 2879 
Successful ‘palace 

” ways 
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LONDON— 
Questi proposal to hold a Dominions 

MADRAS PRESIDENCY— 
Q re Lert 

Conference in——. 4205, 3642-44. 
LONDON STORES DEPARTMENT. 

Question re report on the amalgamation 
of the —— with the Indian Stores De- 

0 3548-50. 

LOSS(ES)— nit 
Question re profit or ——on the working 

t-——=, 

९ | a0 Same 3 

for the Telegu-speaking districts of 
aS 

Tobacco cultivation in ——. 
MADURA— 

Question re report of the Committee on 
the accident between Dindegal and —— 
on the South Indian Railway. 4910 

3897. 08. 

of the Kalka-Simla Railway. 2860-61 Psa Bako eae 
LOVE PARADES— Thee 

Question re Gordon Sinclair, writer of an MAHARATTA(S)— पर 43 
article regarding —— in the Andamans. Question re —— in the Indian Army. 

3331 4173. 

LOWS: cues PASSENGER(S)— MAHENDRA PRATAP SINGH, RAJA— 
‘See “ Passenger(s). Question re— 

LOWER GRADE— Ban on —— against his return to Talia. 
Question re leave and pension privileges 4182-83. re 

of postal and Railway Mail Service —— Permission to —— of Muttra District 
staff. 3460, to return to India. 2976-77. 

LUCKNOW— MAIL(S)— 
for of| Question 

telephone operators held at ——. 4023- 
25, 

LUDHIANA— 
Question re resolution passed at the Post- 

mon and Lower Grade Staff Conference 
at 3973-74. 

LUSHAL HILL TRIBES— शत res: ees 

M 

MACHINE GUN(S)— 
Question re opening of factories to prepare 

aeroplanes and ——, 6! 3912. 

MADARIPUR— 
Question re connection of Barisal —— with 

Khulna by a Railway Line. 4011-12 
MADRAS— 

Question i 
i of the teleph 

~~ —— by Government. 
Criterion for selection of personnel for 

posts abolished in the Office of the 
ty Pace ge General, Posts 

and Tel ——. 3919-20. 
Grants for famine relief in ——, Punjab 

and Bikaner. 3822-23. 
Money allotted to —— from the Central 

Road Fund. 3740. 
Taking over by the Postal Department 

‘of telephone system in —— City 
other places. 2861-62. 

system in 
3067-68. 

Carriage of —— by specified trains 

Censorship of —— intended for Indian 
sepoys. 4169. 

Certain facilities given in —— overseas. 
3460. 

Delays and detentions of —- for Tangait 
in Mymensingh District. 3742. 

Detention of —— between Surma Valley 
and Chittagong at Laksam. 3071. 

Detention of —— from Kalka at Delhi. 
3984. 

MAIL BAG— 

Question. re loss of a —— of the Delhi 
Railway Mail Service containing regis- 
tered articles. 3493... 4 : 

MAITRA, PANDI2 LAKSHMI KANTA— 
Question re— 

Candidates declared eligible for service 
in the Bombay Postal Circle. 4041- 
42 

Candidates who appeared at the exami 
nation for recruitment of postal 
in Bombay. 4939-40, 4040-41 ee 

व in the expendi- 
ture of the Posts and Telegraphs 
Department. 4039. 

Permission 
for appointment as clerks in the 
Department and relaxation in age- 
limit. 4040. 



Deputation to discuss the question of 

Indian Migration to 3126-27. 

Tnstitution of a temperance campaign 
Tndian labourers 

Pamphlet regarding provision “| faci- 
lities for higher education to 
in . 8265-66. = 

Representation re abolition of the sale 
of toddy in ——. 12 

MANDALAY— 
_ Question re boycott of Indian shops in 

——. .3258-60._ 
MANGAL SINGH, SARD. 

° 
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e— MR. N. G.— ————_ | MANGAL SINGH, SARDAR—conid. 

Motion for adjournment re murder of —, Question re—contd. 
pe scabesarvey Candidates — offeri tic 

of India. 2953-54. to the Indian Military Academy. * 

Question re murder of —— of the Archwo- 3647. . 

logical Department. 3562-64, 3791, Co into force of the Insurance Act. 

4027. 
2090. 

MALAVIYVA, PANDIT KRISHNA KANT- Consultation of the Government of India 

Indian Income-tax (Amendment) Bill— during the European crisis. 2852-53 

Motion to consider. 3308-11, 3350-56. Contracts “of Ta ee: 
Conderati = rooms on railways. 

ae Electoral rolls for the Federal Council 

Glause 24. 3924, 3927 of State. 2929 
Proposed new clause 42-A. 4060-70 Gentlemen cadets trained at the Indian 

Motion to pass. 4377. Military Academy. 3646-47. tin: 

Question कह 77% 7 47 out to Mian Iftikhar- * 

Article entitled “ Plight of Frontier ud- by the Bombay Cus- | 

Hindus ” published in the Leader. toms officials. 2970-76 
3074. — in arin रन को 2 A 

Reduction in th f interest asue of intermediate class return tickets 

poi Gian avian Baek ated on the North Western Railway. 4346. 

4345. epee ee AF 10० ity on wheat. 

Question (Supplemen 
Consultation of the Government of Levy of death du 

India in respect of the foreign policy Opening of a flag station at Fassowal 

of the Government of Great Britain North Western Railway. 2849 

3198 _ Press reports about & Miniature Round 

Lord Chatfield’s enquiry. 2962. Table Conference on Federation issue i 

Statement of Sit Feroze Khan Noon 3123 

about Indian support to Great Britain Rates of fare for Haj pilgrims. 2513 +, 
in the event of War. 2917 Restrictions on the entry of Indians 

sie on > United States of America. 

Question re— s peed_of trains and profits, etc., of the 

Donialol st dpoilities be lee Shahdara Saharanpur Light Railway. 

States. 3356 87, ad Taisen. 
th ones 

2968-69. Army 
Waziristan operations. 

Question (Supplementary) re— 
Import of Australien wheat in India 

and absence of customs थे। on it. 

2850-52. 

feat in India. 3137. 
Military Hospitals maintained in India “= 

and Doctors and Nurses employed in 
them. 3625. 

Schools opened in the Tribal areas. 

Indian Tariff (Amendment) Bill— 
Motion to consi 4398-4 MANOEUVRE(S)}— 

Question re— 
Question re— 

Action on the Resolution regarding of certain villages in Agra 

plem roendati District for Military ——. 3910-11 
i thi 
of the Indian Sandhurst Committee, 
2969-70... 

Notification to villagers for holding 

military ——. ५ - 

|
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MANU SUBEDAR, MR,.— 
Indian. Income-tax {Amendment) Bill— 

Motion to consider. 3085, 3145, 3352, 
3390-94, 3395-3401, 3445, 3448. 

Consideration of— 

Clause 10. 3661-62, 3664 
Question re— 

Agricultural Quota Bill under discus- 
sion in Ceylon. 2923. 

American trade 
3805-07. 

Anti-trust law and other measures in| 
the United States of America. 3553. 

उलट न of Indians as Agents and 
Agents on State Railways. 

2889-90, 
British contribution to the cost of the 

Indian military establishment. 3325.) 
Cancellation of the licences of Indian 

commercial travellers in South Africa. 
3793-94. pted from Income- Certain 
tax and Super-tax. 3893-95. 

Certain particulars connected with the 
Reserve Bank of India. 3631-32 

Claims of Messrs. Mohamedally and 
Company in Abyssinia. 4022-23. 

Confe: of Station Direc of the 
All-India Radio, 3712-13. 
Constitution and functions of the Rail- 

agreement. 

MANU SUBEDAR, MR.—condd. 
re—contd, ion 

Exemption of jewellery ware from the 
ope of the sale of Goods Act. 

of foreign wheat in India. 3135- 
38. 

Inclusion of certain Indian commodities 
in the Pact between the United 
Kingdom and the United States of 
America. 2937. 

Inconvenience and hardship caused to 
Indian passengers going to Ceylon. 

Tidiany ia ला 2857. 
Institution of the Standing Finance 

Committee. 3896-97. 
Labour contract of the Calcutta Port 

Trust. 3479-80. 
Licensing of Banks in India. 3884-86. 
Maintenance of the Central Stationery 

department. 

in India of planes for 
the army. 3627-29. 

Manufacture of aeroplanes in India. 

Negotiations for Indo-British Trade 
- _ 2927-28 

ion of electoral roll for the 

way Rates Advisory Council. 3714. , Federal Legislature. 4108-09. 

५८ between the representa- | and purchase of coal by 

tives of Indian States and the Govern- 2889. 

ment of India at Simla. 2024-27. Consiiltati ont dieniiiicolying 
आफिकाबाओं - 0d te the 

Government of India and the Indian 
on Federation issue. 3342. | 

ost of British troops in India being 
borne by the United Kingdom 4170- | 
7 

कर Details of Demand under the head 
ia Refunds’. 4170. 

ility of Indians for appointment 
to certain grades and posts in the 
Defence. it. 3897-98. 

railways. 
1 for the construction ofa trunk 

road from Bombay to Ahmedabad. 
3725-26. 

Purchase made by railways. 2888. 
Purchase of materials required for 

army in the United Kingdom 41£0- 
2. 

Racial discrimination in the matter of 
pay, ete.,in the Army Headquarters. 
3637-39. 

Rail-road competition between Kalka 
and Simla. 4022 

Recruitments to Army and Royal 
Indian Navy and regulation ration 
in the Royal Indian Navy. 3635-37, 

Home De t. 3897. tion of Jenders’ business 
Europeans and Indians recruited on ee el ee credit 

State Railways. 3469-70, agrioulturists. 2985-87 
Exemption from I tax of persons} — Removal of 

holding Government securities. 2979. tured in India. neat 
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MANU SUBEDAR, MR.—contd. 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

(.uestion re—cone! 
Report on the amalgamation of sed 

London Stores Department with the 
3548. Indian Stores Department. 

innation of the 
Berlin-Kabul Air Service over India 

Retrenchment on railways. 2855-56. | 
Sale of British and Indian Postal Orders 

in India and England, etc. 3997-98. 
Trade relations of the United States of 

America with India. 3554-55. 
Training of Indians as pilots in the 

United Kingd 
Use of sleepers on State Railways. 

3480-81. 
Question (Supplementary) re— 

Activities of the Industrial Research | 
Bureau, 3794-98. 

Amendment of the Indian Medical 
Couneil Act, _ 3783-84. es 

Appointment of a person of Finance 
Department to the Chatfield Com 
mittee. 3320 

Appointment of an Indian as Agerit or} 
Deputy Agent of a State Railway. | 
3472, 3473 | 

Appointment of Tariff Boards. 3544. 
Consultation of the Government of 

India during the European crisis. 
2853. 

Nonsultation of the Government of India | 
in respect of the foreign policy of the 
Government of Great Britain. 3200. 

Control over Defence expenditure exer-| 
cised by the Finance Department. 
2996-97 

ent of the dairy industry in gies 
Disfranchisement of Indian Estate 

labourers in Ceylon. 3128. 
Double taxation relief in imeome-tax. 

3334. 
Effect of the new Egyptian Cotton 

Tariff Duty cn India’s Trade. 
3531, 3532. 

Effect of the trade agreement between 
Canada and the United States of 
America on India’s trade. 3536, 
3537. 

-Bfiect on the expert of Indian tobacco, 
etc., due to conclusion of the 
Anglo-American trade agreement. 

Expenditure incurred abroad from 
revenues. 3061, 

MANU SUBEDAR, MR.—contd. 
Question (Supplementary) re—contd. 

Feeling of Indians in respect of the 
happenings and events in Palestine. 

Ghee adulteration. 2934. 
Hours of werk for drivers. 3488. 
Import of Australian wheat in India and 

absence of customs duty ees it. 4120. 
Impo ition of an import dit on cocoa- 

nuts. 3261. 
Inadequate representation of Indians in 

Port Trusts. 3065, 3196. 
Increase in the import of foreign cotton 

Indian delegation to the last Asse mbly 
of the League of Nations, 3133 

Indianisation of Port Trusts. 3180. 
of a preher bank- 

Jotsay 60202: Indian States. 

Levy of death duty. 3645. 
Life of the Legislative Assembly and 

modification of the Federal scheme. 
3270-71. 

Lord Chatfield’s enquiry. 2960, 2963. 
Marking of the country of origin on 

imported into India. 4096 
Negotiations for bilateral trade agree. 

ments, 313 
Negotiations for Indo-British Trade 

Agreement. 2931, 2941, 3247. 
Opening of factories to prepare aero- 

Profit and loss on the working of the 
Kalka-Simla Railway. 2861. 

Railway and Customs Returns. 2968. 
Rate war Shipping 

carrying Haj Pilgrims. 2920, 2921 
4112, 4114. 

Rate 51 कुक “कुक 7 
in the Konkan coastal trade. 3789. 

Rents of residences allotted to Members 
of the Legislative Assembly and pay- 
ments for haulage of their motor cars. 

Reservation for Europeans of posts on 
Indian railways. 2867, 2868. 

3814-15. 
Stationing of adequate forces on the 

east coast of India. 3327. 

&
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| = Seen eed 

2 MANU SUBEDAR, MR.—coneld 

aN. 

) re—coneld. 
[MAXWELL THE HONOURABLE MR. 

—contd, R. M. 
onda of the Ottawa, Trade, Prevention of Cruelty to Animals (Amend 

4098, 
wae ui) between India and Ceylon । a 

lee __by Council of State. 3003-04 
MEALS) © 749 

3125, 3126. 

MANUAL— 
Question re * Wine or Band Fund ” in 

Tncome-tax ——. 3918. 
‘ACTURE 

Question re— 
— in Indie ५ aeroplanes for the 

army. 3627. 
—— of aeroplanes in India. 3467-69. 

MARRIAGE(S)— 
uslim Dissolution of —— Bill— 

the Select Committee, 4256-57. 

Question re— 
of convicts in the Andamans. 

2890. 
Mixed —— and land ownership in South 

Africa. © 3257. 
MARTYRDOM- 
— celebration of the ninth Sikh 
Guru Bahadur. 3312 

MASONRY PILLAR(S) 
Question re level of the ashpit at जिया 

and height of —— of water tanks at 
Waltair. 3496. 

MASS(ES)— 
Question re bringing of the results of agri- 

cultural investigations and experi- 
ments to the notice of the ——. 3820. 

MATERIAL(S)— _ 
Question re purchase ered’ for 

the army in the United Kingdom 
4180-82. 

MAXWELL COMMITTEE— 
Section re effect given to the recommen: 

tions of the Wheeler Committee and 
3830. 

ee THE HONOURABLE MR. 
M— 

Commercial Documents Evidence Bill— 
A We PsA, of Mr. J. N, Talukdar and 

Mr. P. A. Menon to the Select Com 
mittee. 4256. 

Tndian Oaths (Amendment) Bill— 
Appointment of Mr. J. N. Talukdar, 
Mr. 2, 3. Menon Dr. 
2282 to the Select Committee. 
425) 

Motion for Adjournment ve alleged rough 
handling of certain Hindu ladies at the 
Shiva Mandir site in Queen’s Gardens, 
Delhi. 4357-58 

| 
| 

cf the amendment made 

a) 

Question re— 
Allowance for —— given to Railway 

Mail Service van peons and village 
Postmen. 3971-72. 

Non-existence of facilities to purchase 
—— tickets or to send telegrams for 
—— on the Bombay, Baroda and 
Central India and East Indian Rail. 
ways. 3738. 

MEAL TICKET(S)— 
See “ Ticket(s) ” 

MECHANICA 
Question re posts of foremen and assistant 

foremen in the —— of the North West- 
ern Railway. 4015-16. 

MECHANICAL ENGINEERING SER- 
VICE 
Questi tod ० bostiness 

ae on the North Western Railway. 

MECHANICAL TRANSPORT DEPART. 
MENT. 
Question re racial discrimi in the 

3881. 

MEDICAL CERTIFICATE— 
Question re —— asked for casual leave 

in the Railway Clearing Accounts Office. 
3741. 

MEDICAL COLLEGE(S)— 
See “ College(s) 

MEDICAL EXAMINATION— 
re —— of sweepers employed by 

railways. 3055. 
MEERUT. 

Question re closing of a railway siding in 
— district. 

MEETING(S)— 
Question re —— of the Emigration Com- 

mittee. 3274. 
MELA— 

Question re non-acceptance of services of 
volunteers of social service organisations 
during Krishnanagar ——. 3707-08. 

X. MEMBER(S)— 
Question re— 

Appointment of a —— of the Railway 
Board. 4349 

Censorship of letters and telegrams to 
Legislative Assembly. 

4177-78. 
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MEMBER(S}—conid. 
Question re—contd. 
Rents of residences allotted to —— of 

the Legislative Assembly and pay- 
ments for haulage of their motor cars 
2951-52. 

Residential quarters allotted to —— of 
the Legislature in New Delhi. 3814 
15. 

MEMORIAL(S)— 
Motion for adjournment re setting up of 

new —— of the Badli-ki-Serai near 
Delhi. 3746-47, 3773-80. 

MENON, MR. P. A.— 
Commercial Decuments Evidence Bill— 

of Mr. J. N. Talukdar 
and —— to the Select Committee 
4256. * 

Indian Oaths (Amendment) Bill— 
Appointment of Mr. J. N. Talukdar, 

and Dr. F. X. DeSouza to the 
Select Committes, 4256. _ 

‘Oath of Office. 2845. लक 

Question re hardships of Indian —— in 
Chinese Turkistan. 4009. 

MERCHANT SHIPPING (AMENDMENT) 
BILL— 
wie: 868 * Indian ” under 

6) 
— ident of the 

Turkish Republic. ee 
MESSENGER(S)— 

Question re hours of work -fixed for tele- 
hh ——. 397 

mon ion oe aaa th estion re to USB 
question of Indian ee to Male 

६ Bill(s) 

3126-27 Pegi 
MILEAGE— 

Question re —— red by the Superin. 
tendent of Education, Delhi, Ajmer- 
Merwara and Central India. 3746. 

MILITARY ACADEMY— 
Question re— Candida' fering for Tacks 

the Indian ——. 3647. 
Fall in the number of candidates seeking 

admission into the Indian 
3619-20. 

Gentlemen cadets trained at the Indian 
3646-47. 

॥ 

MILITARY ESTABLISHMENT— 
Question re British contribution to the 

cost of the Indian ——. 3324-25. 
MILITARY ESTATE OFFICER(S)— 

See “ Estate Officer(s) ”. 
MILITARY FORCE(S)}— 

Question re stationed in Assam. 
3653-54, 

MILITARY ORE es 
Question re —— on Tibetan frontier. 

3333. 
MILITARY HOSPITAL(S)— 
See “ Hos pital(s) 

MILITARY MANOEUVRE(S)— 
Question re evacuation of certain wee 

MILITARY OPERATION(S)— 
Question re expenditure on —— on the 

Frontier. 3210-11 
MILITARY POLICY— 

determination 
3342-44, ERR 

MILK— 
Question re monopoly for supply of —— 

in New Delhi. 4115-16. 
MILLER, MR. C. C.— 

Indian Patents and Designs (Amendment) 
Bill— 
Motion to refer to Select Committee. 

India’s 

Indian seg er (Amendment) 
Consideration of clauses. 4410-11 

MINE(S)— 
Demand for excess grant in respect of ——. 
= 2:03. 

feo ee ie = 

Extraction of coal from —— in Assam 
3347-49. 

Price and system of extraction of coal 
from ——. in Assam. 3001. 

MINISTER(S)— 
Question re censorship of correspond 

MINORITY COMMUNITY— 
re my of the —— appoint- 

ed as Wireless Inspectors in the United 
Provinces. 4038. 

BETWEEN 
PROVINCIAL GOVERNMENTS— 
Demand for excess grant in respect of ——. 

2904. हि 

i)
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MINISTRY(IES}— |) Br 

sents ‘of the तप Den है ie the ' 1 

ह Question re railway Workshop at —— and 
| दा gpm Workshop in Sind. 3716- 

ह०- AND COMPANY, 

Question re claims of in Abyssinia. 
pil eer. 

«७... MONEY— 
Question re— 

allotted to Madras from the Central 
Road Fund. 3740. 

—— spent on New Delhi. 3816. | 

_. MONEY LENDER(S)— 

MOVEABLE 
See “ Step(s) ”. 

MR. CHAIRMAN (MR. 8: SATYAMUR: 

I 

T)— 
Observations by —— that it is hot the 

Mattias ty ce arguments 
for or any eis dinetie ‘but it is 

the function of the Chair to explain the 
scope of an amendment to a Bill. 3597- 

MUDALIAR, MR. 0. ४. MATHURANGA— 
Question re— 

Allowances paid to Army Officers and 
soldiers, 3620-21 

Appointment of a Third Secretary in the 
fen Ee tai 

a ड़ 
Classification of Broadcasting Stations, 

4013. 
Communal composition of employees in 

certain workshops on State Railways. 
4013-14. oe eee 

and development of alternative credit 
agencies: for agriculturists. 2985-87. 

MONEY ORDER(S)— | 
& 

Question re desirability of having sureties 
instead of witness while delivering —— 

se कि and insured articles. 371 

of milk ‘| 

MONUMENT(8) | 

more for tourists of archeological 
remains and ancient 

Protected 
MOSQUE(S)— | 

Question ve tombs and ete., in’ the! 
restricted Railway Area. 3613. 

“ senna FOR ADJOURNMENT— 

= j 
् सर and payments for 

= 2951-52 
MOTOR VEHICLES BELL Billie)” ina 

MOVE— 

- Question re —— of the Army” Head. 
quarters. 3886-87. | 

10009 ८6 56106 8/#616- 

matters connected with the Police 
Administration. 4187-88. 

Constitution and strength of the Rail- 
way Board and appomtment of an 
Indian as Chief Commissioner of 
Railways. 4032. 

Constitution of the Department of 
Commuhications. 4031-32. 

Costumies of emplovees’ under the Gov- 
ernment of India. 4186-87. 

Effect giyen to the  Tecommendations 
W jie ‘avid Maxwell Com- 

in the price “of paddy — and rice. 
wee SETS 

Fixation of new scales of pay for the 
Indian © Civil Berviee indian 
Police Servieé, 41895 == * 

Functions: Gf the ~Director of Solar 
Observatory at Kodaikanal. 4030-31 

Gordon writer of tin “a¥title 
parades in the Anda. 

Import of horses. into India, #134. 
Indian Civil Service Officers. employed 

in the Government: of India -Depart- 
ments, 4183-865. eee 

Indianisation of superior posts in the 
Company-managed Railways.) 4032- 
33. 

Indians in the Royal Ait Force, 4200. 

i >> वन 2०
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MUDALIAR, MR. 0, N. MATHURANGA— 

Question re—contd. 
Life of the Legislative Assembly and 

modification of the Federal 800. 
3269-72. 

Location of the Indian Stores Depart- 
3329. 

Measures to alleviate the sufferings of 
refugee German Jews. 4116. 

12852 933 of the Emigration Committee. | 

Military Hospitals maintained in India 
and Doctors: and Nurses employed in 
them. 3624-25. 

Officers in the Department of Com 
munications. 4031 

Proposal to open.a Central Veterinary 

MUHAMMED AHMAD : 

Muslim Dissolution of Marriage Bill— 
Appointment of Mr. J. N, Talukdar to 

the Select Committee. 4256-57. : 
Extension of the time for the presen. 

tation 6f the reports of the Select 
Committee, 4257. 

| Question re— “~ 
Expenses in connection with construc 

tions undertaken during the Kumbh 
Mela. 3744. 

Insurance companies failing to deposit 

lent at Hardwar during 

College in Izatnagar, 4123. 3981-82 

Purchase: of “. Enyoys,”'. Railway servants failing iB 3 oa test 

4201. रु —— ay tad es W, ining Schoo! 

Reconstitution of Departments of the | बह पल अंक हक 
बला t of India. 333 Remodel ‘Hatdwar Railway. 

Recruitment of Indian Civil Service Station. “3980-81 

Officers in. the Central Secretariat Tenders and work orders given duriag 

4136. the Kumbh Mela, 3740. 

Refreshment Cars on State. Railways. ‘Tenders invited for the supply of bould- 

4012-13. i ers for stocking on rdwar Dehra | 

Representation re.abolition of the sale Dun and Kotdwara sections. 3745. iy 

of sod es Nog 4123. Meng of 1000 in respect of the “ 
Researches in the Tnstitate, Cal- than’ und कवि नह Di , 

“eutta. 4116-18. happenings and évents in Palestine. ॥ 

Revision of the pay of the Indian एच | 3340. eas 

and the Indian Police sg Installation of fans in third class com- 

3626 partments. 3476. 

Sanction of a Uni Coepe) MOD COLONEL— — 

for the Annamalai oto a Question re visit , Under Secretary. 

Securing of full rights of citizenship to of State for India, to India. 4100, 

Pca न शी settlers in Kenya. 3273-74.) woppan— 

x ‘Agreement. $274. a he ce i: pend Question re increase in house tax in ——. 

Uniforms supplied to privat 3621-22. Cantonment, 4194. i 

Vacancies left unfilled in ain Dep: MUNICIPAL COMMITTEE— 4 

ments of the Government [1 i 5 

3831-32. | yy the Delhi ——. 
Question (Supplementary) re boycott of ih र ae, 

Mandalay. 3: See also under “ Municipality 

Indian Income-Tax (Amendment) Bill— ते 5 se 
Consideration” of a, report of the New Delhi —. 

Clause 4. 4228: - "3800, कक 

| Clause 8... 3598, MURDER— a 
| Clause 9, 3612-13, 3655. Motion for-adjournment. re —— of Mr. 
3 ’ Clause 10. 3658-57, 3676. N. G. Mazumdar, Superintendent, 

1 Clause 16. 3691. ew | Archwological Survey of India. 2953-54, ॥ 

| Clause 17. 3841-43 Question re —— of Mr. N. G. Majumdar 
Clause 28. 3868. the Archeological Department. 

Clause 60. 4079, 4082. 3562-64, 3791, 4027-28 ri 

es oom 4 
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MURHO— 

Question re change of the name of Bud- 
Ghat Railway Station to that of 

MURTIZAPUR— 

Question re absence of alarm signals in 
carriages-on the —— Illichpur Railway 

line, ete. 3187-89. 
MUSLIM(S)— 

Question 7 

Contract to. -— for the sale of aerated 

MUSLIM(S)—condd. ¥ = EM 
Question re—contd, 

Posting of —— to certain offices-on the 
en ce Bengal Railway. 3465-66. 

Putting of —— on unimportant works 

on the Eastern Bengal a 

See “ Cletk(a) ”: 

MUSLIM DISSOLUTION OF MARRIAGE 
BILL— 
See“ Billfs) "५ 

MUSLIM. FAMILY(IES)— 
Question re undivided Hindu and —— 

assessed to. income-tax. 4201-02. 
MUSLIM: MONUMENT(S)}— 

jee“ Monument facilities to 
on the Eastern Bengal Railway to 
pass departmental examination 
3467 

Denial of half an hour's leave to —— on | 

the Eastern Bengal Railway during 
Ramzan. 3077. 

Denial of leave to —— for Goer Boreal 
day Prayers on the Eastern 5m 

Railway. 307 
Discharge and harassment of ——~ b 

the Superintendent, Watch and Ward, 
Eastern Bengal Railway. 3486. 

Facilities for. special ; 
on the Eastern Bengal 
3485-86. 

Grievances of —— in the Divisional 
Office, Quetta. 3711. 

to —— 
Railway. 

Inadequate representation of —— in 
the Department of Education, Health 
and Lands and certain Offices attach. 
ed to it. 3267 

Low percentage of —— on the Eastern | 

Paucity of —— in the eategory of Block 
Signal Inspectors on certain State 
Railways. 

Paucity of recruitment of —— in the 
‘ostal Department. 3733-36. 

4339. 

“Teas of ं :---- clerks from the Postal 

| MUSLIM UPPER SUBORDINATES— 
Upper Subordinate(s) 

MUSSALMAN WAKF ACT— 
See * Act(s)””. 

हल कप Question re permission to Raja Mahendra 
Pratap of District toreturn to India. 
2976-77. 

MYMENSINGH— 
Question re— 

Delays and detentions of mails for 
Tangail in —— District. 3742. 

Overcharge on return tickets between 
*”’*Caleutta and’——. 2871-72. 

MYSORE— 

‘Exeise duty imposed on imports of yarn 
State from British India into —— 

3262. 

N. 

NAGA HILLS— 
Question re seam of coal fotind in Lakhim 
“pur Frontier Tracts and —— in Assam, 

Gigs 3823. 

NAME(S)— 
|! 0802 (8-5 कर tis late 

railway stations. 4338-39. 

NATHNAGAR— ae 
re non- of certain 

pace ape og, Indian Rail. 
way. 

NATIONAL PLANNING COMMITTEE— 
See “ Committee(s) 
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NAUMAN, MR. MUHAMMAD— NAUMAN, MR. MUHAMMAD-—-cond. 
re—contd. 

Motion to consider. 3175, 3869-78. 
‘Question re— = 

Advertisement of posts by the Divisional 
Superintendent, Howrah. 3703. 

Appointment of tracers and draughts 
men in the Howrah Division of the 
East Indian Railway. 3001. 

Rules for determination of seniority on 
railways. 3704. 

“Smalls Quick Transit : on 
the Hast. Indian Railway. Sree 

Vacancies of ticket collectors in the 
Howrah Division of the East Indian 
Railway. 3002. 

Appointment of weigh clerks and station| NAVAL BASE— 
Sergeants in the Howrah Division Question re making Karachi ——. है. 

NAVAL DEFENCE—. 
sera inthe 

Communal composition of persons 
recruited in the General Manager 
Office of the Eastern Bengal Railway. 

Denial of half an hour's leave to Muslims 
on the Eastern Bengal Railway 

Ramzan. 3077. 
Denial of leave to Muslims for 

their Friday Prayers. on the Eastern 
Bengal Railway. 3077. 

List of ०एएएश लव हि से maintain- 

eS - Non-allo of quarters to a 
recruited Muslims on the. distor 
Bengal Railway. pr 2 = Ae 

__Non-grant of increments of pay ‘ott the 
i ngal way. 3466. 

regulations regard 
pode 2 the East 

nga Railways. 

Post of Assistant Law Officers on the 
Eastern Bengal Railway. 3077, , 

~- Post of Drawing Office Superintendent |. 
in the Chief Engineer's Office, Eastern 
Bengal Railway. 321 

Posting of Muslims to certain offices 
on. the Eastern Bengal Railway. 
3465-66. 

Putting of Muslims — on. 

Question re type of veessel for India’s 
2979-80. ¥ 

NAVAL HEADQUARTERS— 
Question ~ transfer of the of India 

to Delhi. 3346-47. 

NAVIYOTi— 

sem demanded from the 
essen Har te and the _ Publisher 
of the ——, an ‘Hindi Weekly. 

NAVY(IES)}— 
Question re vessels of the Royal Indian 

3896. 

saying | NEGOTIATION(S)— 
Question re— 
bart pales rd trade agreements. pearance rade agre 

——for Indo-British Trade Agree- 
ment, 2927-28, 2931-32 2940-41 
3247-48. 

eas ——vwith the Provinces with regard 

"Trade —— with ee, pt, 
ete. 3782-83. 

NEW DELHI— 
Question re— 

_ Absence of hedges, ete., in Aram Bagh 

~ Quarters, ° 

ain of the 
bly in ——. 

works on the Eastern Bengal Rail- 
way. 

Recruitment and transfer -of Muslim 
et the Howrah Division of the 

indian Railway. 3002. 

Bagh and Dilkusha Square quar- 
ters, 

Location of the Government of India 
Offices in ——. ' 

Money spent on ——. 3816. 
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NEW DELHI—contd NOTIFICATION(S)— 
Question re—contd. Question re —— to _for holding 

Monopoly for stpply of milk in’——. military manoeuvres. 3000, ३३०5 
4115-16. N MUHAMMAD, KHAN BAHA- 

Rents of quarters of Members of the} DUR SHAIKH— 
Legislative. Assembly in —— Oath of Office. 2845. 

3555-56. NURSE(S)— 
of the —— Municipality. 3799-| Question re ‘mili man. 

bers of the 
3814-15, he न्क 

NEW GOODS LINK SERVICE— 
See “Goods Link Service”. 

NEW YORK— 

Question re 
मु nee in - Ts 

So. “कक लपका 
Question re corresponden 

of agencies and 
in the United Kingdom. 

NOMINATION(S)— 
Question re— 
—— system 

Railway. 3494-95. 
—— to the elected seats to the Canton. 

ment Boards, 3880. 
NON-GAZETTED STAFF— 

See “ Staff 

NORTH-EAST FRONTIERS— 
ve precautions taken to defend 

the —— of India: 3912. 
NORTH-WEST FRONTIER— 

hip of 

Question re uniforms supplied to pest- 
men and other lower grade portal staff 
in the Punjab and —— Cirele.. 3459- 

NORTH-WEST FRONTIER PROVINCE 
Question re— 

Lack of cooperation with the ---- 
ument in preventing raids, ete 
9. 
of the ——— Operations. 4003. 

Speech. of the Premier of the»—— 
about permanent solution of the 
tribal 

NORTH WESTERN RAILWAY 
/(ह See “ Railay 

participation of India in the 

of British India| 
3560, 3920. | 

on the Bengal Nagpur 

employed in them. 3624-25, 

0. 
OATH OF OFFICE— 

Bartley, Mr, J. 3457. 

Hardman, Mr. J. है. 3313. 
Menon, Mr 
Menon, Mr. 
Nur Muhammad, Khan Bahadur Shaikh. 

2845 

29) 
Sobha Singh. Sardar Bahadur Sardar. 

Spence, Mr. G. Hl. 2845 
Staig, Mr. B.M. 4165. 
Talukdar, Mr. J.N. 2845. 

OATHS (AMENDMENT) BILL— 
See “Indian ——” under “ Bill(s)”. 

OBSERVATORY(IES)— 

Question re functions of the Director of 
Solar —— at Kodaikanal. 4030-31. 

OCTROL DUTY(IES)— 
Question re non-levy of —— on liquor 

and wines in the Lahore Cantonment. 
3880-81 : 

OFFICER(S)= wee 
Question re— 

Allowances paid to Army —— and 
soldiers. 3620-21 

Comivissioned ——— in the Frontier 
Trregnlar Corps. 4021 

Dividend and pay of certain + =son 
the Shahdara-Saharan: pur Light 
Railway. 2882 

Gazetted —— in the Signal _ ra 
NORTHERN INDIA SALT REVENUE: ment of the North Western . 
DEPARTMENT— E way: 4030. : 
Question re recruitment in thes-—. Headquarters of the ——of the Army 

3915-16. : Headquarters. 2988. 

ca 
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OFFICER(S)—contd. * ORAL TEST— छठ 
‘Question re—contd. Question re Railway servants failing, in 

Indian Civil Service —— employed in the —— \at. the, Walton . Training 
the Government of India Depart: School. 4339-42. A 
ments. 4183-85 ‘ ORDER(S)}— > 
—— in the Departitient ‘of Commuiti न 

tions. 4031 
©-=— punished for dishonesty and 

—-~ corruption on railways. 3001. 
Pool of ——— ‘for the Finance Depart 

ment. 3321-22. _ 
Proposal to increase the emoluments of 

British soldiers and —— in the 

Reduction in the number of” saloons 

and —— by the Shahdara- 
Light Railway. 2879-80 See : 

ORDINANCE(S)— 
Question re— 

Protest against the village Communi- 
4105-06. 

ORGANISATION(S)\— se 
Question re इक अल कट + ne जी किशन: + 

volunteers of social service —— during 
for railways —: 4018. Krishnanagar Mela. 3707-08. 

Special allowances granted to —— and | ORISSA— 
clerks of the Army Headquarters., Question re — 
2990-91. Wi Oriyas in the 5 06 postal’ ser- 

Time taken by Indian’ Civil Service ‘viee in —. | 
+ Sind tobe in independen Reeruitm: of Oriyas in the Postal | 

charge of a district. 3644-45. Department in——. 3735-36 
Wastage amongst certain —— of the| Opry. ‘A(S)— 

Army.” 2968-69 | Question re — 
OFFICIAL(S)— —in the subordinate postal service 

Question re — in Orissa. 3501-02. 3 
Non-grant of fe es to Recruitment of —— in the Postal = 

some —— in Office. 3732. Department in Orissa. 3735-36 “a 
Rents of quarters of Members of the 

Legislative Assembly in New Delhi 
7 from ——.- 3555-56 

OFFI iG PERIOD 
Question re non-counting of —— in the 

posts of guards towards 
in the Delhi Division, North Western 
Railway. 

OGILVIE, Sas. 0. M, G— 
Motion for adjournment re setting up of 

a new memorial of the हे 27221 
near Delhi. 3746, 3747, E 
3778. 

OPERATION(S)— 
Question re position of the North-West 

Frontier Province ——. 4003-04 
OPTICIAN(S)— r 

Question re appointment 
Irwin Hospital, New Delhi. 

3807. 
OPTIONAL SUBIECT— 

Question re taking of Urdu by Indians 
as —— for the Staff College Examina- 
tion. 4167. 

increments | 

OTTAWA TRADE AGREEMENT— 
Question re — 

Fixation of time limit for terminating 

See ‘* Rule (8) *. 4 

OUTLAW(S)— 
Question re from British India taking 

refuge in tribal territory. 2848-49 
OUTLET(S)— gear? 

६ besa ee ey te —— of flood 
धर “Dadashi and Pachooria 
Stations on the Eastern Bengal Rail- 

| 

way. 3985-86. 

OVERBRIDGE(S)— 
Question 76 shifting of the —— over the 

Bengal Nagpur Railway... 3065-66 

OVERCHARGE(S)— ; 
Question re on return tickets be- 
Pree Calcutta and Mymensingh, 2871- 
प्र 
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OVERCROWDING 728 i sae 
Question re— 

~ tiga oe of a train: orm 
at on tl 

wuniter Railway. 4034. 
——of trains at Sealdah ~ Railway 

Bek nee Saharanpur Light 
dvr. sre 2882. 

EER(S)— Shh te 
Question ve certain facilities ‘given to 

mail ——. 
OWNERSHIP OF LAND— 
कि mixed. and —— 

South Africa. 3257. 
P 

PACHOORIA— 
Question re ae 

~ flood water between —— 
Stations on the Eastern Bengal Rail. 
way. 3985-86. 

PACT(S)— 
Question re inclusion of certain Indian 

ities in the between the 
United Kingdom and the» United 
States of America. 2987 = 

PADDY— 
Question re— 

Fall in the price of —— and rice. 
3273 

Import of rice and from Burma. 

Pomme PANDIT SRI. KRISHNA 

Question re—contd.. 
Members: of the minority community 
appointed as Wireless. Inspectors 

jan the United _Provinees.;,.4038. SD eveaaitiat niuimiag. emplosetecah ths 

Ward,,and. Commereial Canyassers. 

‘Professional qualifications of contractors 
at certain stations on the North 
Western Railway... 3511 

Revenue derived from rents and licence 
fees at certain stations on the North 
Western Railway... 3510-11, 

Revenue derived from rents and licence 
507 5 fees, ete., on State Railways. 3510. 

PAMPHLET(S}— ८४४ 
Question re ——— regarding provision 

of facilities for higher education to 
Indians in Malaya. 3265-66. 

PANDE, MR,. BADRI. DUTT— 

Demand for Excess Grant in-respectof— 
Irrigation, etc., charged to Revenue. 

Adjustm the 
Central and Provincial Governments. 
2904. 

७० bet 

Indian Tnoome-tax (Amendment) Bill— 
Motion to consider. 3152, 3153. -50, 

a ae desi asrinination हक ; Consideration of clause 10. 3674, 
aestion re dis ‘ion in the supply 3676. 
of water in the y_ Colonies of| Question re— 
= hittagong. 3071-72 Abolition of slavery in the Pangsha 

PAINTING— Tribal--Area. 3073-74. 
Question re non- —— of the names of Agricultural areas in Cantonments. 

stations on shades of lamps on the) _ 
ae oe Peninsula Appointment of an Indian as Deputy 
4026-27. Tit: * Director or Assistant to the Depui 

ALESTINE— tie Director of Cantonments. 2981 4 
Question re— Article entitled‘ Plight of Frontier 

Affairs in ——-. 4028-29 Hindus.” published in the header. 
By pais Indians in respect of the hap- 3074-75, eis 

and events in 2874 ‘Atebrin imported from Germany. 2922. 
 Bamrauli train disaster. 2854-55 

Indian troops sent to ——, ete. “की 74- Claims for compensation arising out 
seid ead the Bamrauli train | disaster, 

Indians ine++: 22863; 3073. 3470. 

PALIWAL. ~PANDED “SRI KRISHNA Contributions to the United ‘Provinces 
DUTTA— es Sa pe before, Provin Auto- 
Question re— f Te -fistss nomy. 3873 

Evacuation. of certains — villages < in Denial of facilities for higher education 
Agra District for Military Manoeuvres.| ~~. to’ Indians in: the Federated Mala‘ 
391011 oes States. 3266-67. 
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PANDE, MR, BADRI DUTT—contd. 
Question re—contd. 

Discontinuance of audit supervision 

PANDE. MR. BADRI DUTT—coneld. 
Question (Supplementary) : 

Contracts of the Indian 
rooms on railways. 4344. 

t 

- Disparity in leave rules between Govern. 
ment and Railway schools. 3471. 

of certain Bhotia traders 

~ 3265. 
prevailing in the rural areas of 

the Delhi Province. 3263-65. 
Grievances of railway coolies at Allah- 

abad. 32 
Income and expenditure, etc., of the 

Kalka-Simla Railway. 
“Indians in 
Indians in Tanganyika. 3075 
Insurance companies failing to make 

deposits with _Government. 2935 
36. 

Military Estates Officers in India. 
2981 A 

tier. 3333, 
Opening of a railway station between 

Kashipur and Ramnagar. 3207 
Pamphlet regarding provision of faci- 

lities for higher education to Indians 
in Malaya. 3265-66. 

Payment of house allowances to ex- 
ecutive Officers in Cantotiment 

Permission to Lala Har Dayal to return 

Establishment of a Medical College 
in Delhi. 3816. . 

Gurkhas serving in the Indian Army. 

Invitation to the Afghan Minister, of 
Commerce for discussions on econo- 
mic problems. 3710. 
eg the Legislative Assembly. 

‘Murder of Mr. N. G. Majumdar of the 

provinee “of Pant Pant Pipl : 
Railway accident at Hi ‘during 

the Kumbh Mela. 3982. 
Report of the Committee on XB engines. 

3459. 
wer opened in the Tribal areas. 

State control of Compa 
Railways on expiry of their con- 
tracts. 3474. 

PANGSHA TRIBAL AREA— 

Question re abolition of slavery in the 
——. 3073-74 

PANTH PIPLODA— 
_ Question re province of ——~. 3644. 
PARADE(S)— 

to India. 2977 
Permission to Raja Mahendra Pratap | 

of Muttra District to return to India. 
2976-77 | 

Revision of the néw pension rules: 3904. 
» Separation of British Cavalry Bazar 

and Infentry Bazar from the Ambala 
ee Cantonment. 3651. 

of Sadar 
Cantonment Areas. 

Question (Supplementary) re— 

from 

Amount paid for haulage of “cars to); 
eg inka of the Le; 

3557. 
Bart on Raja Mahendra Pratap Singh 

‘against his return to. India. 4182, 
4183. 

Boycott on Indian Shops in Mandalay. 
8259. > 

Change in the policy about tribal 
areas. 3877. 

the 
tives:of Indian States and the Govern- 
ment of India at Simla. 2926. 

Question re Gordon Sinclair, writer of 
an article regarding love —— in the 
Andamans, 3331 2 

PARCEL pen a we 
Question arrival of 42-Down —— 

at Howrah. 3985-87 
PARCEL OFFICE 

Question re construction-of a combined 
booking and —— at Vizianagram- on 
the Bengal Nagpur Raih 

mt meted out “to: 
dians 4027. 

PARMA NAND, BHAI— 
Indian Income-tax (Amendment) Bill— 

Motion to’ consider. 3440. 

Indian Tariff (Amendment) (Bill— 
Motion to’consider. 1, 4404-1 

Motion — for 
row 
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PARMA NAND, BHAI—¢ontd. 

PASS(ES)— 
Question re— 

—— issued to probationary 
Inspectors on Railways. 3731-32. 

issued to the staff of the Shahdara- | 
Saharanpur Light Railway. 2885. 

PASS. RULE(S)— | 
re- 

New —— for State Railway 520 
3998-99 2:28 eee 

Restoration of old —— to railway | 
employees. 3076. 

PASSENGER(S)— 
Question re— 

___ Concessions to lower class —— on the} 
"Rast Indian and Wastern Bengal 

Railways. 4337-38... 
प्र it and hardship éansed to | 

Tndian —— going to Ceylon. 42955 
Taking down of names and addresses of 

at Tara Devi. 3726-27. 

PASSENGER CARRIAGE(S)— swe 
ry Carriage) sk cea 

PASSENGER SUPERINTENDENT— 
Question ¥@ selection for the posts of 
— and Assistant Claims “Inspector | 
at Howrah. 3486. 

- “PASSPORT(S)— 
Question re— 

for one Mr. 
POE cis 

Refusal to grant a —— to Maulvi) 
Ismail Ghaznavi of Amritsar. 2890. -| 

Refusal to renew a —+ issued to.one 
Mr. Anand Mohan Sahay. 4037. 

Patents and Designs {Amendment} Bill—~ 
See * Indian under “ Billfs)"y | 

Prabodh Chandra 

PATNA— 
Qu 

Accident to the Punjab Express near 
2864-65. 

Delay in the delivery कट, dak from 
Purulia = —. ional le ian 

“Installation of a i 
E 3208-09. है 
PATROL— : 

Question re of —— of the 

PATROL DUTY— 
Question re supply of waterproofs to 

telegraph linemen on —— 

é see 

Anglo-Indians in certain Depart- 
ments of the Assam Bengal Rail 
ways. 3203 

Dividend and —— of certain officers 
on the Shahdara-Saharanpur Light 
Railway. 2882 
a of increments of —— on 

the Bastern Bengal Railway. 
>= and allowances of certain staff 

on re-instatement on the Hast Indian 
Railway. 3710. के 

—— and allowances of Ticket Exami- 
ners on certain State Railways. 

Racial discrimination in the matter 
of ——, ete., in the Army Head 
quarters, 3637-39. 

seales st Racial discrimination in the 

Army Headquarters. 
and service conditions 

of. 

Revision of the of the Indian 
Civil Service and the Indian Police 
Service. 3626-27. 

PAY, SCALES QF— पर 
Question: rey fixation of new —— for 

the Indian Civil Service and Indian 
Police Service. 4189. 

PAYMENT OF WAGES ACT. 
‘See + Act(s 

PAYMENTS, TO ENDIAN STATES: AND 
COMPANIES— 
Demand for Excess Grant 

2908 

PAYMENTS TO PROVENCIAL GOVERN. 
MENTS, ETC- 
Demand for Excess Grant. in respect: 

of ——. 2901 ; : 

in respect 
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ies 
: PAYMENTS TO RAILWAY DEPRECIA- | PLANNING COMMITTEE  / : 5) / 

TION RESERVE FUND— ti See  “* Committee(s) ” 

Demand for Excess «Grant in) -réspect | PLATFORM(S)— 
f ——. Bg छ8-+686 Question re ‘raising and covering of —— # 

PE हरि: ad sof ‘certain stations on the Assam 
Conan a ait Bengal Railway. 4036. 

Leave and ——— previleges of, Postal ; i eo ye त+र/ तह शत pt 
and Railway Mail Service lower Question see ia 
grade staff. 3460. | lished in the Leader. ae कई 

© Persons receiving political =" for | POINT(S) OF ORDER— 
ai rendering Service abroad. 3209. — raised by Mr. M. S. Aney as to whether * 

A Political —— paid to foreign refugees an Honourable Member should be debarred. 
3186-87 from moving ‘an’amendment on the 

rey ground of inadequate notice when adequ- | PENSION RULE(S)— Kas eis rrmsiacteell  sepery 
Question re revision of the new ——-| been given 

1904. का Honourable anid. 

PENSIONABLE STATUS— declines to move his “amendment. 

Question: re non-grant, of ——.to some 3679-80. 
officials in Telegraph Office, 3732 —— saised by Mr. 8 ‘ ed here शव 

५ ‘Or ex ‘an’ EL eta en tegen eae aa 
Question re advisability’ of patrolling te ove ० fre 
eS खत ज Ps ‘Bast Tndian Railway. grant was presented to or voted by 

the Assembly. 2909-13. 
PERMANENT WAY.INSPECTOR(S)— | ——, Taised by the~ Honourable», Sir 
Ques: o£ Nripendra Sircar as to peor an 

—— on the fast. Indian Railway. ber is entitled to 

3208. nae ariticise the conduct, not of the Gov- > 

PERSONNEL— at ernment of India, but of the Governor 

बहता Jection of ——-|___ General. 4388-89. on wt 

for posta abolished in the Office of the | POLICE— 
Deputy Accountant General, Posts) Demand ee Grant in respect 

Madras. 3919-20, aera 
PETRO! eae ane Question re conference contemplated to 

Laem the 
Question re refusal ‘supply —— to) a ५ बा 

Indian dealers in South Africa. 3565 CY(IES)}— : 

Question re— Question re— 
Alleged discovery of dey 4 Government's —— about communal 

= and “in Ag representation on the Assam 

Boring operations for : Railway. 4015. 

out in certain parts of Assam. bene 
PILGRIM(S)— 

कि ih a. myeniences to -—— at Ranaghat) 
ET 42-43 POLITICAL PENSION(S)— 

पक tive fot Hn) ce 3818 jo See 2772, See Be coping Companies | POLITICAL SITUATION — vege 
Haj ——. 2919-21,4111-15. Bai re — in Wi 2845- 

PILOT(S)— Bt oe POLE-TAX— aie 
Question re training Indians as —— estion re levy of —— on foreigners 

in the United Kingdom, 9638. s French India, 3502, 4028 
PITKEATHLY COMMITTER— | os" 

* Committeo(s) ” 
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PORT(S)— 

recognition 
of the Vizagapatam. —— Hg é 

id a landing charges in ‘the | 
— 4001-09: 5 \ 

PORTS ANDJPILOTAGE— 
Demand for Excess“ Grarit' in © respect 

of +. -अ901.0%5:997 Ts om 

PORT TRUST(S}= 7 
Questidit ‘ve— v_ oheetsit 

Inadequate representation cf Indians 
in ——. 3063-65, 3195.96. 

Indianisation: of 3179-81 

Labour contract of the Calcutta ——. 

Making’ the proceedings of the Bom- 
bay —— open to the public. 3462- 
63 

Purchase of stores by ——. 2868. 

POST(S)— 
Question re— 

with salaries created 
yy Department and on State Rail 

>> Anspector at Howrah. 3486 

POST OFFICES) 
Question re— 

Absence of a@ and Telegraph 
Office at Chakulya in Singhbhum 
District. 3497-98. 

Cos- of a rural ——. 3728 
Opening of a seasonal —— at Kedar. 

of a telegraph office and. con- 
struction of the —— building at 
Chakulya in Singhbhum District. 

: cae नि 
ay 8 of rural ——. 3061-63. 

Reduction in the rate of interest in the 
—— Savings Bank. 3916, 4345. 

Season staff a mma 
hills 

Supply i stationery in the General 

POST. OFFICES, 

OFr— 

See “ Superintendent of Post. Offices ”. 

in the Rail-|- 

-9}POSTAL CASH CERTIFICATE(S}=~): 
॥ from 

holders of —— and depositors in: Postal 
Savings Bank. 3918. «99. भ्पू 

POSTAL CIRCLE— mn 

Sain ve candidates declared eligible 

service in the Bombay ——.. 4041 

‘AL 
See * -Clerk(s) ” 
POSTAL DEPARTMENT — 

Question re  dise’ a of Muslim clerks 

from’ the “3735. 
Pancity of recruitinont of Muslims in 

the 3733-35. 
Permission to postmen, etc. to qualify 

for appointment as clerks in the 
and relaxation in age-limit. 4040. 

‘of Oriyas” in the —— in 
Orissa. 3735-36. = 

Taking over by the of telephone 
ystems in Madras City and’ other 

places. 2861-62. 
POSTAL FACILITY(IES)— 

Question re extension of —— in rural 

areas, 3736-37. | 
POSTAL INSURANCE(S: 

Question re bonus of ——. 3714. 

POSTAL ORDER(S)— 
Question re sale of British and Indian 
—— in India and England, ete. 3997 
98. 

POSTAL SAVINGS BANK— 
Question re assessment of income-tax 

from holders of postal cash certifi- 
cates and depositors in. ——. 3918. 

POSTAL, SERVICE— 
Question re— 

SUPERINTENDENT 

Leave pension privileges of —— 
and Railway Mail Service lower grade 
staff. 3460. 

| Oriyas in the subordinate —— in Orissa, 
3501-02. heated S 

POSTAL STAPF— ~ 
Question re uniform supplied to postmen 

and_ other | — the 
Punjab and North-West Frontier 

3459. 
POSTAL STAMP(S}— 
Question re ——sold to public and service 

stamps used in Government Depart- 
ments. 3-463 

POSTAL TRAFFIC— 
Question re. disloeation of railway and 

between and Bijni. 
2870-71, 3746. . spi 
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Question 
Admission fee paid by ——, ete. = 

a POSTCARD(S)— a PREMIER(S)— 
Question re demand ind for half. —.]| Question = 

5 North-West Frontier Province about 
POSTMAN(MEN)— permanent solution of the tribal pro- 

for 
clerical cadre. 3699. 

Allowance for meals given to Railway 
village Mail van peons and 

3971-72. 
Assignment of reasons on transfers of 
—, ete. 3700. 

House allowance granted to ——, 
etc. i 

_ Permission. to. ——, a to aged for 
appointment. as cler Postal 
Department and relaxation in age: 
limit. 4040. 

Reserve. maintaited for , ete. 
3700. 

Safety of —— in rural areas. 3972- 

_ Uniform supplied to —— and other 
lower grade posta! staff in the Punjab 
and North-West Frontier Circle. 
3459-60. 

POSTMEN AND LOWER GRADE STAFF 
i CONFERENCE— 

~ Question re resolution passed at the —— 
at jana. 3978: 

POSTMASTER(S)— 
* Question re— 

- 5 Delivery of letters by extra-depart 
mental —— ih rural areas. 3727 
Representation from the 

mental sub- —— 

POSTS AND TELEGRAPHS— 
‘Question re --criterion for selection 3 
<personnel “for abolished 

the Office of the Accountant 
General, ——, 

POSTS AND TEL non APH Wee 
3, 6 

mi re— 
Instructions ve economy in the expen- 

diture of the ——. 403! 
“Superannuation of staff in the —— 

and Railway Departments. 2876. 
Revenue returns and expenditure of 

: 3066-87. 
Uniform supplied to linemen of the ——. 

3987 

ES ee CHANDRA, a 

BO0IS Sa 

PRESIDENT, MR. (THE HONOURABLE. 
SIR ABDUR HARIM)— 
Expressions of regret on the death of — 

Mustafa Kemal Pasha, 2957. 
Shaukat Ali, Maulana. 3456. 

PRESS ep) 

PR 
MALS (AMENDMENT) BILL— 
See Bill(s) 

PRICE(S)— 
Question 

Fall in the —— of paddy and rice 

Fixation of minimum --- of wheat 
and cotton. 3552-53. 

PRIMITIVE TRIBES— 

See “ Tribe(s) ”. 
PRIVATES— 

the leave to employees on 
Nagpur Railway. 3495. 

Bengal 

PROCEDURE— 

Question re in dealing with ques- 
tions relating to Indian constitutional 
reforms. 3546-48 के 

= : working 
Kalka-Simla Railway. 2860- 

61. 

| PROGRAMME(S)— 
Question re— 

for increased prosperity of the 
Frontier Tribes. 4006-0’ 

Radio providing adult education 
4331. 

PROHTBITION— 
| Question re introduction of —— in the 
| 3345. centrally administered areas. 

Question re uniforms supplied to ——. 

1-22, " ८ ल्‍ 
PREVILEGE LEAVE— _—— 

Question re denial of ——- and casual 

हू 
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[+ j PROVINCIAL SERVICE(S)— 
vie i Question’ Fe eligible cafe. he | Delis 

—= Of. firemen 
on the North Western Railway.| PUBLIC ACCOUNTS COMMITTEE— 

ae [Nott ४ | Pare ० enotast Abe —— 
: NEES saa the | PUBLIC SERVICE ee ae =a 

_ ~ North Wi Railway. cs oot आए a by the Federal ——. 2033-84 
E PUBLIC WORKS DEPARTMENT— 

PROMOTION(S)—= 

ss pees Raley in the Railway) Question re— 
~ Glearing Accounts Office. 3741-42 Appointment of Head Clerk in the Simla 

- —— to the Assistant Station Masters Central Division, Central ——. 4122. 
posts on the North Western Rail- Caretakers in the Central ——— at Simla, 

4122. eee 
2 Confirmation of 8 Hindu clerk of the 

4121-22. 
PROTECTION— Electrical establishment of the Central 

Question re- | हि are पं 

of the cotton industry. 3785-86, PUNISHMENT— 
3802-03. 5036 थ 5 के 1 किक हा कब inn 

= —— of the interests of Indian cotton ing —— under the Indian Railways 

growers. 3541-43. ‘Act. 2876-77. Stes 
Removal of —— to salt manufac-| poy yap 

Pd tured in India. 4190-91. dealin, कि 
~™ ‘PROVIDENT FUND— Famine in the Hariana Area of the 

Question re— —. 3819, 
Introduction of the benefit of —— Grants for famine relief in Madras, 

Haris iy 4017-18 ——and Bikaner. 3822-23. ue 
-gazetted Uniforms supplied to postmen and 

to ich of —— other lower grade postal staff in 
on the East Indian Railway. 3001 the and North West Frontier 

neti -o» शाम हक 
Constitution of a separate —— उबाल Question re accident to the —— near 

pen he mi districts of Madra Patna. 2864-65, 3056-59. 
नह; tinted a PUNJAB MAIL— 
‘egotiations with the —— regal i डक वह हे | कर to Federation. 3268-64 banat ५.2 सटे अर. घी n=! 

PROVINCIAL AUTONOMY— 
Sagetion re contributions to the United 
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4 a 

Q =, RADIO PROGRAMME(S)— 

QUALIFICATION(S)— See “ Programme(s) 

Question re— RAFIUDDIN AHMAD ~ SIDDIQUUE, 
of at ver. | SHATKH: 

tain stations on the North Western| Questionre—  _ 
Railway. 3511. Discharge and harassm: of Musli 

—, ete., of instructors employed at the by the Supe aie nt, Watch and 
Walton Training School. 4354-56. Ward, astern n Railway. 

UARTER(S: 3486. 

कै Question a. Facilities for special training to Muslims 
Absence of hedges, ete., in Aram Bagh on the Eastern Bengal Railway. 
—. New Delhi, 3558. 3485-8 

__ Electricity consumed Rie चेक vibers of Muslims in the Divisional 
PR ose 7 728 ‘in New es 

Delhi. BT. _ the 
Insanitary surroundings of Aram Bagh Eastern Bengal of it, 85. 

and Dilkusha | Square New} Muslim clerks in the Divisional Office 
Delhi. 3559 Quetia. 3711 

Non-allotiment of to newly recruit: Pay and allowances of ceré in staff on 
ed Muslims on the Hastern reinstatement on the Kast Indian 

Railway. 3464-65. Railway. 3710. sido 

Rents of —— of Members of the Legis. 
lative Assembly in New Delhi charged 
from officials. 3555-56. 

QUEEN'S GARDEN(S)}— 
Motion for Adjournment re alleged: rough 

handling 

RACIAL DISCRIMINATION— 

——in the matter of pay, etc.. in the 

Promotion. of Musiim Upper Subordi. 
nates on Railways. 3712. 

Selection for the posts. of passenger 
Superintendent: and Assistant Claims 
Inspector at- Howrah. 3486, 

of certain Hindu ladies at | RATD(S)— 
the Shiva Mandir. site. in——, Delhi.| Question re— 
4357-58. Lack of co-operation with ae 

Question re decision to build a store room West Frontier Province 
at a corner of the —— Delhi. 4204-05. in preventing ——. etc. 3738-39. 

‘‘ —— by dacoits on Dalauda station on 
a. SENS abe bale Bombay, Baroda and. Central 

- = a India Railway. 4337. 
Office, shite RA 

Muslim clerks in the Divisional Office, 
= -3711 

छल RAIL TRAFFIC— 
कर : | Question re enactment of a Vehi- 

RACE PREJUDICE— = i eles Bill and_co-odrinat of road and 
ca iat ee kites 4335-36. bcs: 

certain 3566-67 ae 

Accident in Sythet and Cachar’on the 
9-70, 

> Affairs of the —. 4014. 
 Anglo-Indian employees on the — 

204. 
Boy killed in shunting operations 

Chorgola Station 
4036-37. 
ae ee 

Anglo- Depart- 
ments of the——. 3203. 

| 

e
r
r
r
 ल
ी
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RAILWAY(S)—contd. _ | RAILWAY(S)—contd 
Assam Bengal—contd, — © त> 7 Cocanada-Kotipalli— : 

Question re—contd. Question re working by Diesel cars of the 

Educational facilities for the children 
of staff of certain communities on 

ao हे. eke” 9208. 
sade oyment of Bengalis and Assa- 

staff and the ——. 2887. = mese On the —. 
Government's poli Company-managed: 

‘opresentaeieanell ६ mo ans oa Questi Shear कर 
Grants-in-Aid fo Buropean and Indian Indianisation of superior | 

(© Junstitutes and nominations to cer. “ie ; is inte ie 
© “tain committees onthe ——. 3208 State control of ——‘on'“expiry of < 

Tneorveniences at Silchar station on their contracts. 3473-75. ; 
the ——_ 2868-49 हर हा : : 

Raising and coyering of platforms of ae Ionia fit re late running 

spi ah ie 24036 of the —~ 7 pee in the 
‘retrenchment of two doctors. 3708- 
08 

Trade Union of employees on the-—. 
£035 

Bengal and North Western— 
Questi 

Breach between Badla Ghat and 
Dhamhara it on the ——, 3492. 

Proposal to d certain Tines on the | 
——and Eastern Bengal Railways. | 
3713, 4256. | 

Bengal Nagpur— | 
Question re— Co ined. booking 

and parcel office at Vizianagram on 
the ——. 3496. 

Denial of privilege and casual leave to 
employees on the 95. 

——. 2858-59. 

Sew Gate 307. fete 
on the —. 

arc 
Shifting of the overbridge over the 

Chandrakona Road Station on the 

number of accidents: ~ 2806: 
Question re— 

Advisability Of patrolling the perma- 
ment way on the ——. 4033, 

Appointment of Apprentice. Permanent 
Way. Inspectors on the 3208, 

Appointment of weigh clerks in the 
Howrah Division of the ——. 3980. 

Breaches due to floods in the —— line 
in Murshidabad District. 3002. 

Cages for food on the Stations, 

Classification of Armenians employed 
on the —— as _ Anglo-[ndians. 
320: 

Concessions to lower class passengers 
on the——and Eastern Bengal 
Railway. 4337-38. 

Grade of an Inspector of Accounts on 
the 3729-31. 

Grievances of the —— serving 
the 

Non-existence of facilities to purchase 
_ meal tickets or to send_ telegrams 

for meals on the Bombay, Baroda 
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= iy 
RAILWAY(S)—contd. RAILWAY(S)—contd. A 

East Indian—contd. Eastern Bengal—contd. A 

Non-stoppage of certain trains at Non-grant of increments of pay on the 

athnagar on the——. 3492. 3486: 4 
Pay and allowances of certain staff Non-obseryende,of regulations regard a 

on reinstatement’ on the —. ing caclieee. “ind 
3710. ie gas 

Recruitment and transfer of Muslim Outlets for drainage: of Hood) water 
make. ia he Howrala: Dieien between Dadashi and  Pachooria ~ 

of the ——. 3002. Stations .on the-——. 3985-86. 
Running of trains according to Post of Assistant Law Officer on the 

on the-——. 3504. _ ree ie at 

Running of XB-engines on the —. Rage By 
3720-22. + the 

"Smalls Quick ‘Transit Service” 10. 
‘on: tie=——._ 3977-79. rae of Mus So oe offices 

———:  $5t}-19: | 097 the —— 3465-66. 

ast 38% the ae ts Proposal to extend certain lines on the 
Howrah Division of the ——. 3002. Bengal and North Western and —— 

es 3713, 4526. 
Taster Bengals Provision of moveable steps to com. 

Question re— partments at Goalundo station on 
Collision between a bullock cart and the 3705-07. 

a train between Gocharan and 
Daksin Barasat on the 3743. 

000४ %॥ 

retrulted in te Geta के डक 
_ 0966 of the ——. 3210. 
Concessions to lower class passengers 

on the East. Indian and ——. 

Putting of Muslims on unimportant 
works of the——, 3076. 

Representation of Bihar in the Advi- 
sory Committee on the —— 
93. 

3492- 

Non-issue of return tickets on the —— 
4026. 

Non 
: ae 0 तक न] 

examinations. im 

Denial of half an hour's Jeave to Mus- 
lims on the —— during Ramzan. 

pane aS 
their Friday 

and harassment of Mus! slimes | 
by the Superintendent, Watch andj _ 
Ward, 

Enrolment of special constables during 
3065, 4255. 

ig to 
$6, _ Muslims on acines 

approved ten | 
Roatan tis पक 110 कत ——- 

हू of the names of stations: 

कं कल हक कक कर लिन 
Question re reservation for “Europeans 

of posts on 2866-68. 
Kalighat-Fatta— 

Question re overetow 
of a train pie ¢ 

ited 

Complaints against the contractor for 
ateated water and ice in the Delhi : 
Division, ——. 3509-10. 
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RAILWAY(S)—condd. RAILWAY(S)—conid. 
North Western—conid. North Western—coneld, 

Question re—contd. Question re—conid. 
Demotions from the grades of foremen Special Ticket Examiners sent to the 

~ and assistant foremen on the ——. Karachi Section of the —— 
4017. 

Discouragement to staff from joining 
Trade Unions in the Delhi Division 

= _ १७ -obthe —. 3743. 

3054- 
Sub-letting of ice contract in the Delhi 

Division, —. 
Training of signallers and station 

Gazetted officers in the Signal Depart- masters, etc., on the 3715- 
cia 3 ment of the 16. 

Guards on the-———. 3484 Question re— 
Tliterate drivers, shunters and fire- Abolition of Ist class compartments on 

men on the —-. 3490. —. 4334-35. 
Income from the Sind Section of the Accidents on 3701.03, 3708, 4021. 
—. 3991 Classification of cleaners on ——. 2878, 

Indi tion of Subordi Mechi and ngth of the 
cal Engineering on the ——, 6 of an Indian 

2 refreshment 
rooms on——. 4344. 

tickets on the 4345 Discharge of workmen of the —— 
Licence fees realised from stall vendors Workshop, Sukkur. 3739. 

and rent of refreshment rooms on Earnings and working expenses of ——. 
the 3507 4007-08 

Non-confirmation of certain guards in Import of supervisory staff for —— from 
the Delhi Division; ——. 4347. 4333-34. 

Non-counting of officiating period in Tni retest of the 
the posts of guards towards incre- Chief Accounts Officers _of ——being 

oe ments in the Delhi Division, ——, to the G Managers. 
" 4347. 3192-95. 

Ne d staff d from Medical inatis of per 
Servicein the Delhi Division, employed. by ——. 3055. 
4348-49. Non-grant of holiday to station and 

Opening of a flag station at Jessowal, |. running staff on——. 2885. 
2849, Officers punished for dishonesty and 

Posts of foremen and assistant. fore. corruption on 
men in the Mechanical Brench Passes issued to probationary Labour 
of the ——. 4015-16 Inspectors on ——. 3731- 

jualifieations Produc and purch: of coal by 
——. 2889. 

Promotion of Muslim Upper Subordinates 
on ——. 

Purchase made by——=. 2888. 
Promotion of literate men as drivers and pg toms Retirns. 2966-68. 

on the ——. 3491 Rents paid ‘Indian and European 
E Promotions of cleaners, firemen and refreshment ‘on——. 2 
ns shunters on the 3491. 66, 3177-79. 

si Promotions to Assistant ‘Station: tt on——. 2855-56. 
ion “Masters posts on the ——. 3504-05. Rules for determination of seniority on 

‘ilway Stations and certain staff em- —. 3704. 
3 ployed on the jn Sind: 3714-15. Stone-ballast required for certain —, 

Rents recovered from guards inithe 2886-87. 
Delhi Division, ——=_, 4347. Shahdara-Saharanpur Light— 

Revenue drived ~ from rents and Question re— 
licence fees at ertain stations on -Aequirement by Gov: of the 
the 3510-11. —. 2887... aI 

H 
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RAILW AY(S)—contd. RAILWAY(S)—coneld. 
Shahdara-Saharanpur light—contd. State—contd. 

Question re—contd. Question re— 
er Oe, लिंक bet Classification of Armenians and : 

tween telegraphic and non-telegra- sat vet ee 
phic stations on the ——. 2878 r Lae 

Contracts to vend food and drinks, a workshops on 4018 

on the ——. 3506-07 © ‘tial ff E 

Contribution towards crime and orders Confidential reports of staff on 

by the ——. 2879-80, 4255 | न है है 775 “7 Ra 
Dividend and pay of certain officers | 3८00 70. ha 

on the——. 2882. | Bi rae h 
Expenditure on structural work., ete., | SERB Aa... the revenues {of 7 

on the ——. 2881 95185 
Fencing and level-crosaings’ on the| Non-Indians in workshops, of —— 

Hours of employment of railway React ot alin. sho eskipsey बिल 

servants on the-———. 2877-78 
Tnerease in the consumption of coal on Secale 7 

the ——. 2883. Pay and etic of Ticket exami 

eld ners on certain ——. 

रा Sabie 2-०. or aa Posts with salaries created in the Rail- 
ef 2883-84. कं «way Department and on —— 

re corcan oN ir ae lk 70 ee 
Passes issued to the staff of the —— i forsdepart 1 

oa Hoes it ot romoti f Assist. cruitment and pi motion ०0: 1st- 

Raging of passengets carriages on) Sie Way Tnapedtorn on—=_8062- | 
| 54. 

Speed exemption given to the —— 
79. 

Speed of trains and profits, ete., of the 

Refreshment Cars on ——. 4012-13 
Revenue derived from rents and 

licence fees, ete.,on—~ 3510. 
Stars ballast “consumed” by the — ee 4347. 

i. #0 -robbeties “Gotiitnitted on Staff failing in vision test on ——. 

2883 3506. 
the - 

Third class fares on the ——. 288) 
Third class vehicles with latrines on 

thes =— 
RAILWAY ACCIDENT(S)— 

South Indian— See ‘* Accident(s)” 

il i कक — | PAILWAY ACCOUNTS DEPARTMENT — 
2873-74, 3207. 

७ 
of the Cammities एम thesasci: wea कार लकी 401 

dent betwoen Dindegal and Madura WA v न । 

थे on the >> 4010. कि re inclu en in ——~ 

State— 
870. z al 

Qiiestiont RAILWAY APPOINTMENT(S)— 
Applicability.of Go Servants’ | Question re. selection Boards for selecting 
Conduct - Rules! to:staff-on ——.|.»- candidates. for——v.2804-95: 
3509. RAILWAY AREA— * 

Appointment of an Indian as Agent 
or Deputy Agent of a——. 3471- 

Appointment of Indians as Agents and 
Deputy Agents ——. 2889-90. 

Question re tombs and mosquesiete., in 
the restricted ——. 3518)” 

RAILWAY BOARD— ‘ 
Demand for excess grant in respect of 
—. 2907. 
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RAILWAY BOARD—contd. 
Question re— 
Appointment of a Member of the —— 

349, 
Constitution and strength of the —— 

and appointment of an Indian. as 

RAILWAY OFFICER(S)-= 

Chief Commissioner of Rail 

maar CLEARING 

Question re— 
Medical certificate asked for casual leave 

in the ——. 
Promotion of sub-heads in the ——. 

स्म्ञ्ड् कद 
Staff of the ——. 3507-08. 

RAILWAY COLONY(IES)— 
inthe. supply of 

eee of Pahartali 

RAILWAY COOLY(TES)— 
See * Cooly(ies) ”. 

RAILWAY DEPARTMENT— 

Question re— 
Posts with salaries omy 

Superannuation of 
Telegraphs and ——. 2: 

muri IYEL(S)— | 
Question ve restoration of old pass rules to 
——. / 3076, 

RAILWAY FACILITY(IES)— i 
"See Facility(ies) 
RAILWAY LINE(S)— 

Question re— 

Absence of alarm signals in carriages on 
_.» the Murtizapur-Ellichpur ——.. ete, 

comme t Madaripur with 
; a by a y Line. 4011-12 

Construction of a —— onnocting 
Mysore and Coimbatore. 3704-05. 

RAILWAY MAIL SERVICE— 

Question, 
72 कप for meals given to—— van 

peons Village Postmen... 3971-72. 
Leave an ee of postal and 
—— lower 3460. 

Loss of a bag of the Delhi —— containing 
registered articles. 3493. 

RAILWAY - WORKERS’ 
FEDERAL UNION— 7 

Question vd ea of the All-India 
ae 12-1 

ACCOUNTS | 

| : 

की 20 ८- 

23-24. lex 
See also “ Officer(s)*, ; 

RAILWAY OFFICIAL(S}—. : 
Question re-— 
Interferen — with Congress 
certain —— at Giridih and. Bermo. 
3498, 

ttoceiwving fasesirell:-ndkciieesen;t 6t0: 

3496. i 
RAILWAY RATES ADVISORY COUN- 

Qu re lls Fovioedarta "GE 

the Railway Rates Advisory Council 
3714. 

RAILWAY SCHOOL— 
See “ School(s)”* 

yw cfm SERVANT(S)—_. 

Hours of employment of ——on the 
Shahdara-Saharanpur Light Railway 
2877-78 

—— failing in the oral test at the Walton 
Training . 4339-42. 

“Training. School, “waasa. 
RAILWAY SIDING— 

Question re closing of a —— in Meerut 
district. 3489-90. 

RAILWAY STAFF— 
tted 

Qu 421७ ४५ for 
it of the Go the 

General under section 270 of the Govern 
ment of India’ Act, 1935, by the non- 
gazetted —— 

See also * Staff 
2878. 

Change of the name of Budham Ghat 
—— to that of Mur 371 

of the Cocanada 
3740. 

Inconveniences to pilgrims at Ranaghat 
3742-48 

pent ‘pening of «= etteen. उप 
and 
Se of trains at Sealdah 
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RAILWAY STATION(S)}—contd. 
Question re—contd. 

Petty constructions at the Hardwar 
——. 3744. 

—— and certain staff employed on the 
North Western Railway in Sind. 
3714-15. 

Remodelling of Hardwar——. 3980- 
81. 

Rent received from the Aerated Water 
Factory at the Delhi ——. © 3507 

~ Sale of tickets at Gaya ——. . 3498. 
Sub-letting of a contract at the Delhi 
a 3494. 
Thro ugh booking certain —— in 

India to Colombo. 3204. 2 

RAILWAY TELEGRAPH SCHOOL— 
See “ School”. 

RAILWAY TELEGRAPHS 
SCHOOL— 
Questio’ —— on. Egerton Road: 

Delhi. 4025. 
RAILWAY TRAFFIC— 

Question 7e dislocation of —— and postal 
traffic between Bongaigaon and Bijni. 
2870-71, 3746. .., 

RAILWAY WORKSHOP(S)— 
See * Workshop(s) ”’, _ 

RAILWAYS (LOCAL 
“ TAXATION) BILL— 

See “ Bill(s)” 
RAJAHMUNDRY— 

of the 
Broadcasting Station at—. P02 

RAMNAGAR— 

TRAINING 

_AUTHORITIES’ 

Question re opening of a railway station 
between 3207 Kashipur and ——. 

RAMZAN= > 
Question re denial of half'an hours leave 

to Muslims on the Eastern Bengal 
way during 30’ ? 

RANAGHAT— 
< AY 

re incon to pi 
ilway station. 3742-43 

PROF. N. G— 
Ajmer-Merwara _Muncipalities 

tion (Amendment) Bill— 
Motion to consider. - 3010-12, 
Consideration of clauses. _ 3017 

Cotton cess (Amendment) Bill— 
Motion to consider. 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 3296. 

RANGA, RPOF. N. G.—contd कण 
Indian Patents and Designs (Amendment) 

Bill— 
Motion to refer to Select Committee. - 

3021-22 
Motion for adjournment re setting up of a 

new memorial of the Badli-ki-Serai 
battle near Delhi. 3778. é 

Question re— 
Charges for food on the East Indian 4 

Railway Stations. 3996. 
Consideration of the report of the Adult 

Education Committee. 3570 
Contract system of engaging railway 

Convey fanaa 73- 
Delhi. 3567-69: 

Development of the handloom weaving 
industry. 4099-4100, 

Extension of postal facilities’ in rural 
areas. 3736-37. | 

Famine conditions in Hissar. 3737. | 
Famine conditions prevailing in the 

Delhi Province. 3557. 
Grants for famine relief in Madras, Pun- 

jab and Bikaner. 3822-23 
Holding of an All-India Agricultural 

Merketing Conference at Delhi 
3569. 

Imposition of income-tax on agricultural लक डर 7 असर 
incomes in the centrally administ 
areas. 3649-50. 

pi i of a campaign 
for the protection of Indian labourers 
in Malaya. 3570. 

of third Don alae 

Lack of co-operation with the North 
West Frontier Province Government 
in preventing raids, ete. 3738-39. i 

3804-05. 
Non-existence of facilities to pt |. 

meal ti किक 8 for if 

Ganteal India and East Indian Rail- ‘ 
ways. 3738. ~ 

Position of Indians in Burma. 3134. 
of charges on 

badges of coolies. 3992-93 
Protection of the cotten industry. wi 

cation. 
Raising of standard of living, eto., of 

working classes. 3804. 
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RANGA, PROF. N. G.—contd. 
Question re—contd. 

Set back to the process of economic 
recovery, 3649, 3822 

to the dl weaving 
industry. 4098-99 

~ Question (Supplementary) re— 
. Absence of alarm signals in carriages 

on the Murtizapur-Ellichpur  Rail- 
way line, etc. 3188, 3189. 

Accident to the Punjab Express near 
Patna. 2864, 2865. 

Accidents on railways. 3702-03. 
Activities of the Industrial Research 

Bureau. 

Allowance for meals given to Railway 
Mail Service van peons and village 

m. 3971, 3972. 
Anti-trust law and other measures in 

the United States of America. 3553. 

gram near 
Bringing of the results of 

notice of the masses. 3820. 
Carriage of Mails by specified » trains. 

3985 

RANGA, PROF. N. G.—conid. 
Question (Supplementary) re—contd. 

Effect of the enhancement of the excise 
duty on sugar. 3899. 

Effect on the export of Indian tobacco, 
etc., due to the conclusion of the Anglo- 

trad 
Effects of Anglo-Egyptian Trade Agree- 

ment on Indian trade. 4119. 
Election to the Ambala Cantonment 

Board 
Evolution of a scheme of Economie and 

industrial planning for India. 3538. 
Exelusion of Indians from the Chatfield 

Committee. 3909. 
Extension of postal facilities in rural 

3736-37. 
Famine in Ajmer. 
Famine in the Hariana Area of the 

Punjab. 3819 
Famine prevailing in the rural areas of 

the Delhi Provinee. 3264 
Financial condition of the Vizagapatam 

Port. 4000, 4001 rt 
Fixation of price of wheat 

7 and cotton. A 
Ghee adulteration. 2934. 
Gold purchased by the Reseve Bank 

of India. 3345. 
Hours of work fixed for telegraph 

3975, Censorship of letters. and tel 
‘Members Legislative Assem: 
bly. 4177, 4178. 

Certain particulars connected with the 
Reserve Bank of India. 3632. 

Conference contemplated to discuss 
matters connected with the Police 
ministration. 4188. 

Conferences of Station Directors of the 
All-India Radio. 371: 

ideration of the question of a citizen 
army as second line for the defence of 
India. 3630 

Consultations on matters involving finan- 
cial adjustments between the Govern- 
ment of India and the Indian States 
on Federation issue. 3342. 

Contracts of the Indian refreshment 
rooms on railways. 4344 

Discrimination in the supply of water in 
the Railway Colonies of artali 
and Chittagong. 3072. 

Drivers on the Bengal Nagpur Railway. 
2858. 

Economic surveys by the Imperial 
Council of Agricultural Research, 
4094. 

Hours of work for drivers. 3487. 
Illiterate drivers, shunters and firemen on 

the North Western Railway. 3490. 
Import of Foreign Wheat in India. 

3137, 
Eo 32 of rice and paddy from Burma. 

Tmposition of an import duty on cocoa- 
nuts. 3261-62 

Increase in the import of foreign cotton 
into India. 3534. 

Indians in Tanganyika. 3140. 
Indians killed and wounded in Burma 

during the recent riots. 2922. 
Installation of fans in third class com 

partments. 3476 
Levy of an import duty on wheat. 

3550, 3551, 3561, 3562. 
Levy of death duty. 3645. 
Maintenance of the Central Stationery 

Stores as a separate Department. 
4110. 

Manufacture in India of aeroplanes for 
the army. 3628 

Murder of Mr. N. G. Majumdar of the 
Archaeological Department. 3564. 
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RANGA, PROF, N. G.—contd. RANGA, PROF. N. G,—coneld. 

Question (Supplementary) .re—contd. 
Opening of rural post offices. 3063 
Pamphlet regarding provision of facili- 

ties for higher education to Indians 
in Malaya. 326 

Parti of India in the World's Fair 
in York, 3818. | 

Passes issued to probationary Labour 
Inspectors on Railways. 3731-32. 

Persons detained without trial in the 

ye Desi pil ७ Tc ref Political 
gees. 

_ Preparation of electoral roll for the 
Federal Legislature. 4108. 

Protection of the interests of Indian 
cotton growers. 

Provision of moyeable steps to compart- 
ments at. Goalundo spies f the 
Eastern Bengal Railway. 

discrimination in the matter of 
pay, etc., in the Army Headquarters 
3638. 

Railway servants failing in the oral test 
at the Walton Training School. 
4340, 4341 

Recruitment of depressed classes in the 
Indian Civil, Service. 
Recruitment to the Indian Army from 

the Central Provinces and Berar 

é है का class (870०७... 3989. a al oe ethers manufac- 

tured in India. 4191 7 
Rents of residence allotted to Members of 

the Legislative Assembly and pay 
ment for haulage of their motor cars. 

Report of the New Delhi Municipality. 
3799-3800. 

Report on the working of the Payment 
of Wages Act. 3545 

Representations re desirability of reduc- 
the exchange ratio. 3324 

recite work for growing tobacco for 
the manufacture of cigarettes and 

cigars. 327 
Researches in the Bose Institute, Caleut- 
कान 4117, 4118. y 

vation upto certain counts of yarn 
handloom industry. 3533. 

on, the entry of Indians into 
the United States of Ame 

Question. (Supple: ry) neld. 

Retrenchment in the Broadcasting De- 
partment. 3489. न 

Retrenchment on railways. 2856. 
Safety of inraral areas. 3973. 
Sanction of क University Training Corps 

for the Annamalai University. 3913. 
Slump in cotton prices. 3551, 3552. 
Stationing of adequate forces on the east 

coast of India. 3327, 3328. 
Taxes collected from persons 

~~ the excluded or 5 
Assam. 2 अआकखो कै: 

Termination of the Ottawa Trade Agree. 
ment, 4098. 

Tobacco cultivation in Madras *Presi- 
dency. 8. 

of signallers and station masters 
rete ‘North Western Railway. 

3715-16. 
Uniforms supplied to privates. 3621 

1622. 
Use of sleepers on State Railways. 3481. 
Waziristan operations. 2851. 

RANK(S)— 

Question re proposals. >> «| 
—. 3017-19 < <ठ1--<८८< 

RAO, MR. M. THIRUMALA— 
Question re— 

All-India Economic Planning 
3810-11. e 

the’ 4 दम 

Madras Presidency. 3812. 
Construction of the proposed Broadcast- 

ing Station at Rajahmundry. 4025. 
Discharge of persons from Accounts 

and Audit Offices. 

_ Committee. 

eek 

mic Planning Committee. 3811. 
Government's assistance 

of the Cocanada 
Station. 3740. 

Money allotted to Madras from the 
Central Road Fund. 3740. 

Railway Telegraph Training School on 
Egerton Dethi. 5 

4 
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RAO, MR. M. THIRUMALA—contd. 
Question re—contd. 

Results of activities of the Imperial 
: Council of Agricultural — Research. 

4100-01, 
of a Japanese statesman 

= of Japan’s western borders. 
3909 

Successful trial of a locomotive called 
Feng १ 4026. 

Tobaceo ¢ espe in Madras Presi- 
dency. -08. 

Visit of Colonel Muirhead, Under Sec- 
+4 retary of State for India, to India, 

4100. 
¢ocanada- 

RECOGNITION— ris 

Question re nén —— of the Labour Union 
of the Vizagapatam Port. 4002. ue 

RECOMMENDATION(S)— 
Question re— 

Action on the Resolution re_implement- 
ing the —— of the Indian Sandhurst 
Committee. 2969-70, 3902-03 

Effect given to the —— of the Wheeler 
and Maxwell Committees. 3330. 

Financial effect of the ——of the 
Wedgwood Committee. 3183-86, 
3200-03. 

——of the Assam-Bengal Railway for 
two doctors. 3708- Wi 

~ Question (8: re— 
Cost of a rural post office. 3728. 
Development of the Dairy industry in 

India. 2947. 
Making the proceedings of the Bombay 

~~~ Port Trust open to the public. 3463. 
acetal rural post offices. 

Position of Indians in Burma. 3134. | 
Research work for aceo for 

7९०४८ the ४ रत ५ and 

Stationing of adequate forces on the east 
coast of India. 3328. 

RATE(S)— 
Question ‘re 

3813. = 
है RATE OF INTEREST— 
: See * Interest Rate". 

RATE WAR(S)— 

हि Railway. 3790. 
3739. ५ 

+ ० peg is 

ing Haj peters Sry oe 4111-15. 
between shipping companies in the 

coastal trade. 3788-89. Konkan 

change 

\— of fare for Haj Pilgrims. 
ee. i isthe 

es carry- 

09. 
" —— of the Pitkeathly Committee 

' supply of electricity in Delhi Provinoe. 
3791 

—— of the Wedgwood Committee. 
1068-70. 

RECRUITMENT— 
Question re— 

Age-limit for admission to thé examina- 
tion for-—-to the Indian Police 
Service. 73. 

Age-limit ge to the First Division 
of tho Seoretariat. 4179-80. 
diates who appeared atthe examina- 

tion for of postal’ clerks in 
Bombay. 4039-40, 4040-41 

‘Examination for*-—— of ‘Telephone 
operators held “at Lucknow. 4023. 

Pausity of —— of Mustims in the Postal 
Dapartment. 3733-359 

——and promotion of Assistant Way 
Inspectorson State Railways. 3052- 
54. 

——— ‘and transfer of Muslim clerks in the 
Howrah Division of the East Indian 

ee , desirability of redue- 

RATION 
Question re recruitments to army and 

Royal Indian and Navy 
in the Royal Indian Navy. 3635-37. 

Question re— 
Audit of Customs ——. 3902. 
Figures of —— and expenditure. 4203. D> 

3002. 
—— in the Northern India Salt Revenue 

Department. 3915-16. 
in the Indian 

Civil fService. 3905-06. 
—— of Indian Civil Service Officers in 

Indian Navy. 3635-37. 
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REDUCTION— | 
_ Question re ——in the export of cotton! Question re— > 

from India. 4094-96. nomen it to income-tax of —— from 

REFORMS— ries, 3910. 
proced: lealing with Demand of increased ——in 

pone Ss Afi eases in eantonments. 4192. questions relating to Indian constitu 
tional 3546-48. 

REFRESHMENT CAR(S)— 
Question re —— on State Railways. 4012- 

138. 

REFRESHMENT ROOM(S)— from officials. 
Question re— —— of residences allotted to Members of 

Contracts of the Indian ——on rail-) the Legislative. Assembly. and pay- == 
: rice 9 8. 4344 g ments for haulage of their motor cai 

rant of free passes to —— contractors, 51 नर कि 
etc. 3497. ee B 

Licence fees realised from stall vendors =H peel oe scar 
and rent of on the North Western 66: 3177-79. 
Railway. 3507. ved from the Aerated Water 

paid by Indian and F Dethi Railway stati 
"= on railways. 2865-66, 3177-79 3507 kas 

Question re— 
Measures to: alleviate the sufferings of 
——German Jews. 4116. 

Political pensions paid to foreign ——. 
3186-87. 

REFUNDS— 
Demand for excess grant in respeet of —. 

2905, 2907-08. 
Question re details of Demand under the 

—”. 70. 

REGULATION(S)— _ 
Question re— 

Non-observance of —— regarding dis- 
action on the East Indian 

Bengal and Eeastern Railways. 3977. 
—of ‘s business. and 
development of alternative credit 

cies for s 2985-87. 

REGULATION(S), HOURS OF EMPLOY- 
MENT: 

|... Revenue derived from—— and licence 

North Western Railwa: 
—— of quarters of Members of the Legis- 

lative Assembly in New Delhi charged 
355- 

—— recovered from guards in the Delhi 
Division, North Western Railway. 
4347. 

Revenue derived from —— and licence 
fees at certain stations on the North 
Western Railway. 3510-11 

fees, etc., on State Railways. 3510. 
REORGANISATION— 

Question re —— of the Industrial Re- 
search Bureau. 3799 

REPEALING AND AMENDING BILL— 
‘See “ Bill(s)” 

REPORT(S)— 
Muslims Dissolution of Marriage Bill— 

Extension of the time for the presenta- 
tion of the ——of the Select Com- 
mittee. 4257. 

s in the Army 

Question re extension of the-—— to the Headquarters. 
staff and 

railways. 2887. 

REINSTATEMENT— 
Question re pay and allowances of certain 

staff on ——on the East Indian Rail. 
_ way. 3710 

RELEASE(S)— 
Question re 

REMODELLING — 

the Company 

of Chandra Singh. 3892- 

re ——~of Hardwar Railway 
है पक 3980-8. 

Confidential —— of staff on State Rail- 
ways. 3503-04. 

Consideration of the —— of the Adult 
Education Committee. 3570. 

Interim —— of the Committee on XB 
Engines. 4009-10. 

Press —— about a Miniature Round 
Table Conference on Federation issue. 
3123 

—— of the Committee on the accident 
pede acto \d Madura on the 
South way. 4010. 
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RESEARCH BUREAU(S)—contd. 
Question re—contd. 

—— of the Committee on XB engines. isation,.of the, Andastrial —— 
3458-59. 3799. 

——of the New Delhi Municipality.) RESEARCH WORK— 
3800. ition re for ing tobaoco for 3799- 

» ——of the Tariff Board.on Sugar Indus- 
try. 2952-53. 

Committee. 3124, 4091-92. 
—— on the amalgamation of the London 

Stores Department with the Indian 
Stores Department. 3548-50. 

——on the working of the Payment of 

hisboune OF THE PUBLIC ACCOUNTS 
COMMITTEE— 
Motion to consider. 2897-98. 

REPRESENTATION— 
~ Question re— 

uate —— of Indians in 
Trusts. 3063-65. 3195-96. 

Tnadequate —— of 
partment of Education, Health 
Lands and certain Offices attached to 
it. 3267 

—— for confirmation from the temporary 
clerks of the Accounts Office, Tele. 
graph Stores and Workshops, Alipore, 
Caloutta. 3206. . 

South African Indian 
Congress, Durban, re Commercial 
activities of Europeans. x 

—— of Bihar in the Advisory Committee 
on the Eastern Bengal Railway. 

fi 3492-93. 
——re abolition of the sale of toddy 

in Malaya. 4123. 
——-re continuation of the Berlin-Kabul 

Air Service over India. 4022. 
——re desirability of reducing the 

जे exchange ratio. 3324. A 

REPRESENTATIVE(S)— 

of India States and the Government of 
2924-1 India at Simla. 

RESEARCH(ES)— 
Question re —— in the 

Caloutta, 4116-18. 
RESEARCH BUREAU(S)— 

+ Question re— 
Activities of the Industrial ——-  3794- 

98. 

Bose Institute, 

Muslims in the De- | 

the manufacture of cigarettes and cigars. 
3275-77. 

RESERVATION— 

RESERVE(S) 
Qu re —— mail for postm 

eto. 3700. 
RESERVE BANK OF INDA— 

Question re— 
_ Certain particulars connected with the 

. 3631-32. 
Gold purchased by the 3344-45, 

RESERVE OF OFFICERS— 
Question re proposals to train —— and 

ranks. 3617-19. : 

bers of the Legislative Assembly and 
payments for haulage of their motor 
ears. 2951-52. 

RESIDENTIAL QUARTERS— 
Question re —— allotted to Members of 
» the Legislature in New Delhi. 3814-15. 

RESOLUTION(S)— 
Question re— 

Action on the —— implem 
ing the recommendations of the 
Indian Sandhurst Committee. 2969 
70, 3902-03. 

Refusal to allow the moving of a—— in 
the Cantonent Board, 3908. 

passed at the Postmen and Lower 
Grade Staff Conference 80 Ludhiana. 
3973-74. 

RESTRICTION(S)— 
Question re— 
——imposed on Indian Commercial 

travellers in South Africa. 3791-93. 
——on the entry of Indians into the 

Unied States of America. 4342-43. 

RETRENCHMENT— 
Question re— 
Recommendation of the Assam Bengal 

Railway for —— of two doctors. 
3708-09 

—~in the Broadcasting Department. 
3488-89. 
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RETRENCHMENT—+ontd. RIOT(S)— 
Question re—contd. Question re— 
in the Government of India Depart- Compensation to Indians for losses in 

ment. 2995. Burma ——. 29: 
---- on railways, 2855-56. Indians killed and wounded, in Burma 

RETURN(S)— during the recent ——. | 2921-22 

Question re— Position disturbances and 

Audit of Income-tax ——. 3901-02. in Delhi. 3903-04, 

Railway and Customs — . | RIVER BANK ROAD— 
and expendi of the] Question re holding up vehicular traffic on 

Government of India 2992-93, 

RETURN TICKET(S)— a 
re non-issue of —~ Great 

Indian Peninsula Railway. 
See also “ Ticket (४) " 

REVENUE(S)— 
Question re— 
Expenditure incurred abroad from Indian 

dnarale ——~ of State, Railways. 
Reoruiiment in the Northern India Salt 
—— Department. 3915-16. 

—— derived from rents and licence fees 
at certain stations on the North 

REVENUE RETURN(S)— RD 
re —— and expenditure of the Question” 

कक and Telegraphs Department. 3066. 

See also * Return(s) ” 
REVISED INSTRUMENT OF : 

S N= 
Question re——. 2942. 

REVISION— 
~~ Question re —— of the 

Civil Service and 
‘Service. 3626-27 

RHODESIA— 
Question re safeguardi 

Indians 
RICE— 

Question re— 

wi oh the price of paddy and —— 

Import of —— and paddy from Burma. 
50. 

RIFLE(S)— 
Question re supply of service —— to schools 

: : 3322- 
RIGHT(S)— 

Question re of-full —— of citizen: 
ship to Indian settlers in Kenya. 3273- 

he —— in Delhi Province. 3918-19. 

ROAD(S)— 
Question iia 

‘Amount granted to —— Fa 
development of —— in Bengal. 

Connection of Karol Bagh with 
Delhi by a direct ——. 3558, 

tion of th of 
ing India and Burma by a motorable 

wT 

New 

Proposal to construct a — connecting 
ath China with Burma. 3647-48. 

ROAD FUND— 
Question re— 

Amount granted to—— and develop: 
ment of roads in Bengal. 2859. 

A of ppl from the 
towards ition of Road 

schemes in Bihar. 
Money allotted to Madras from the Cen- 

tral ——. 3740 

« | 80310 SCHEME(S)— 

Soe 
ROAD TRAFFIC— 

Question re enactment of the Motor Vehi- 
cles Bill and co-ordination: of —— and 
rail traffic. 4335-36. 

ROBBERY(IES)— 
Question re itted on 

Rail- 

ROUND TABLE CONFERENCE— 
Question re press reports about a Miniature 

on Federation issue. 3123. 

ROW, MR. K. SANJIVA— 
Oath of Office. 2845. ms 

ROYAL AIR FORCE— हे 
Question re Indians in the ——. 4200 

ROYAL INDIAN NAVY— A 
Question re— Ga 

Recruitments to Arm and 
regulation ration in t! 3635-37 

Vessels of the ——. 3896 
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RULE(S)— 

Amendment to the Ottawa Trade 
ment 3078 

Question re— 
A of Government Servarits’ 

’ State Rail- 
ways. 3509. 

Disparity in leave ——= between Gov- 
and Railway schools. 3471 

Revision of the new pension ——. 
3904, 

—— for determination of seniority on 
Railways. 3704. 

—— made by Agents of State Railways. 
4347-48. 

RULER(S)— er 
ve incometax. 

ey irities 
on of Corian 
—— of Indian States, 4202-03. 

RULING(S) BY MR. DEPUTY PRESI 
DENT (MR. AKHIL. .CHAND: 

TTA)— 

An amendment of which an inadequate 
notice has been given is quite in 
order and can be moved if an ade- 
quate notice of an identical amend 
ment has been given. by . another 
Honourable Member and he declines 
to move the amendment. 3680. 

RULING(S), BY MR. He eitoent ete 
HONOURABLE SIR ABDUR — 

Question(s)— 
When the Chair finds that a particular 

question has been sufficiently elucidat- 
ed, it is the duty of the Chair, and the 
Chair is entitled, to call on the next 

question. 3893. 
Select Committee(s)— 

An Honourable Member cannot criticise 
what happened in ——.—3697. 

RUMANIA— 
Question re purchase of wheat by His 
“Majesty’s Government from ——. 
3552. 

to | RUNNING STAFF— = 
Question re— 

Extension of the hours of employment 
regulations to the and the Com- 
pany Railways. 2887. 

Ne t of holidays to station and —-- 

RURAL ARBA(S)— 
Question re— Ee 

Delivery of letters by ext oper iment 
al postmasters in ——. 

Extension of postal facilities in ——. 
3736-3 

Famine prevailing in the-—— of the ‘Houseeshis नम ८८ कर गटर रपट जात dq 

to make any reflection on, or to criti- 
cise any action of the Governor 
General. 4389. 

RULING(S), BY MR. PRESIDENT (THE 
HONOURABLE SIR ABDUR RAHIM)—|_, 

(a) 
An amendment seeking to add to the 

functions of the’ Federal Publi 
Service Commission is out of order 
without the previous sanction of the 
Governor General. 3581, 3582. 

_ When it is clear that an amendment 
sanction of the 

Governor General, it is the duty of the 

Safety of postmen in—— 

RURAL POST - OFFICE— 
<> 

See “ Post Office(s) ”. 

8 

SABATANGI— 
Question re scheme for the irrigation of the 

Khajuri plain from the —— water sup- 
ply. 3457-58. 

Pp 
Delhi Province. 3263-65. 

3972-73. 

+ = ‘to see that it has been ob 
any difficulty arises, then it is not 

for the chair, but for remor 
teneral to decide. 3581. 

Miscellaneous— 
No Honourable Member has a right to 

interrupt others. 4185. « 
Speeches delivered in the course of a de- 

bate need not be repeated at length. 
4366. 

SAHARANPUR— 

Question re contribution towards 
and order by the Shahdara- —— fant 
Railway. 4255. F 

SAHAY, MR. ANAND MOHAN— 
Question re refusal to renew a passport 

issued to one——. 4037. 
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SAKSENA, MR. MOHAN LAL— SALOON(S)—contd. 
Question re— Question re—contd. 

Activities of the Industrial Research ——maintained for railway officers 
Bureau. 3794-98. 3723-24. 

Ban on Raja Mahendra Pratap Singh 
against his return to India. 4182-83. 

of Tele 
held at Luck 

SALT— 
Demand for excess grant in respect of ——. 

2899. 
Q 

Marking of boundary line between the 
United Provinces and Bihar in Ballia 
District... 4173-74. 

Persons. detained without trial in the 
हर administered area. 3906 

7 
Recruitment of depressed classes in the 

Indian Civil Service. 06. 
Refusal to allow the moving of a resolu- 
coo in the Cantonment Board, 

Re. ict 
of the Industrial Re 

search Bureau. 3799. 
Representation from the Extra-Depart- 

mental Sub-Postmasters. 3999. 
Question (Suppltry.) re— 
_ Activities of the Industrial Research 

Bureau. 3798 
Demand of increased rent in certain 

cases in cantonments. 4192. 
ne on the Bengal Nagpur Railway. 

Printing vernactlar of on 
badges of coolics. 3992: “ee : 

at Hardwar during the 
Kumbh Mela, 3982. 

Report of the United Provinces and 
Joint Power 

Alcohol 2257, 2 
Report on the working of the Payment 

of Wages Act. 3546. 
Telephone company in Calcutta. 3728- 

SALARY(IES)— 
Question re posts with created in 

SALE OF GOODS ACT— 
a See “Act(s)”. 

SALOON(S)— 
re— 

Payments for the haulage of ——. 
3496 97 “he ; 

.. Reduction in the number of ——for 
railway officers. 4018. 

re removal of protection to —— 
manufactured in India. 4190-91. 

SALT REVENUE— 
Question re recruitment in the Northern 
India Department. 3915-16. 

SANDHURST COMMITTEE— 
Question re action on the resolution regard- ing impl tine end dations 

of the Indian ——. 2969-70. 

SANT SINGH, SARDAR— 
dian Income-tax (Amendment) Bill— 
Motion to consider. 3081, 3151, 3159 
Consideration of— 
Clause 4. 4152, 4212, 4213, 4221-22. 
Clause 12. 3683, 3684. 
Clause 16. 3696-97. 
Clause 41. 4064, 
Clause 54. 4245. 

Motion to pass. 4361-69. 
Indian Tariff (Amendment) Bill— 

Consideration of clauses. 4412. 
lebration of the ninth Sikh 

Guru Tegh Bahadur. 3812 
Motion for Adjournment re alleged rough 

handling of certain Hindu ladies at the 
Shiva Mandir site in Queen’s Gardens, 

> Delhi. 4358. Question re— Mech. inat 

Absence of hedges, ete.. in Aram Bagh 
Quarters, New Delhi. 3558. 

Confidential reports of clerks in the Army 
Headquarters. 3892. 

Connection of Karol Bagh with New 
Delhi by a direct road. So eR 

Fixation of mi pinnae um price of wheat 

Guards on the North Western Railway 
3484. 

Insanitary surroundings of Aram Bagh 
and Dilkusha Square quarters, New 
Delhi. 3559. 

Levy of an import duty on wheat. 3550. 

Move of the Army Headquarters. 3886- 
87. 

Non-appointment of Indian clerks and 
superintendents to certain posts in 
the Army Headquarters and the 
Defences Department. 3887-91. 

£\ 
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SANT SINGH, SARDAR=contd, 
Question re— 3 

Purehare of wheat by His. Majesty's 
Government from Rumania. 2. 

Recognition of the All-India Railway 
Mechanical Workers’ Federal Union. 
3512-13. 

Slump in cotton prices. 3551-52. 
, and mosque, etc., in the restrict- 

ed Railway Area. 3513. 
Question (Suppltry.) re— 

Appointment of a person of the Finance 
the Chatfield Com- 

mittee. 3319. 

Ayyaliir train disaster on the South 
Indian Railway. 2873-74. 

Decision to build a store room at a corner 
of the Queen’s Garden, Delhi. 4204- 
05. हु 

Election to the Ambala Cantonment 
Board. 3634. 

Action on the Resolution regarding im 
ting the ions of 

Indian Sandhurst Committee the 

कल कि of India’s military policy. 

Dislocation of railway and postal traffic 
between Bongaigaon and Bijni. 2871 

Fall in the number of candidates seek- 
_ ing admission into the Indian Military 

Til-treatment meted out to Mian Iftikhar- 
ud-Din, M.L.A., by the Bombay 

2975-76. Customs officials: 

Demand for excess grant in respect of — 
Trrigation Works—(Not charged te 

Revenue). 2913. % 
Pilotage. 2902. 

Destructive Insects and Pests (Second 
Amendment) Bill— 
Motion to consider. 3047. 

Indian Income-tax (Amendment) Bill— 
Motion to consider. 3085, 3302, 3382 
Consideration of — 

Clause 2. 4322. 
Clause 4. 4217. 
Clause 5. 4253. 
Clause 6. 3581, 3582 

Clause 16. 36: 
Clause 17. 3757, 3768, 3772. 
Clause 17. 3839. 

Clause 45. 4071-72 
Clause 49. 4242-43 
Clause 54, 4244. 
Clause 62. 4084-85, 4086. 
Clause 69. 4087-88, 4090. 
Clanse 71. 4258, 4260. 
Clause 74. 4264. 
Clause 78. 4275, 4276, 4277. 
Clause 80, 4294, 

Motion re pee 4369-72. 
Indian Tariff (Amendment) Bill— 

Motion to consider. 4401-02. 
Prevention of Cruelty to Animals (Amend. 

Indianisation of Subordinate Mechanical ment) Bill— 
Engineering Service on the North Consideration of the amendment 
Western Railway. 3983 onde by Council of State. 3003, 3304. 

of recrui Muslims 
Postal Department. 3734-35. Concessions and wages for the engineer- 

eae Waziristan. ing apprentices of the ex-“ Dufferin 
to train reserves of Officers Cadets. 2950-51 

and ranks. 3619. Development of the dairy industry in 
Recruitments to Army and Royal Indian India. 2942- 

Navy and is, a lation ration in the Hours of work for drivers. 3487-88. 
Royal Indian avy: 

Statement of Sir Feroze Khan Noon 
about Indian support to Great Britain 
in the event of War. 2917. 

ये of See aes कक 

Indians in Czechoslovakia. 2862. - 
Indians in Palestine. 2863. 
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SANTHANAM, MR. K.—contd. SANTHANAM, MR. K.—coneld, ५ de 
* Question re—contd : Question (Suppltry.)—contd. 76% 

Levy of poll-tax on foreigners residing 
in French India. 3502 . 

Profit. or 1088, on the working of the 
Kalka-Simla Railway... 2860. 

Proposal to hold a Dominion Conference 
© in Lendon. 4205. 
Rents of 25 allotted to Memb 

of the Legislative Assembly and pay- 
ments for haulage of their motor cars. 

“2951-52. 
Taking over by the Postal tt ah ment 

of telephone systems in Mi City 
and other places. 

‘India and 
2947-48 

Question (Suppltry.) re— 
Absence of alarm signals in carriages on 

Indian Civil Service Officers employed 
in the Government of India Depart- 
ments. 4184, 

Tnstallation of fans in third class com- 
partments. 3476. 

Life of the Legislative Assembly. 2939, 
2940. 

Location of the किम रद 2 
Offices in New Delhi. 3340-41. 

Location of the Indian Stores Depart- 
ment. 3329. 

Lord Chatfield’s enquiry. 2962. 
Manufacture in India of aeroplanes for 
the army. 3629. 
Negotiations for bilateral trade agree: 

ments. 3130 

Negotiati for Indo-British Trade the Murtizapur-Ellichpur Railway line, 
ete. 3188 

Accidents on railways. 
Appeals against the orders of Income. 

tax Officers 
Atebrin imported from Germany. 2922. 
Ayyalur train disaster on the South 

Indian Bey ay. 2873. 
Britis and Indian Troops. 

- Boycott of Indian Shops in Mandalay. 
60. 

Coming into force of the Insurance Act. 
3258 

Consideration of the q of a citi: 
wen army as second line for the de 
fence of India. 

Consultation of the Government of India 
during the European crisis. 2853. 

Denial of facilities to Muslim employees 
on the Eastern gal Railway to 

है departmental examinations. 
wire 

Double taxation reliéf in “ineome-tax. | * 

Drivers on the Bengal Nagur Railway. 
2858, 

Evolution of a scheme of economic and 
industrial planning for India. 3537 

Fall in the number of candidates seeking 
admission into the Indian Military 
Academy. 36 

Feeling of Indians in respect of the hap- 
penings and events in Palestine. 3339. | Financial 4 लय आते 

of the Wedgwond Committee. 3186 

Proposal to increase the emoluments 
of British soldiers and officers in the 
Indian army. 3901. 

Proposals to train reseryes of officers and 
3618. 

Railway and Customs Returns. 2968 
Rate war ‘between 

carrying Haj pilgrims. 4113. 
Rents paid by Indian and European 

Refreshment Rooms on Railways. 
‘3178. 

“Report of the United Provinces and 
‘Governnients’ * Joint’ Power 

Alcohol Committee. 3124. 
Restriction imposed ‘on’ Indian com- 

mercial travellers in South Africa. 
3792-93. 

Saloons maintained for railway officers. 

“of adequate forces on the 
east coast of India. 3327. 

Taxes collected from persons eritering 
the excluded or partially excluded 

in Assam. 3337. 
Tr of Indians as air pilots. 3201 
Use of sleepers on State 3481, 

(Local Anthorities’ Taxation) 
Bill— 
Motion to circulate. 3028-29, 3038. 
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SAPTAGRAM— 

Question re arrests and sentences in con. 
nection with the Shiva Temple —— in| ._ 

_ SATYAMURTI. MR. S.— च्छ 
Demand for excess grant in respect of 

helt 

Irrigation Works (Not charged to Re- 

Indian Cotton Cess (Amendment) Bill— 
Consideration of clauses. 304 

Indian Income-tax (Amendment) Bill— 

4152, 4159. 
4230, 4231-32, 4233. 

Clause 6. 3578-79, 3581, 3582. 
3770, 3771, 3772. 

Clause 5. 

of the elc Chay omnis 
Defence. 2895. 

Point of order— 
——raised by Mr. M. 8. Aney as to 

whether an Honourable Member]; 
should be debarred from moving an 
— 28/67 “ground of inade- 
quate when adequate notice 
of an identical amendnient has 
already been given by another Honour 
able Member and the latter declines to 
move his amendment. 3679-80, 

ATYAMURTI, MR. 8,—contd. 
Public Accounts Committee— 

Motion to consider Reports of the ——. 
mbes em 

: eo rere ४ by Government. 3067-68. 
Action on the Resolution re implementing 

the recommendations of the Indian 
Sandhurst तन 1७१६ 3902-03. 

of Coorg. 4178-79. 
Age-limit for recruitment to the First 

Division of the Secretariat. 4179-80. 
Appointment of an Indian as Agent or 

Deputy Agent of a State Railway. 
3471-73. 

it of customs receipts. 3902. 
res it of income-tax returns, , 3901-02. 
Ayyalur train disaster on the South 

Indian Railway. 2873-74. 
Censorship of letters and telegrams to 

Members of the Legislative Assembly. 
4177-78. ome 

Certain given to aver- 
seers. 3460. sid 

Check on foreign imports. of wheat. 
4104. 

Coming into force of the Insurance Act. 
3257-58. 

Consideration of the question of a citizen 
second line for the defence of 

Consultation of the Government of 
India in respect of the foreign policy 
of the Government, of Great Britain. 
3196-200. ia 

मदर santa 18 son matters involving 
~. financial ij betw the 

Government of India and the Indian 
States on Federation: issue. 3341- 

Cost of war preparations owing to the 
recent ——taised by——as to whether a “Buropean crisis. 3641. 

F excess grant could be moved Demand for half. teard. 3724 
in ae ‘of a service for which no} | 26: 

f demand for grant was pre Deputation: to discuss the question of 
pegs by the Assembly. Indian. migration to Malaya. 3126- 

Prevention of Cruelty d Determination. of India’s military policy 
ment) Bill— 3342-44. 

Consideration of the amendment made| Discrimination’ against Indians in the 
by Council of State. 3004-05. Kenya Highlands, = 
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SATYAMURTI, MR. S.—contd. 
Question re—contd. 

Disfranchisment of Indian Estate labour- 
ers in Ceylon, 3127-28. है 

and working exenses of. rail- 
ways. 4007-08. 

Expenditure and liabilities in respect of 
Defence Department, 3639-41 

Expenditure on the Frontier. 3718-20. 
Facilities for Mahatma Gandhi to visit 

tribal areas. 4004-05. 
Feeling of Indians in respect of the 

happenings and events in Palestine. 
2874, 3337-40. 

assigned to Mr. H. Greenfield 
gore marae tense कक 

8844. 
Implications of the Anglo-Italian Trade 

Agreement on India’s trade position, 
4102-04 

Inadequate representation of Indians 
in Port Trusts. 3195-96. 

293: 
India’s interest affected by the Anglo- 

n ‘Trade Agreement. 4106- 

Indian del to the last Ai bly 
of the League of Nations. 3131-33 

Indian troops sent to Palestine, ete 

4174-75. 
Installation of fans in third class 

partments. 3475-77 

SATYAMURTI, MR. S.—conid. 
Question re—contd. 
Non-appointment of an Indian to the 

Chatfield Committee. 2991-92. 

Opening of the Broadcasting Station at 
Trichinopoly. 2872. 

Permanent location of the Army Head- 
quarters and of the Defence Depart- 
ment in one place: 3642. 

Pool of Officers for the Finance Depart- 
ment. 33 

Position of Indians in Burma. 2941-42, 
Position of the North-West Frontier 

Province Operations. 4003-04 
ition. "Deli disturbances and. 

aor Procedure in ling with questions 
aE to Indian i 

forms. 3546-48 
Programme for increased prosperity of 

the Frontier Tribes. 07 
Proposal to hold a Dominions Con- 
ference in 

Proposal to increase the emoluments of 
British soldiers and Officers in the 
Indian army. 3899-901. 

Proposal to settle the Jews in Kenya. 
3254-55. 

Protection of the interests of Indian 
cotton growers. 3541-43. 

Protest Ordinae the_Vi 

of ive banking 

legislation. 2993-95. 
troduction of new experiment of the 
Chief Accounts Officers of Railways 
being responsible “to the Gen 
Managers. 3192-95 

Invitation to Sir Sikandar Hayat Khan 
to give evidence before the Chatfield 
Committee, 4176-77. 

Leave and pension privileges of Postal 
and Railway Mail Service lower grade 
staff. 3 

Life of the Legislative Assembly. 2938- 
40, 

Location of the Government of India}. 
Offices in New Delhi. 3340-41 

Loss on the working of the Telegraph 
Department, 3191-92 

Mixed marriages and land ownership 
in South Africa. 3257. 

Ni for bilateral trade agree. 
ments. 3129-30 

Negotiations for Indo-British Trade. 
Agreement. 2040-41. 

in 

tions of the Wedgwood 
Committee, 3068-70 

Report on the working of the Payment 
of Wages Act. 3545-46 

; opening 
3477 

Retrenchment in the Government of 
India Departments. 2995. 

returns and expenditure of the 
Government of India. 2992-93 

Reyenue returns and e: of the 

ad eagle ‘Department 
Ri ae XB engines on the Hast 

Indian Railway. 3720-22 
Saloons maintained for railway officers. 

3723-24 
Scheme for the irrigation of the Khajuri 

plain from the Sabatangi water supply, 
3457-58 

Schools opened in the tribal areas. 
3458. 
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SATYAMURTI, MR. 8.—contd. 

Question re—contd. 
sa of the Premier of the North- 

Fed) ‘est 

SATYAMURTI, MR. S.—contd.. ..." 
Question (Suppltry.) re—contd. , 

Conference contemplated to 

Ea ae control of Company-managed 
a on expiry of their contracts 

3473-75, 

Uniform ‘stipplied to postmen and other 
lower grade postal staff inthe Punjab 
and North-West Frontier > Circle. 

BABE ३४०४ aha re iia. 

ange of the Secretary % j 
Affairs Department to Kabul. 2874- 

Working of Clove Agreement in Zanzi-| 
bar. 3256-57. 

Accident to the Punjab Express) 3008- 
59. 

Al-india “Heonomie Planning Com- 
mittee. 3810-11. | 

Amount allotted to Secret Service Fund. | 
3882, 3883. 

=e 5006, है ‘to-American trade agreement. 

Appointment of » person 
हम to the Chatfield Com- 
mittee. 3319, 3320. ~ 

Appointment of Commissioner of Income 
tax. 3917. 

tment 

Barracks for British and Indian Troops. 
3622, 3623 

the Finance | . 

Consultation of the Government of India 
during the European crisis, 2852, 

nsu between the representa- 
» tives of ‘States and the Gov- 

rament of India at Simla. 
2925, 2926, 2927. } 

Cor t for drainage in Cawnpore 
Cantonment. 4194. 

< Control over, Eg ge अल ne 

borne by the United Kingdom. 4171 
Costumes of employees under the Gov- 

ernment of India: 4187 
Date-sheet for the Indian Civil Service 

‘ixamination. 
aoe cation 

Malaya 
3: 

Development: of the dairy industry i 
India. 2947 

Discrimination in the supply of water 
in the Railway Colonies of Pahartali 
and Chittagong. 3071-72. 

“Bffect given to the recommendations of 
Wheeler and Maxwell Com- 

mittees. 3830. 
Effect of the new Egyptian 777 tariff 

agreement between 
nited States of din’s trade. _ 3536 

f a scheme of 
industrial planning for India. 3537. 

Fall in Customs receipts. 3631 
Change in the present tio. Fall in the number of candidates seeking 

2980. gpa ® हर into the Indian Military 
~ Coming into fore of the Act. _, Acac 3620. : 

= 3530. Financial effect of the recommendations 
"Com ‘ion of the Auxiliary Force in| ©. of the Wedgwood Committee, 3184, 

~ 4167 3185, 3186, 

M437LAD Mie sie ne 
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SATYAMURTI, MR. 8.—contd SATYAMURTE, MR. S—contd: 
Question (Suppltry.) re—contd. Question (Suppltry.) recontd. te 

Fixation of time limit for 
the Ottawa Trade Agreement.’ 3790. 

Franchise for Indians in Ceylon. 3819.) 
Gentlemen cadets trained at the Indian 

Military Academy. 3646. 
Government's assistance to the Econo- 

regard to Federation, 3253-54 | 
“New appointments sanctioned in the 

to Raja Mahendra Partab 
of Muttra District to return to India 
297 

Political pensions paid to foreign” Te- 
fugees. 

3792. 
Revision of the pay of the Indian Civil 

Government of Departments. | Service and the Indian Police Ser- 

3877, 3878 a | vice. 3627. . 
Opening of a college for higher of a University 

in veterinary reserach. 3783. | 
Sancti Training Corps 

for the Annamalai University. 3913 

-_ 
mie Planting Committee: 38: Position of Indians in Burma. 3135 

Gurkhas serving in the Indian Army. Postal stamps sold to publie and service 
2964-65. stamps used in Government Depart- 

Hours of work fixed for telegraph mes- ments. 3464 
sengers, 3975. © Preparation of electoral roll for the 

Ill-treatment. meted out to Mian Ifti- Federal Legislature. 4108. 
khar-ud-Din, M.L.A., by the Bombay Profit and loss on the working. of the 
Customs officials. 2975 Kall Railway. 5 ia 

Inadequate representation of Indians Proposals to train reserves of officers 
in Port ‘Trusts. 3064 and ranks. 3617, 3618 

Inauguration of Federation. 3118 | Protection of the interests of Indians 
Increase in the import of foreign cotton | Tanganyika, 3122. 

into सम सम Purchase of cotton by the United King. 
in import of stay dom and J: = even लक 

cotton. 3787 522 कक ‘Railway and Custom 
‘Indianisation of Port Trusts. 3180, 68. 

of Rate war hippin; panies. 
Engineering Service on the North} 3250-51 
Western Railway. 3983. Rate war b hippi 

Intr if banking carrying Haj pilgrims. 4118. a 
legislation. 2993-94. Recruitment to the Indian Army from है 

Joining of Federation by Indian States. the Central Provinces and Berar. — 

3139. ‘ 3314-15, 3316. - ee . wf 
Licensing of Banks in India. 3886, Rents paid by Indian and 

3886. Refreshment Rooms on Railways 

Life of the = oad Assembly. 3249. 2865, 3178, 3179. 

- Life of the ive Assembly and Report of the New Delhi Municipality 
modification of the Federa) scheme. 3799-3800. 
3269-72. ” ५ ‘ 4 

Location of the Indian Stores Depart- है 
ment. 3329. Report of the United Provinces and 

~Lerd Chatfield’s enquiry. 2961-63. Bihar Governments’ Joint Power 
Manufacture in India of aeroplanes for Alcohol Committee. 4092 

the army. 36: Report. on the amalgamation of the 
Marking of the country of origin on London Stores Department with the 

goods imported into India. 4096, Indian Stores _ Depsriqneutie 04> 
4097 —— स्का 

Military Hospitals maintained in India Reservation for of posts On aie. 
and Doctors and Nurses employed in Yndian railways. 2867 

them. 3624, 362: Reservation upto cetain counts of yarn 

Negotiations for Indo-British Trade for the handloomindustry. 3533. 

eement. zi Restriction. imposed on Indian com- 
Negotiations with the Provinces with mercial travellers in South .Afries. 

(i
>)
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Bachelor of —— standard of the Delbi 
University. 3817. Face 

Starting of Master of ——o jin 
the Delhi University. 3817. 
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SATYAMURTI, MR. S.—coneld. rae | SCHOOL(S)—contd. ITs 1% 

Question (Suppltry.) re—contd. ०८: * Question re—contd, tend 

Statement of Lord Halifax about putting} Railway Telegraph a. = on 

~ Mahatma Gandhi in jail. 3461 Egerton Bee alk AOE 

ov; Statement. of Sir, Feroze Khan Noon —— opened if the Tribal aréas! 3458. 
©» about.Indian support to Great Britain owe rifles to —— in India. 

of War. 2016. 24. प:7 77% “attet 

=n ae: uate forces on the ee BAe. 

26 of India. 3327-28, _ the Walton Training—— - 4349-54. 

—_— te of SCIENCE— धर 

Quest 

| 

Transfer of secret service work of the 

Home Department. 4172. | SEALDAR— 

Visit of the & of the 1, Question re— 

जलकर Delaceaensto mi Kabul. 3061- Alleged incivility of a ticket collector 

3442. towards alady at —— railway station 

Railways (Local Authorities’ Taxation) | 3483 

Bill Overcrowding of trains at —— Railway 

Motion +0 circulate. 3030-34, 3039 station. 3482-83. 

SAVINGS— SEAM(S)— 
— ——dne to the transfer of | 

. Seer See | ee oni Coal ———in Asam. 2809, 3947: 
Indian establishment, = —— of coal found in mpur Fron- 

of SAVINGS BANK— || : | tier Tracts and Naga Hills in Assam 
ge Question re— 3823 
— Assessment of income-tax from holders gpASON STAFF. 

of postal cash certificates and de 86७ “StafP 

391 
glial ‘the 1900 ofiniarest, in the, SEASONAL POST OFFICE— 

‘Pos ——. 3916, 4345. See “Past Office(s)” 

SCHEME(S)— ese इक SERVICE— 
Question re Indian Ord) Factory | re fer of —— work of the 

2987-8: D का 

aircraft. See Question re amount allotted to——. 
5s | 8882-84. ; 

Question re 5 वा SECRETARIAT 

", ~ 7, Question re— >> 
के अर जज meri on the Waltou Age-limit है तल 

ह D in leave rules between Govern-| Pie f Indian. Civil Service 

= 
_ Officers in the Central —— - 

(RETARY(LES)— 
० Question re— om wy 

ee ng Appointment of a hig कल the 

हु. Qualifications, ete., of instructors em- ‘Defence Department. 
' __ ployed at itis ‘alton Training Bess ‘Tenure of appointment of a———to the 

| 4354. peop of Fic 

Railway servants failing in the oral aa Department to Kebul. 
test at the Walton ‘Training — epartnient to Kabul: 2874:76,8051 

4339-42, Citi ei “हट : 

ee है
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SECURITY(LES)— ser BACK— iS = Question re— TS ‘ Question re —— +o the process of economic income-tax on recovery: 3649, 3822 4 

toes eee ‘20203, 2 लि = : aa 5 03. Question re irtegular gee ee se of: sterling —— in vailing in tea gardens of Assam. 3813- 
Insurance: companies: failing to deposit 

—— demanded from the keeper of, the 
Press and the Publisher of the Nev. 
Jyoti, an Ajmer Hindi Weekly. 3316- 

SELECT COMMY ae si 
Commercial Documents Evi 3 Bill— 
Appointment 

and Mr. P. A. Menon to the’ 
4256. 

Tndian Oaths (Amendment): Bill 
Appointment of Mr: Jy “Nv Talukdar, | 
_ Mr. P. A: Menon and Dr का, 5५. 
DeSouze to “the ८: 4256. 

Muslim Dissoluti ‘Bill 
Appointment of Mr. J. N. Talukdar to 
wethe 4256-57 
Extension of. the time for the presenta | 

tion of the report of the 4257 
SELECTION BOARD(§)— 

Question re-—— for selecting. candidates 
for railway appoint 2894-95. 

SENIORITY ८ शीश रन 
Question ve rules for determination of —— |" 

on railways. 3704 
SENTENCE(S)— 

Question re arrests and —— in connection 
with the Shiva Temple Sat; in; 
Delhi 25-26 eae 02% 

SEPOY(S)— 
hip of mails i ded 

~~ for Indian —— . 4169. 
SERAMPORE— “ims 

Question re output from the Kurl ares 
= = —— collieries. 2894.5 

‘SERGEANT(S)— Che 
Question re appointment of weigh clerks 

and station ——in'the Division 
of the East Indian Railway. 3979 

SERVICE(S)— 
ye eens vonditi 

of —— on State Railways. 3506. 
SERVICE RIFLE(S)}—— *Rifle(s)” i 

77 Question re postal stomps ld public 
—— used in 

es of 
stations on कल uaa 
Indian Peninsula Rails 4026.27. x 

SHAH BAHARO— 

Question re restoration of the Tomb of 
——near Larkana in Si हु 

17761 लक Cleese :7 
Indian Inecme-tax (Amendment). Bill— 

Motion i¢ consider, 3165-68 
Motion to pass, 4372-73 

Question re-— 
Absence of intermediate class. waiting 
rooms abs Stations in 

Sind. 3001 = Arr 
Discharge; of Muslim clerks from fie 

Posta! Departmentin Karachi. 3735. 
Income, from the Sind. the 

North Westorn Railway. 
Intermediate class fares and 

of fans. . 3920. 

4
;
 

- 

Non-appointment “of Indians in 
Indian Medical Service. 4195-96. 

Opening of a Railway Telegraph School 

~inSind, 371 25 82000 

Railway stations and certain staff em. 
ployed on the North Western Railway 

i 
“Reduetion of third class fares. 3989 

ae Restoration of the Tomb of 
Larkana in Sind. 380. 

Training of signallers 
ters, ete., on. the Ne 
Railway. 3715-16. . 

Vessels of the Roya 
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*७८ cael: eS a 

SHAHDARA-SAHARANPUR “LIGHT | SHAM LAL, MR.—contd!))) | OST 
RAILWAY— Question re—contd. Lm reep 

है « 3७3 2 é | Rents of quarters ‘of Members of the 
Fo arene std 7 जद |.  Degialattve” अकाल ti New" 
SHAM LAL, MR.—, : ae officials, 8555-56. 

= an 19007 ment) Bill—... [७ * work for growing tobacco for 
“as tion Of Clause 9. 3601,3612. the m “of cigarettes and 

‘ re cigars. 3275-77 
er" Age-limit for admission to bhp कम ‘Taking down of names and addresses of 

i tion for recruitment to sat Tara Devi. 3726-27 
Police Service. 4 Telephone company in Caleutta, 3728- 
Angee for haulage of cars to pings 

of the Legislative Assembly. | SHAUKAT ALI, MAULANA— 
3507 xpressions of regret on the death of ——. fa

 

Closing of a railway, siding in Meerut 
ato istrict.. 3489 

५ हक et 3728, 
sxtra-departmental 

postmasters’ i eal areas. 3797. 
Electricity consumed in’ quarters of} 
Members of the tive Assembl. 

sw 

3453-56. 
Question (Supply.) 7e— 

war ship; bree 

SHEEHY, MR. J. F.— 
Tndian Income-tax (Amendment) Bill— 

Consideration of— 
in New Delhi. 3. Janse 

Girls: of scheduled castes receiving edu- | vas 2 yon 
F ntrally Administered Clause 6. 29 3; mest nai bac 

Bhgineering Service on the North oe जप कम 
‘so Western Railway. 3982-83. Clause 23. 3868. 

विष ता अर aoe to the! Clanse 33. 4048. 
“i Clause 35. 4058. ‘Non-formation | of a Cantonment Board Clause 39, 4058. 

in Ambala. 3878-79. Glause 45. 4073. pref) 
Non-levy of octroi duty on liquor and 0००0० 22168 ae iets 
a wines in the Lahore Cantonment. 62. 408 शक 

Clause 74. 4264, 4270. 
E Clause 76. 4270-71 हे 

Pvt the North Western Railway. piesa a pats PS 

Promotions of cleaners, firemen and on Bs hem ae 

establish Motion to pass. 4325. 
Institute for Animal tect and G— 

= Animal Genetics near Delhi pees tole bétween +- मे Province of Panth. Question re_telep! calls 
‘ee Purchase of lands from cultivators in and. Sylhet... 3070-71. 

the Delhi Province. 3277. | SHIR(S 0004 4670४ 
Ragial discrimination in the Meck: Q re race prej against Indians 

Transport Department. 3881, on certain———. 3566-67. - 
Refusal to make the transfer entries | SHIPPING 

in the Tax Register in Ambala 1 Question re encouragement to Indian —, 
at, tonment. 3879. |
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SHIPPING COMPANY(IES)— 
Question re— 

> Rate war between ——.. 3249-51. 
it Rate war between 

Pilgrims, 2919-21, 4111-16. 
Rate war between in; the Konkan 

; = trade. 3788-89. 
SHIVA IR— 

io Motion: for Adjournment re alleged: rough 

Haj 

—_— 4, 
SIKANDAR ALI CHOUDHURY, MAUL- 

VI—contd. i 
Question re—contd. 

Connection of Barisal-Madaripur with 
Khulna by a Railway Line. - 4011-12 

SIKANDAR HAYAT KHAN, STR— ~~ 
Question re invitation to——to give 

Commit evidence before the Chattield ittee. 

r 

handling of certain Hindu ladies at the 4176-77. : ‘ 
me in Queen’s Gardens, Delhi, SIKH(S)— : 

SHIVA TEMPLE— anesthe eee of the ninth —— 

re हे nee = | अल Si SILCHAR— 3 ions at — an. ~ 
Delhi. 3625-26. ~ Question re inco See, 

SHOCK(S)— on the Assam Ben: oe 
Question re recent earthquake —— in 69 

South India. 3464. SILK HANDKERCHIEF INDUSTRY— 
SHOP(S}— Soe See “ Industry(ies)” 

Question re ae of Indian ——in|smmLa— 77 ; 
Mandalay. ). Ace Question re— 8... ee 

SHUNTER(S)— Appointment of Head Clerk in the 
Question re— Central Division, Central Public Works 

Illiterate drivers, —— and firemen on 
the North Western Railway. 3490. 

Promotions. of cleaners; firemen and 

Sai ot the Noth Western Railway 
SHUNTING OPERATION(S)— ; 

Question re boy killed in —— at Chorgola 
Station on the Assam Bengal Railway. 

SIGNAL(S)— ites. Ges aoa 
Question re abeetise. an 

carriages on the M 
Railway line, ete. 3187-89. 

SIGNAL DEPARTMENT— 
Question re— 

PAR retical 

North Western Railway. 4030, 
SIGNAL INSPECTOR(S)— 

See * Tospector(s) ss ‘ 
SIGNALLER(S)— 

Question r¢ training of and station 
masters, eté., on the North Western 
Railway. 3715-16. 

SIR ANDAR. ALI CHOUDHURY, MAUL- 

Question re— — 

granted to Road Fund and 
~~ ~"“development’ of roads’ in | Bengal. 

Confirmation of a Hindu clerk of the 
Central Division, Central Public 

Department. 4122. | 
Caretakers in the Central Public Works ...] 

Department at ——. 2: « 

of In States and the Government 
of India at ———. 2924-27, 

Rail-road competition between Kalka 
and 4022 

५4 
of an article 

in the Andamans 

Dacoities committed in certain villages 
of Dadu District in —=-)~ 3920-21 
4346. हे 

Tneome frome the —— Section of the 
North Western Railway, «3991 

Murder of Mr. N.-G. and 
| danger of dacoits in Dadu District of 

a) 4027-28855 
| Opening of Railway Telegraph School 

in——. 
Protected in—. , 

3801, हे 
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SIND—contd 
Question re—contd. pe 

Railway stations and certain em- 

eae on the North Western pee: | 

in-——«/ 3714-15. 

Railway Workshop at Moghulpura and | 

of a Workshop. in—— 

Restoration of the Tomb हि 

near Larkana गन 

SINGH, MR, RAM NARAYAN— 

| SINHA MR. SATYA NARAYAN—contd. 
re—contd. 

Complaints against the contractor for 
aerated water and ice in ta 
Division, North. Western 

3509-10. 
reports of staff on State 

ia 

Railways. 3503-04. 
Contracts to vend food and drinks, ७४०५५ 

on the Shahdara-Saharanpur Light 
Railway. 3506-07. 

Grievances of the East Indian Railway 
‘staif serving in the Delhi Division. Questic 

ss Absence of a Posts and Telegraphs. Office | 3504 
at Chakulya in Singhbhum. district. Licence fees realised from stall vendors 

3497-98. and rent of refreshment rooms on 
Bringing of the :results of agricultural the.-North»: Western: Railway. 3507. 

vinvestigations.end_ experiments ‘and allowances of Ticket | 
notice the masses. 3820. 4 ners on certain State Railways. 

ewe मल Posts with salaries created in the 
at Pat 5 Railw 

Discontinuance of the payment of Railways ey mace and on 

cooly charges, ete., to linemen. 401 Promotions. +0 the Assistadtianctetiodl 

Famine in the Hariana Area of the rental ogi dae capiaat 
Punjab. 3819. 40853 

Franchise for Indians in Ceylon. 3818- OE er कह मद 375 
19... spinestileay TH 3507. 

“i 8 with Congress activities पिता motoring 

= by certain railway officials at Giridih an the = Indien > Railway: Pes. 

and Bermo. 3498 Silk _ handkerchief industry in India, 
Opening of a telegraph office and con: 3821-22. 

>>, करन बम struction. 0! oe Ss building Staff failing in vision test on State 

9 ye pn a re 
egg eg sg ap Slav gar aaa Soe 

‘al Congress. session .to be held at Standardisation ,of conditions of service 

Tripura. 3498-99. State. aye. 3506 

Sale of tickets at Gaya Railway) subletting of ice contract in the Delhi 
तक 0 get cee Geaszal Division, North Western . Railway. 

Post Office, Delhi. 3745. TRE. T HiME te डर HE HONOURABLE ५ 

ete aa | NRIPENDR Ay उबर Fee 

Absence of a Posts and Telegraphs per so ir aaa = 

— ats Figs. at Chakulya in —— district. Expreeions regret on the death of 

हे : Binssrand Mustafa Kemal Pasha. 2957. 

ee ab tas sees meine | — ०01 ees (A eae, 
है See ee काका oe 
% SINHA, MR. SATYA NARAYAN— | Consideration of —- 

Question re— Clause 3. 4811: ars 

Activities of! the Conciliation Officer Clause 4. 4150; 4225. 

at Calentta, 3510, 3826. Clause 5. 4285. 

“Applicability of Government Servants’ Clause 9. 3611. 

Conduct Rules to staff on» State; - Clause 16. 3694-95. af 
Clause 17» 3767. Railways. 3509. renee | 
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SIRCAR, THE HONOURABLE SIR |SOLDIER(S)—contd. i 
NRIPENDRA—contd Question re—eonid, हे 

Indian ‘Income-tax (Amendment) Bill—| _ Allowanoes paid to Army: Officers and aad + 3620: 
Consiiaenaon ok Proposal to increase the emoluments of 

=. a == a Officers “in the 

Clause 30; 8962, 3963-64, . 3965, | cor wa py Been 800-001 x SOLWA BRIDGE— 
eae ae Question re derailment of agoods train 

eae के a on ——— between  Jimmidipeta and 

089४७ 87. 4296, 4308, 4904-05, Cumdm 3406.0 rs 
4308, 4310 SOM, MR. SURYYA KUMAR— + 

Motion to pass. 4364, 4365, 4391 ‘Indian Income-tax (Amendment) Bill— 
न 92 eee Consideration of — 

tie Oath -of Office. -2915. ०-5: 3. 4308. 12, 4313. 43102 
© Point of order raised by ——- as to whether | Serb Glaabe ai gn 7p "ese सर. 

an Honourable Member is entitled to 
oriticise;the ~ conduct, not: of the 
Government of India, «but of the! 

+0022;:7: General, 4388-89, a 
vention of Crueltyto Animals'(Amend- 

.*eyment)Bil— प्‌ 

Considétation-of the amendment made 
“by Council of State. 3005. 

Railways (Local. Authorities’ Taxation) 
Bill-— 
Motion to circulate. 3025, 3027. 

Repealing and amending Bill— __ 
-. Motion to consider. 3048. 
Statement of business by ——. 3002-03,! 

4252-53. हा 
SLAVERY— | 

Question re abolition of —— in the) 
-Pangsha Tribal Area, 3073-74. 
SLEEPER(S)}— ४ 

Question ré use of 
ways. 3480-81. 

SLUMP— 7 
~ Question in cotten prices. 3551- 

3977-79. 

gonna ails मर, SARDAR BAHADUR 
SARD. : 
Oath of Office. 3457. 

SERVICE ORGANISATIONS— 
See “ Organisation (5) ” 

SOLAR OBSERVATORY— 
Question re functions of the Director of 
—— at. 

Senor लि Question re न nd 

Nause 16. 3691-93. 
Motion ६० pase, 4372. 

Question re — E 
Consultation with! the Deihi  Improve- 
ment t by the 16% Munic'pal 

ABC e re ths 
Houses constructed in Faiz Gatij Estate, 

Darya Ganj; Delbi. 3800-01 
SOUTH AFRICA— 

som 

Question re — 
_. Cancellation of the licences of Indian 

_., Sommercial travellers in 
| 3793. 

"Refusal to apply 
dealers in ——. 3565. 

Restriction imposed on Indian commer. 
_ cial travellers in 3791-93. 

Durbak, Fe psc fam aotivities of 
Europeans, 3564-65. 

SOUTH CHINA— 
ion re 

connecting 
proposal Il to a 

with 36 ei 

— 
= INDIAN RAILWAY— 

See “ Railway(s) 
SPECIAL ALLOWANCE(S)— 

See * Allowance(s)” 

| SPECIAL CONSTABLE(S)—. 
enrolment. Question re of —— during 

floods on the Eastern Bengal Railway. 
4255. 
See also under * Constable(s)”’. - 

quake. shock in — 
tee
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. 

me 

«ed TICKET EXAMINER(S)}~ SRI PRAKASA, MR.—conid, EATS, 
oat Examiner(s)", ५ 7 त, Question re—contd. wit 

> Miaka TAL— El iarters of 

Bee "Trial ees Members of the Legislative .Assemb- 
“— s ly in New Delhi. 3556-57~ 

: exemption givon to the Shaidaras | कल लव Se 
ee dag aie i — Import of Australian Wheat in India 

ace a6 ‘ains aq =F: 

; Shahdara-Saharanpar ‘Light. Rail-}>-~ "पक कक mone uty on He 
poe Ag  Non-issié “Of retura tickets on the 

| Great Indian Peninsula Railway. 
| 4026. 

न Non-painting of the names of stations 
> on shades of lamps on the Great 

Indian Peninsula, Railway. 4926- 
ag मर] on aaah Sana ele 

> Panth Piploda, 3644. 

__ Indian Rents of quarters of Members of the 
Consideration of clauses. 3046. Legislative Assembly in New Delhi 

Oath of Office. 2845 | charged. from officials... 3555-56. 
SRI PRAKASA, MR— Taking down of names and addresses of 

Ajmer-Merwara> Municipalities Regula-| passengers at Tara Devi. . 3726-27 
= tion (Amendment) Bill— ४ a 9 in Caleutta, 3728 

Motion to consider, Amendinei ‘Bi ort ; 
Amen E (Supplementary) re— 

-, 3153, Accident to the Punjab Express: 3056- 
. 

a 29. 3231-34, | Ayyalur train disaster on the South 
_ Consideration of— | Indian Railway. 2874. 

Clause 3. 4304. | Discrimination in the supply 
ws “ae 21, 3846, 3852, 3853. in the Railway Colonies of Pahartali 

ogee oh and Chittagong. 3072. 
Clause 24, 3928, haere of Sigg villages in 

3029. Agra trict Military Manoeu- _ 
Clause 33. 4047-50. Legit Ll. 

Motion for adjournment re setting up of a _the 
new of the Badli-ki-Serai ps of Juvenile 
near Delhi. 3773-76. किले डक 

$s Question re — हि |... Medical examination of sweepers 
Amount paid of cars to employed by railways, 3055. 
Members of the tive Assem- Preparation of .eleetoral roll for the 
bly. 3557 Legislature. . 

Carri t Mails by specified trains. Printing in vernacular of charges on ४7288 ७ specified trains. 0०0४७8.. 3992. 

rs Sion i ty teleph betw Rents of residence allotted to _Membera 
ae ९०८] one fal a of the Legislative Assembly and pay- 

| 
x Refreshment Rooms on Railways. 

Cost of a rural post office. 3179. 535 
Delivery of letters by _ extra-depart-|STAFF— 

mental postmasters in faral aréas.| Question re— 
3727. mee \pplicability of Government Servants’ 

if Detention of Mails from Kalka at -Conduct Rules to ——— on State 
Delhi. 3984. j Railways. 3509. 

i | | ४“ 

oS 
) ’ 
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STAFF—contd. 
Question re—contd. 

Condonation’ of breaks in the'éervice) 8 
of railway ——— on re-employment. 
3204-05. 

Confidential reports of on State | 
Railways, 3503-04. 

Discouragement to froni_ joining 
Trade Unions in the Delhi Division 
of the North Western Railway. 
8743. 

irievances of the Hast Indian Rail 
way —— serving in the Delhi Divi- 

_ sion. 3504, 
= Import of supervisory for rail-|> 

ways from England. 4333-34. 
Introduction of the benefit of Provident 

Fand for inferior railway- 4017- 
18. 

Leave and pension privileges of Postal 
and Railway Mail Service’ lower 

34605 "5 
Non-edmission of certain non-gazetted 

to the Sterling Branch of 170 
vident Fund on the East’ Indian 
Railway. 3001 

owed from 
service in the Delhi Division, North 
Western Railway. 4348-49. 

* Passes issued to the —— of the Shah- 

““Strength of ——— and expenditure of 
the Delhi Improvement Trust, 
3560-61 

dara-Saharanpur Light Railway. 

Railway. 3710. "een = 
Railway stations and certain’ ——) 
“empl on the North” Western 
Railway in Sind. 3714-15. 

Sten] ack ll in the Post 
Offices in’ the winter. 
3701 te aba Bangen 

——fuiling- in vision test 6n State 
Railways. 3506. 

| +— of the Railway” Clearing Accounts | _ 
Office. 

Strength of Indian ministerial —— in 
certain branches of the Army Head- 
quarters. 2990. 

Superannuation of —— in the Customs 
Services. 

Superannuation of —— -in the Posts 
and De- |: 

हा COLLEGE— 
| Question re taking of Urdu by Indians 

optional subject for the ~—— - 
examination. 4167-68. 

| STAIG, MR. B. M— 
Qath of Offies. 4165. 

STALL VENDOR(S)— 
f + Vendor(s) 7? eee 

STAMP(S)— 
Question re postal —— sold to public and 

service —— used in Government 
Departments. . 3463-64. 

STANDARD— . re ‘ - 

Question re raising of —— of living, etc., 
of working classes. 3804. 

eos FINANCE COMMITTEE— 

Question re institution of the ——. 
3896-97. 

STANDARDISATION— 
Question re —— of conditions of service 

on State Railways. 3506, 

STATE(S)— 
Question re consultations on’ matters 

involving financial adjustments —be- « 

tween the Government of India and the a 
= 

(3841-42, | 

STATE RATLWAY(S)— 
* Railway(s) ” 

STATE RAILWAY EMPLOYEE(S)— 

STATEMENT(S)— 
Question re— 
——of Lord H_ ax about putting 
Mahatma Gandhi in jail. 3461-62. 

~.— of Sir Feroze Khan Noon about 

aah oe 

गा ions adopted by the 2lst and 
22nd (Maritime) Sessions of the 
Tnternational Labour Conference. 

- 3518-15. 

STATEMENT OF BUSINESS— 
—— by the rable Sir Nripendra 

Sirear. 300: 4252-53. 
STATESMAN(MEN)— 3 ; 

it of a ——. 

partments. 2876 

i Japan’s western bor- 
ders, 3909-10 = 

a Se eee ee ee 
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STATION(S)— 

ting of the names of —— on 
shades of lamps on the Great Indian | 
Peninsula Railway. 4026-27 

Opening of a Broadcasting 
Dacca, 4034. 

ee Se ba eee —— at, Jassowal, 

at 

at 

Question’ ve “—— ye unemployment of 
educated persons in India, 3; ~ 

au 

| SRENOGRAPHER(S)— 
Quest re..> on the East Indian 

Railway. 3511-12. 

STEP(S)— 
Question re provision of moveable —— to 

compartments at Goalundo station on 
the Eastern Bengal Railway. 3505- 

STERLING BRANCH— 
Question re non-admission of certain non- 
azetted staff to. the —— of provident 

Professional qualifications of contrac Fund on the East Indian Railway 
tors at certain —— on the North 3001. 

Western Railway. 3511 it | STERLING SECURITY(IES)— 
बा Raising and covering of forms of “ Seourity(ies) ” 

— on the Bengal 
| Railway. हल ses कप arse |e THE HONOURABLE SIR 

In -eyenue derived from rents and licence! Railways (Local Authorities’ Taxation) 

(2 t in —— on the North Bill 
™“ Western Railway. 3510-11 Motion to circulate. 3023-24, — 3038- 

STATION DIRECTOR(S)— आह aD 
NE-BALLAST— 

ae “ne ae re conferences of ——~ of the| Questionre— 

ses “8712-13. 71 | ~~ ——— consumed by the Shahdara- 
STATION MASTER(S)— Saharan Light Rail 

Question re— required for ५2898: railwaye- 

Promotions to the Assistant ——~ posts PBB B Te 
“on the North Western Railway. | STOPPAGE— है 

mou a Question ve non- —— of certain trains at 
5-८ Nathnagar on the Hast Indian Railwa; Training of signaller and. ——, ete. Y: 

on the North Western Railway. a ; (Keen अप areal 
नी 3715-16 STORE(S)— Die पट = 

STATION SERGEANT 8)-- Questing 7F— 
| ie Beets Borgeant(s) " ae of —— by Port Trusts. 

SE. STATION STAFF— ‘Representation for confirmation from 

Question re non-grané of holidays t0 the temporary clerks of the Accounts 

and running staff on railways. 2885. ees oe i ines: = gd 
f 
% STATION ERY(TES)— Transfer of certain clerks of tho Accounts 

Question re su; of ——in the General Offiee, ‘Telegraph Work- 
Post Office, 3745. shops, Alipore, Caleutta. 3206. 

Tr STORE ROOM(S)— STATIONERY AND PRINTING cet teat © 
Demand for excess gratin respect of —— . corner of the Queen’s Garden, Delhi. 

05. 

Vv —— जज पपयय eS eee 

| ‘ 
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STORES DEPARTMENT— i 
See “Indian Stores. Department. 
Also “London Stores Department ” | 

STRUCTURAL WORK— 
Question re expenditure on +=—, etc.,| 

on the Shahdara-Saharanpur Light | 
Railway. 2881, | 

SUB-HEAD(S)— | 
Question re promotion of —— in the 

Railway 
3741-42. | 

SUBBARAYAN SHRIMATI K. RADHA) 
BAL 

Clearing Accounts ee 

Ajmer- Merware, Municipalities. Regula 
tion (Amen: ‘Bill 
Motion to oe jer. 

Question re— 

Ayyalur Train disaster on the South 
indian Railway. 3207. 

Inclusion of Women in Railway Advi- 
70. 

9013-14. j 

Report of the New Delhi Municipality 
3799. 

Question (Supplementary) re— 
Cost of a rural post office. 3728. H 

ene fh eg gs 

Question re— 
D 

| SUPERINTENDENT(S)— ERAS 
Motion for adjournment re murder of Mr. 

G. Mazumdar, 
Surveyof India. 2953-54. 

Archeological 

Baa: i Of Misti 

by the ——, Watch and Ward. 
Eastern Bengal Railway: 3486. 

Duties and powers’ of Divisional —— 
and their Assistants. 2892. 

Non-appointment of Indian’ clerks and. 
—— to certain posts in the Army 
Headquarters and the Defence De. 
partment. 3887-91. 

Post of Drawing Office —— in tho 
Chief Engineer's 
Bengal Railway. 3210. 

Selection for: the posts’ of Passenger 
—— and Claims ——Inspestor at 
Howrah. 3486. 

=> sory Boards. [ LS — oe SERDAR BUCATIO 8 
Rots eens ice Dethi, Ajmer-Merwara _ and Central 

India. 3746 

SUPERINTENDENT OF POST!) OFFICES 

Question re disregard of communal _pro- 
portion by Etawah, in making 

of —— in the 

SUGAR INDUSTRY— _ 
Question re report of the Tariff Board on 
=: 2952-53. 

SUKKUR— 
Question re discharge of workmen of the 

Railway Workshop, ——. 3739 | 
SUPERANNUATION— _ 

—— of staff in the Customs Services 3000. 
—— ofstaffin the Posts and Te 

SUPERVISORY STAFF— 
See 

SURETY(IES)— 
Question re desirability of having —— 

instead of witness while delivering 
money orders and insured articles 
3740, 

SURMA VALLY - 
re detention of mail bet 

and Railway Departmens. 2876. | —— and Chittagong at Laksam. 3071. 

— 
TG, Sara 

27. Company-managed Railways. 4032-33. 

SUBJECT(S)— ~~ > we SUPER-TAX— c 
Question re taking of “Urdu by Indians Question re— Ses 

as optional —— for the Staff Col 80 (कक Incomes exem पा 
Examination. 41 one nee eee ao 

SUBORDINATE POSTAL ast cemption of certain persons fro 
के iS ee i inconie-tax and ——. 2999. 

SUBVENTI noe [-- 2b SUPERVISION— 
Question re ——to the Hand loom, weaving Question re discontinuance of audit —— 

industry. 4098. Provincial Offices. 2977 ee genie 
SUGAR— Sasa aiid 

Question re effect of the enhani Officiating as 
the excise duty on ——. 3898-99. 3 
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7 SURVEY—" ~** है : ‘) TAX(ES)— i * 

archaeological —— of village} Question re— sey 
Speen: ens in Bengal.| — Tnerease in house ———in Multan Can. 

+ tonment. 4194. 

SWEEPER(S)— E> he) Levy of a toll——on foreigners in 

Saati न न a ch Tot 4028 = 
का कि, employed © Tevy of ——on ‘persons crossing 

> by railways. 3055. a : SS area in 

te ort of uniform to —— in Tele-| "जब ॥०७७७०-- #0॥।  jersons “ entering 

F graph Offices. 3986. excluded or partially excluded 
रा SYLHED= 65 लत areas in Assam: 3336-37. 

‘Question re— TAX REGISTER(S)— 
a i mio in कम की 8 0 the | “Question re tefusal to er पका" transfer 

. im Benga he——in A Canton: 
: lsh ne Cai Wie Site ond| oat gary ee 

++-. 3070-71 
SISNET SP SEAT be ee ae Seeds ४ rot a 

LU: Na 
A आप कल तप न THA CESS (AMENDMENT) BILL 

Commercial Documents Evidence Bifl— A re है Bill(s) “eee 

ipeointment:' of = and -Mr:0B,7A. | See Indian=<647 etindlen Bc RaNS ae 
Menon: ; to:the Select’ ~Committee, | TEA ‘GARDEN(S)}— 
4256. Question’ re irregular ¢ex eonditions pre- 

pe Indian Oaths wailing “in. Assam. 
Appointment of —— Mr PA Menon |'TEGH BAHADUR, GURC— : 

and Dr. 9, X. DeSouza tothe Select Martyrdom celebration of the ninth ‘Sikh 

हि 

ह eae age oe =——, sie 2 
ie fuslim Dissolutio कक: ao मसल TELEGRAM(S)— 

Appointment of —— to the Select:Com- 
mittee. 4256-57 

Math of Office. 2845. 
PANGETE ig se - 

Question re delays and detentions of mails 
for —— in Mymensingh District. 3742 

TANGANYIKA— 

TARA DEVI— 
Question ré taking down of names and 

dresses of passengers at, 3726- 92. 
Pe TELEGRAPH ENGINEERING DEPART. 

ui Question re draftsmen clerks of the ——. 
3499. 

Report of the ——on Sugar Industry. 
2952-53. 

TARIFF DUTY— > करीननयह& 
| See “ Duty(ies)” 8३ 

. 

1९०५ 
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TELEGRAPH OFFICE(S)— | TEMPERANCE |CAMPAIGN— 
Question re— Question: re: institution’ of a——for. the 

हि: ann arg a ०३ १०“ (| है = mors emis sultan 
Singhbhum district. 3497-98. | 3570. at 

Non-grant of pensicnable status to some | पृ EMPLE(S)— 
officials in, 3732: 

०००० ior two im hin ae a ws 3986. : Thi 
Opening of a—— and. construction of | in De 3625-26. 
«the post Office building at.Chakulya | TENDER(S)— # Ao es 
in Singhbhum. District. . 40 ५ 

TELEGRAPH SCHOOL— Question re— 
—and work orders given during the | 

866 “ School” | Kumbh Mela. 3745. 
TELEGRAPH ST a BGRAPH ORES AND WORK | pea ee. रीत(७ 

Question re— Yiece >> j for stocking Pees Dun 
fi tion _ from. and Kotdwara- 

the temporary clerks of the Accounts| TENURE OF APPOINTMENT 
Office, ——, Alipore, Calcutta. 3206. = 5 aa हे 

Transfer of certain clerks of the ts ‘See “* Appo enure of”. 
Office, ——, Alipore, Caleutta, 3206, | THEFT(S)— 

TELEGRAPHIC STATION(S)— per scene ee जी 
commiunica- 

‘on the Shahdara-Saharanpur Light Reil- 
nee ah =n Sah, पतला Rail: | way. 2883 

2878. = “| THIRD CLASS— 
TELEGRAPHIST(S)— sles Question re— 

Question re —— offic: as Banudot| Installation of fans in —— compart- 
Supervisors. 3733, 2 | ments. 3475-77 

TELEGU-SPEAKING DISTRICT(S)— | Introduction of —— Carriages of improv- 
re “parate | ed design. 3994-96... aa 

Provinee for the —— of Madras Presi- | ‘Latrines in ——on 
sidency. 3812. Saharanpur Light Railway. 2883- 

TELEPHONE CALL(S | 84. 

pana 2 = |> “Reduetion of —— Fares. 3989. 

Charge for a between Benates and —— fares on the Shahdara-Saharanpur 

Allahabad, 3984. Hight Railway. 2881009 oe 
--- between  Shill Sylhet —— vehicles wit hah- 

3070-71. nT lee dara-Saharanpur Light Railway 

TELEPHONE COMPANY— wile? 
Question re in Caloutta. 3728-29. THROUGH BOOKING— 

TELEPHONE INSPECTOR(S)}— Question re from certain railway 
Question re non-grant of house rent allow-| 0. i ae 

ance to Line Inspectors and—— = — 
3732 TIBET— 

Question re expulsion of certain Bhotia 
i a agente. og AY traders from ——. 4020-21 

of ——held at Lucknow. 4023-25. TIBETAN FRONTIER— 

TELEPHONE SYSTEM(S)— Question re military fortifications on ——. 

Question re— 
Acguisition of the——in Madras by | TICKET(S)— : ae 

of ——in Madras City 
places. 286: 
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९-०  aend leprae 
sees. Baroda and Central 

he here ee Indian Railways. 

3498. २०४ wR 

COLLECTOR— porn ea सर 
re 

Alleged incivility of a towards a 
Lady at Sealdah railway station 
3483 | 8 Howrah Div Divis| 

5 a 

TICKET EXAMINER(S)— 
Question re— 

Pay and allowances of ——on certain 
State Railways 

# Special —— sent to the Karachi Section 
of the North Western Railway. 

F 3054-55. 
2 prTLE(S)}— 
= Question re conferment of —— and 

honours. 2891-92. 

ees. running of according = al = rains 

to——on the in Railway. 

TOBACCO— 
~ Question re— 

॥ Effect on the export of = ete., 
“due to the conclusion y Anglo- 

10. 
Research work for growing ——for the 

manufacture of cigarettes and cigars. 
8275-77 

id in Madras Pre: 

the sale of —— 
TOMB(S)}— 

Question re— ७५२ 
Restoration of the --- of Shah Baharo 

Larkana 3801-02. 
theixéatricted 

+ tage 

| 
TOURIST(S}— 

eres r “on ५०००७ a tween 
“Calcutta and Mymensingh. 

Sale of ion. | 

vis} ee न न 

Question re representation re abolition of |... 
in Malaya, 4123. 

Question re guide book for ——— of ar¢heao- 
हल्का and ancient monuments. 

3821 

TOWN, MR. पर. 8.— 

की: er 01 0४ 
wey Cees 

TODS, 2c 

4319. 
3686-87. 

25. 3987, 3942, 3043 
4053-54. 

. 4072. 
Clause 74. 4263, 4270. 

nt of ——and 
draughtsmen in the Howrah Division 
of the East Indian Railway. 3001 

| TRADE(S)— 
Question re— 

Effects of Anglo-Egyptian Trade Agree- 
a 18-20, 

“Effect of new Egyptian 
tariff duty on India’s——. 3530- 

Effect of the trade agreement between 
Canada and the United States of 
America on India’s » 3535-37. 

Rate war ipping is 
in the Konkon coastal ——. 3788- 

sues OE. 
TRADE AGREEMENT(S)— 

Question re— 
Anglo-American ——,» 3805-07. 

fiects of — on 
aa trade. 4118-20. 

the —— between. Canada 
and the United States of America on 
India’s trade 

Effect on the exj 

Fixation of time limit for terminating 
the Ottawa ——. 3789-90. 

‘on India’s trade Y ear 4102-04. 
India’s interests ai by the Anglo- 
American ——~. 

पा for bilateral—-, 3129- 

Negotiations for — Indo-British ——. 
__ 2927-28, 2931-32, 2940-41, 3247-48. 
Termination of the Indo-Burma 

3274, 3278. 

~ U
e
 



ee 

TRADE AGREEMENT(S)—conétd. 

TRADE NEGOTIATION(S)— .. -- 
Question re— 
—with Ceylon and Egypt, etc 

3782-83. 
—— with the United States of America. 

2850. 
TRADE RELATION(S)— 

Question re— 
—— between India and Burma. 2947- 

48. " 
—— of the United, States of America 

ere 

TRADE UNIONS)— a s07 
Question re— 

ment to staff 

Western Railway: 3743 

Railway..4035 

TRADER(S)— 
e-Question re ‘expulsion of certain: Bhotia 

+ from Tibet. 4020. 
TRARIC_ ei 

“Question re— Ss 
Dislocation of railway and postal 

between Bongaigaon and Bijni. 2870 
Tl, 3746. 

Enactment of the Motor Vehicles’ Bill 
| of road’ and 

: Holding up vehicular —— on the River 
2 Road in Delhi Province. 3918: 

of idents. 

2065 

की. | 

of employees.on the Assam Beng: al 

Oo-ordination ne = हि 
35-36. पा 

TRANSFER(S)— = 

Overcrowding and detention of a” 
without lights at Ghol-Shahpur on the 

-< 
Overcrowding of —— ute éaldah Hallway 

83, 

के पं ’ 

Shahdara-Saharanpur Light Railway. 
2895. 

| TRAIN DISASTER— a 

- Ayyalur——on™ 
yy. 2873-74. Feo te i 

2854-05. 
Clainis: for’ compensation.arising out of 

the Baniratili —9M3470 dp 
TRAINING— पं 

Question xe— t 

22“ j'ai 
Period of 

School. 4356 

Schojarships for aircraft ——. 4331-33. 
-given to railway servants at the 
Valton Train School. 48 ee 

TRAINING CORPS— 
Question: re— 

Sanction of a University ——for the 

Question re— EEO 
it OF reasons’ on —— of post- 

meén, ete. 3700. 
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~ 

TRANSFER(S)—contdi) Poe!) TRICHINOPOLY— 

Barracks for British and Indian ——. 
Fiat ss oe हक ८77 

Cost. ‘ “प्रात आओ | » being 
borne by the United Kingdom, . 4170- 71 =. 

Commercial——— in South” “Africa. | Mel ; 
3793-94. Indian —— sent to Palestine, ete. 

rea Restriction कसर अत ०>+ oo indian coer 4174-75, — 3७५७ aia du 

अं er lt eta in Grechorlovakin, | 39 oo 
Question re— Bogs + r mite materi उचछ of certain 

for the special —— and care ‘i न lishment. 3649, 3320-21. 
of juvenile delinquents. 2984-85. | 

Persons detained without——in the TRUNK ROAD— 
Question re proposal for the construction Centrally administered area. 3906- of 

ou ; 33-20, 2 Bombay to Ahmedabad. 

Guid % TRUST LAW— 
७ ८७ TRIBAL Rae — Question re anti- —— and other measures 

i Question re— q in the United States of America. 3553. 

— TURKISH REPUBLIC— Abolition of sla’ the Pangsha ——. 
wee आं Message from'H: E; thevPresidenit ofthe 

. 2325 Policy about ——... 3976- 

Correspondence ré~ visit 
‘andhi to the ——. 3189-91 

Facilities for Mahatma Gandhi to visit 
—. 4004-05. 

State die te 

Question re speach of the Pate eben peo SECRETARY OF gin TE FO. Re 

North-West Frontier Province about| Qucstion yellvisif’ OF Colonel Muithead, 
ospermanent._ solution of the ——. 

| UNDIVIDED HINDU FAMILIES— 
‘See “Hindu Familylies) ” ; 

UNDIVIDED MUSLIM FAMILIES— tay 
See“ Muslim Family(ies )" acts) 

UNEMPLOYMENT— wal 
Question rz statistios re —— of educated 

z 3560. 

"ee ke re appointment of a——to 
scrutinize 
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UNIFORM(S)—contd. ry | 
Question re—contd. 1 

—— supplied to linemen of the Posts 
and Telegraphs Department,..3987%, 

—— supplied send tmen and other 
lower grade postal staff in the Punjab f 
and North-West Frontier Circle. 
3459-60, 

—— supplied to privates. 3621-22. | 
UNION(S)— | 

Question 

Recognition of the : Railway 
Mechanical Workers’ Fed —. 
3512-13 ss 

Trade —— of employees on the Assam 
Bengal 4035. . .., 

UNITED KINGDOM— 
Question re— 

borne by the ——. 41 
Inclusion of certain Tndian commodities 

in the Pact between the —— and the 
United States of America. 2937. 

Purchase of cotton by the —— and 
Japan. 3787-88 

required for the 
army in the. — =. “4180:82. 

Relief in respect of Indian and-=— 
income-tax. 2998-99. 

Training of Indians as pilots in the ——. 

UNITED STATES OF AMBRICA—conid. 
ion re—contd 

‘Trade relations of the —-— with India 
3554- ‘55: 

See alsd “ America, United States of ”. 
UNIVERSITY(IES)— 

Question: 

dard of the 

iki graduates 
for provincial servicesw@817., . : 

Starting of Master of Science classes in 
the Delhi ——. 3817 

UNIVERSITY TRAINING. CORPS— 
Question re— 

5 “38 
Eligibility of the 

_ Sanction-of'a. —— for the Annamalai 
University. 3912-13. 

——. 4198-99, 

UPPER SUBORDINATE(S)— 
Question re promotion of - Muslim —— 

on Railways... 3712. 

Question re taking of —— by Indians as 
optional subject for the Staff College 
examination... 4167-68. 

Vv 

VACANCY(IES)— 
Questionre— 4) 7 ०- a 

“ments of the Government of India. 
3331-32 

—— of ticket collectors in the Howrah 
Division of the East Indian Railway 

Question ost Prownsons— OS Sarr ge | 5 3002. ee 
‘overnment | VAN wa a Cs 

before Provincial Autonomy. 3873. Question re allowance for meals given. to 
Marking of boundary line be the y Mail Service —— and, village 

and Bihar in Ballia District. 
4173-74. ७ 

Members of the 
gppcinted a ireless कि, 

Report of the —— and Bihar Fast = 
ments’ Joint Power Alcohol © ittee | aa alionks b 

postmen. 3971-72 

3124, 4091-92. j 

UNITED STATES OF AMERICA— । 
Question re— 

Anti-trust law and other measures in the | 
——. _ 3553.. 

Effect of the trade agreement between 
Canada and the —— on India’s trade. 

Restrictions on the entry of Indians into 
the ——._ 4342-43 | 

pp itted for. obtaining 
the consent of the . Governor 
General under section 270 of the 
Government of India Act, 193: 

oA EE 

श्कः | 
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किक VARMA, MR. 8. B.—contd. « - 4? VEHICULAR TRAFFIC— 
Question re—contd. — See Traffic” 

Contribution towards crime and order) VENDOR(S 

१" gee Sby the Nee Saharanpur Light! Question re licence fees realised from stall 
Railway. -80,, and rent of refreshment rooms on 

Dividend and pay of certain officers on the North Western Railway. 3507. 
Shahdara-Saharanpur — Light | yERNACULAR— 

= Question re printing in —— of charges 

| | 

Railway. नि 
ay xpenditure on structural ¥ 1 on badges of coolies, 3992-93. cx the Shahdara fr Light) vessprs)— < 4 ilway. Question re— Extension of the hours of empl oyment| ‘Type of —— for India's naval defence अहम 1 to the running and 2979-80, 

the pany Railways. 2887 ——_ of the Royal - Indian» Navy. 7. Fencing and level-crossings on the 3896. 
> Shahdara-Saharanpur Light Railway, | 4 के Sanh VETERINARY COLLEGE— 

me i. » Honne-of-omploymiateirailwey sor) Question re proposal to ig a Central 

vants on the Shahdara-Saharanpur| vareRTNAR ipa ARCH 
Light Railway, 2877-78 Question re opening of a college for higher in the ion of coal 
on the Shahdara-Saharanpur Light education in —— 
Railway, 2883 eos 
trines in third class compartments पर सिख On Tre 

ania the Shahdara-Saharanpur Light! . te तक हित in certain.—— of 
Railway. 2883-84, | Dadu District in Sind. 3920-21, 

ae oa the Shabdara-Saharan- Bvacuation ‘of certain’ —— in Agra 
a Non-grant of holidays to station and peri for “Military “Manceuvres. 

<j running staff on railways. 2335. 910-11. 

Overcrowding on the Shahdara-Saha-| VILLAGHC OMMUNITIES ORDINANCE— 
ranpur Light Railway. 82. Question re protest against the —— jn 

47773 rat of: : Ceylon: 4105-06, 
y- -| VILLAGE FRANCHISE ORDINANCE— 

Procedure adopted for inflicting punish- Question re passed by the Ceylon 
ment under the Indian Railways Act. State Council. 3273; पु 
2878-77. 

os 
Question re notification to —— for hold- 

= ing military manceuvresy (5 

VISION TEST. नमक : सं वा eee ire iy Hie Bhalla: |” 00००५००४ aeRO” Biase 
Stone-ballast consumed by the Shahda- Railways." 3606: 

हे ranp Light Railway. VISIT(S)— 
js an at अर ला = aa Colonel Muirhead, 

isd for certain rail: retary of State for India, to 
- India. 4100. 

committed on the | VIZAGAPATAM— 
‘a-Saharanpur Light Railway. |. Question re— esi 

Discharge in alter 

ee 

i ‘ge of certain from the 
Third class fares on the ~Shahdara- —— harbour. 

Sharanpur Light Railway. 2881 Financial condition. of the —— port. 
_ Third class vehicles with latrines on the 4000-0) 

~~ Shahdara-Saharanpur Light Railway.| Income and expenditure of the —— r 2879. harbour. 
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VIZAGAPATAM—vontd. 
Question re—contd. 

Non-recognition of the Labour Union |: 
of the —— port. 4002, 0 = 

WATCH AND WARD—voiitd, 1 \6 ४ 
ion re—contd. vengeus! 

Power of dismissing employces” of the 
Bombay, Baroda’ and Central India 
Railway given to’ the —=Wvand Com- 

> mercial Canvassers. 4088-89. ~ 
VIZIANAGRAM— 

tion of a bined 
hookirig and parcel office at on the 
Bengal Nagpur Railway. 3498. 

VOLUNTEER(S)— WATERPROOE(S)— 
Question re non-aeceptance of services of | 
—— of social service organisations 

Question re supply of —— to telegraph 
linemen on petrol duty... 3500. 

Question re— > 
Certain expenses incurred on the —— 

at the ——. . 4356 
2 em- eal 

ployed at th 45 CA 
Railway servants failing in the oral test 

i... ab the -—— Fi 
aber railway servants at 

“4349-54 i 
WAR— of Se Has an ; 

= Ragin: re statement 0: है 
foon about Indian support. to i 

Britain in the event of ——. 2915-17. 
WAR rome goa 
- ol owing to the 

during Krishnanagar Mela. 3707-08 | WATER SUPPLY— | nae 
. ww eo Be ; ७ anita 

WAGH(S)— 345 
Question rz concessions and ——— for the | WATER LANK(S)— 

engineering apprentices of the ex-| Question re lével of the ashpit at’ Dusi and 
Du Cadets. 2950-51. masonry १ of —— at 

WAITING ROOMS— | + = eS 
Question re absence of intermediat diate clase WAY INSPECTOR(S}) eee 
— at certain railway stations in Sind. te and” prom 
3991. of Assistant’ 55 "én “State Railways 

“WALTAIR— 3052-54, aa 
westion re level of the ashpit at Dusi and | WAZTRISTAN— , — 
2 of masonry pillars of water tanks| Question re— 

a tical situation. in ——, 2845-47 

Ag ae ee 
WEAVING INDUSTRY. 

Question re— 
5 Development of the handloom ———. 

00. 
Rvaaeweeition — 

£098.99. 
WEDGWOOD COMMITTER— = = 

Question re— 
Financial effect of the recommendations 

183-86, 3: 

of the Navjyoti, 
3316-17. : 

WEIGH CLERK(S) 
See “ Clerk( 

WESTERN BORDER(S)— — 
of a Japanese 

statesman epee «8 ५ of Japan's —~. 
3909-10. S 1 आर 

न्‍ 
२2 e 
= 
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ek | कट 

WHEAT— ~ Rae w 2 | workina COMMITTEE— 
Question‘ve—" | | Question re interpellation in the House of 
Check on foreign imports of —. 4104 Commons re control licy of Cong 

not” price of ——— and ress Governments by the 

Sis Daitiacapeillia ९५ Tmy of Australian —— in an ae coming 0७७७७ १५७ ani WORKING EXPENSE(S)— - 
: 21 Question re earnings and —— of Railways 

ames Import cf foreign ——.(8135-88,3557- -09. 
है WORKING EXPE re — V3 

ड़ कटा « जज कक = 0i! 3550 अनिल ok OF FERRY STEAMERS AWN! 
x 51, i 4 [ST Diet Se 

| __.gzndanahase aie न Seige! His ae Demand 02210 ErRere respect of — 

WHEAT IMPORT DUTY BILL— हु 
रे. See “ Indian Tariff (Amendment) Bill ” WORKMAN(ME 

soutien ttl मय “ Billie) Question re discharge of —— of the Rail. 
9७4 |... way Workshop, Sukkur. 3739. 

saa Question re effect given to the recom-| WORKSHOP(S)— 
mendations of the ——— and Maxwell) Question re— 
Committee. 3330. Communal composition of employees 

WINE(S)— in certain —— on State Railways. 
| Ques' a non-levy of Octroi duty on 4013-14 
: liquor and —— in the Lahore Canton-}» /Diseharge of workmen of the Railway 

- ment. 3880-81 - Sukkur, 
WINE FUND— = rx AGREE: खा ०019 in —— of State Railways. 

7e—— or band fund ” mentioned 
GC Tncome-tax Manual. 3918 Railway —— at Moghulpura and open- 
c WINTER— ing of a —— in Sind. 3716-17 
— re s ion for confirmation from ह Question re season staff employed in the 313५७ locks OF Heid 

‘ F 4 | porary cler! 8 Accounts 
ae ; bose offices in the hills during हे Office, “Telegraph S at 

WIRELESS INSPECTORS— abel eee: Ww ii = Transfer of certain clerks of the Accounts 
See ‘‘ Inspector(s Office, Telegraph Stores and ——, 

— — on te ५ Alipore, Calouttas! 3206. 
जे ju Aon re desirability ०; having sureties 3 ‘ATR— x 

instead of. while delivering mone WORLD'S 2 i 
eporders and articles. 3700. See “ Fair”. 
WOMAN(EN)— ४ 

ijuesticnsee खत एकांत. 0 फीकी चर वर x 

Advisory Boards. 2870. bs 

WOMEN'S RIGHT TO DIVORCE BILL—| “5c ganna, 
; See Hindu > under “ Bill(s)”’. 

- WORK, HOUR(S) OF— _ 
a Question ye—fixed for telegraph messen Be 

हर gers. 3974: YAMIN KHAN, छाए MUHAMMAD— 
WORK ORDER(S r = Indian Income-tax (Amendment) Bill— 
Question re ee —— given during Motion to consider. 3234-35, 3236-40, 

> the Kumbh Mela. 3745. 3241-42, 3243, 3244-45, 3279-84 
WORKER(S)— $e Consideration of 

Question re discharge of certain —~ from Clause 4. 4160-61 
the Vizagapatam Harbour. 4002-03. Clause 9. 3603, 3610, 3615. 

5 ba 7 OLASS(HS)— ४ cage series 
re raising of standard of liv: use 23. 3862-63. 

Wea, mB: |. Motion to pase. 4368-50, 4362 

Sabi 

है. 

ce प्‌ है 
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Y 

: YARN— ZAFRULLAH KHAN, THE HONOUR- 
Question re— ABLE SIR conte me 

Excise duty imposed on imports, of —— 
from British India into Mysore State. 
3262. 

Reservation upto certain counts of —— 
for the handloom industry. 3532-33 

Z 

ZAFAR ALI KHAN, MAULANA~ ~ 
Ajmer-Merwara Municipalities, Regulation 

(Amendment) Bili— 
Motion to consider. 3012, 3013 
Expressions of regret on the death of 

Mustafa’ Kemal Pasha: 2956-57-77 
Tndian Income-tax (Amendment) “Bill— 

Motion to pass. 4392-95. 
Question (Supplementary) re— 

Broadcasting stations in India. 4000, 
Cancellation of thi of Indian 

commiereial travellers in South Africa 
37 

हे Consultation of the Government of 
India in respect. of the foreign policy 
of the Government of Great Britain. 
3198. 

Con’ for drain: in’ Cawnpo. 
Cantonment. 94193. 

Evacuation of berries 7? के ) Agra: 
District. for Military ceuvres, | 
3910-11. 

Indian delegation to the last Asse a 

; the League of Nations. 3132 
Introduction! 1 carriages of 

हे improved assem 80 
| Joining of Federation by Indian States, 

3140. 
Political situation in Waziristan. 2847 
Position of Indians in Burma. 3134 

East Frontiers of India. 3912 
‘ges on 

Precautions taken to defend the North-|.. 

Employment of Children Bill—- 
\ Motion to consider the amendment 

made by the Council of State. 
3005-06 f 

Indian Merchant Shipping (Amendment) | 
Bill— ते. 
Motion for leave to introduce. 2897. 
Motion to consider. 3049. 

Indian Patents‘and Designs (Amendment) } 
Bill— | 
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